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there to attend some function. I
should like to take part in the Sche-
duled Castes and Scheduled Tribes
Orders (Amendment) Bill

Shri Feroze Gandhi (Pratapgarh
Distt—West cum Rae Bareli .Distt.—
East): Conflicting loyalty!

Mr. Speaker: Then I will call the
hon. Member today.

Shri Kamath: I want to participate
in the debate on the Scheduled Castes
and Scheduled Tribes Orders
(Amendment) Bill, not on the Second
Five Year Plan.

Shri S, V. Ramaswamy (Salem):
Would it not be possible to tack ‘on
Shri Matthen’s motion with the dis-
cussion on the Second Five Year
Plan?

Mr. Speaker: That is what is being
done. There will be two hours on
the 1l1th—one hour will be extra and
the other hour will be part of the
Plan. So far as the work is concern-
ed, let hon. Members understand the
position regarding the time taken.

1 find that one hour would be de-
ducted for discussion on Appleby’s
Report from the time allotted for the
discussion of the Plan. For the dis-
cussion of this Resolution, we have 30
hours. There are five days before us
and the maximum time we have is 30
hours. We have to dispose of the
other one—the Scheduled Castes and
Scheduled Tribes Orders (Amend-
ment) Bill, for which we have to
devote four hours. With this addi-
tional one hour, we want 35 hours
for the work. Unless we sit an extra
hour every day from today we may
not be able to dispose of the work
before us. Therefore we shall sit for
an hour more after 6 p.M. today, and
from Monday onwards, if the House is
agreeable, we shall sit beginning half
an hour in advance and closing half
an hour late, that is we shall meet
from 10-30 A.m. 6-30 p.m. That will
be convenient instead of devoting
more time in the evening.

"Shri K. K, Basu (Diamond Har-
bour) When are we discussing Dr.
Appleby's Report?

Mr. Speaker: On the 1l1th.
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Shri Ramachandra Reddy (Nellore):
I would suggest that Dr. Appleby's
Report may be taken up on Monday,
so that we shall have a continuous
debate on the Plan from Tuesday
onwards.

Mr. Speaker: That may also be
done. On Monday, out of the six
hours we have, four hours may be
devoted to the Scheduled Castes and
Scheduled Tribes Orders (Amend-
ment) Bill and the two remaining
hours may be devoted to the Appleby
Report, and the rest of the Plan
may start as usual on Tuesday. There-
fore, the Appleby Report will be taken
up on Monday after the other Bill re-
lating to Scheduled Castes is dispos-
ed of.

Shri Kamath: In that case I will
miss both.

RESOLUTION RE SECOND FIVE
. YEAR PLAN

Mr. Speaker: The House will now
resume further discussion of the fol-
lowing Resolution moved by  Shri
Jawaharlal Nehru on the 23rd May,
1956:

“This House records its general
approval of the principles, objec-
tives and programmes of deve-
lopment contained in the Second
Five Year Plan as prepared by
the Planning Commission.”

I now call upon Acharya Kripalani.

Acharya Kripalani (Bhagalpur cum
Purnea) rose— °

The Minister of Planning and Irrl-
gation and Power (Shri Nanda): I
thought I was going to intervene at
this stage.

Mr. Speaker: We have had four
Committees on the Second Five Year
Plan. If the hon. Minister indicates
the essential points now, what work
has been done by the Ministry till
now, and what are the points on
which attention has to be focussed,
it will help hon. Members to take up
those particular points, Whearever
the hon. Minister has doubts, he may
express them and get enlightenmeni



6355 Resolution re

Shri Nanda: Sir, on the 23rd of
May, 1956, the Prime Minister moved
the Resolution on the Second Five
Year Plan. It was discussed till the
25th of May, 1956 and then, was ad-
journed for further consideration.
Now that we are resuming discussion,
I may, at the start, pay my tribute to
the work of the Committees. (Inter-
ruptions).

Mr, Speaker: Order, order. Unless
you hear him, how can you know
things? You hear him first and then
state your views afterwards. Any-
way, 1 leave it entirely to the Minis-
ter to speak now or later.

Dr. Suresh Chandra (Auranga-
bad}: We want to hear the Minister
first.

Mr. Speaker: Let the Minister say
something about these Committees. I
am going to call the hon. Member
later but_if the Minister wants to
speak with reference to some parti-
cular matter he may have to do so.
Four Committees were appointed and
they have done some good work. The
Minister may explain it to the House
with a view to enlighten all hon.
friemds here and direct the attention
to certain main points at issue.

Shri Nanda: I  was referring to
these Committees. Arrangement was
made with the Members of Parlia-
ment sp that they might have the
facility of discussing, in detail, closely
all aspects of the Plan. I was pre-
sent at the various Committees and
I can testify to the fact that hon.
Members took very keen interest in
every aspect of the Plan. In the
course of the discussion, very - useful
and valuable suggestions have em-
erged.

Now_ that we take up the discus-
sion again, 1 may state that I do not
think that I am going to cover any
new ground. I propose to deal only
with such matters of basic import-
ance as were thrown up in the dis-
cussion so far and this way initiate
the further discussion of this Plan.

During the discussion that took
place, certain observations were made
ning the ¢ g of a
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marked atceleration of the rate, of
development in an under-developed
country. In that context, hon. Mem-

. ber Shri Asoka Mehta, who is not

here now, drew our attention to the
dilemma of development. He cited
several passages from an  excellent
treatise on the theory of economic
growth, a book by Arther Lewis. I
do not propose to conduct an argu-
ment at that academic level. But,
there were certain practical implica-
tions of the statements then made, re-
garding which we have to make our
position clear.

The essence of the argument relat-
ing to the dilemma of development is
that growth is related to the rate of
savings. In under-developed coun-
tries, vast masses of pople live below
the poverty line and therefore, their
capacity to save is severely limited;
particularly, when the intention is to
make a rapid advance, it becomes a
very difficult task to abstract from
the current volume of production, an
adequate portion for investment which
will help development and balance
the increase in population and which
will also increase the capacity of the
economy for a rapid growth there-
after. This was the position stated
and in that context it was further
asserted that it was not possible to
make any appreciable increase in the
standard of consumption of the
people. So, the talk about that is out
of question. If we are to make any
promises to the people that we are
going to improve their standard of
living and better their life, it is not
going to happen because, if these pro-
mises are fulfilled, the Plan will not
be fulfilled. That is the position
taken by him.

The second step of the argument is
this. If these material gains are not
available to the people, what do we
substitute for them? What do we offer
to them? This argument presupposes
that we should place before them the
prospect of a just social order; we
should try to secure to all the people
economic and social justice. It will
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create hopes of social justice increas-
img from day to day. That is the
xpesition taken. Another point is also
urged at the same time. When the
- process of development starts, what,
. happens? Investments have to be
made. Who makes those in rest-
ments? Those who have got money,
persons who have made profits—that
is those who have got economic power
and those who have capital goods and
.all that. Therefore, the result is that
the income of those people also rises.
Instead of disparities being reduced,
they have increased. For the purpose
of the success of the Second Plan,
#his danger or risk should be avoided.
+Otherwise, these disparities will get
.accentuated In this background, we
are to consider the situation.

Stated in these general terms, one
-can broadly agree with this proposi-
tion. But, when these are applied to
the actual situation here, I am afraid
I will have to say that it is not neces-
sary at all to take these extreme
positions. I shall first take wup the
question of increase in living stand-
ards. I shall grant that it will not be
possible - for us to satisfy all expecta-
tions, considering the fact that the
unsatisfied needs, in an elementary
way, of large numbers of people will
absorb all increment in incomes that
can be made. So, it is not possible
to create and satisfy all expectations.
We are also conscious of the fact that
the expectations are again rising. We
are helping in that process. The
whole democratic process is meant
for thatt We are creating a greater
consciousness of the needs, ete. and
these expectations are rising. What
is going to be the consequence, I can-
not say. But, at the same time, 1
wish to urge that this dilemma is not
in that absolute or sharp way so far
&s we are concerned. We realise in
a democracy it is not possible to ask
the peaple to submit themselves to
the same rigorous restraints and re-
duce consumption. Such restraints
were enforced in earlier days when
the economy developed on capitalis-
tic lines or in some countries, where,
during the last several years, pro-
gress was made regardless of the
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hardship caused to the people." We
cannot afford to do that and so, we
have to do something for the people.

If the hon. Members, who are con-
cerned about these, had seen the posi-
tion as it is in the Plan, they will find
that there is nothing to be perturbed
about this. In the First Plan period,
the national income increased by
about eighteen per cent and per
capita income by eleven per cent and
the per capita consumer expenditure
rose by nine per cent. It is expect-
ed to rise by another fourteen per
cent or so in the Second Plan period.
Consistently with the investment tar-
gets proposed for the Plan and assum-
ing that external resources will be-
come available as envisaged in the
Plan, the aggregate consumer expen-
diture in the Second Plan period will
be Rs. 12,170 crores out of a total
national income of Rs. 13,480 crores.
Thus, roughly, the aggregate consu-
mer expenditure will be about forty
per cent higher in real terms than
in 1950-51. In per capita terms the
rise will be about 23 per cent.

When we are told that all that we
are giving is an ounce more......

Acharya Kripalani: You may as
well quote the five years reports and
cover the time allotted for the dis-
cussion.

Shri Nanda: I am answering the
important points covering practical'y
the whole speech of my hon. frienc
Shri Asoka Mehta. I am answering
his point that we are not giving any-
thing more. I am only saying that it
may be an ounce and a half or two
ounces of food, or two or three yards
of cloth; but compared to the basic
level, compared to what we had at
the start, it is a considerable amount.
A person drawing Rs. 40 may not
count an increase of one anna or two
annas in his income, but for a person

-whose average income is 10 annas, 12

annas-or even a rupee will find this
increase of an anna or two annas to
be very considerable. That is the
position regarding this matter.

The other aspect is about the in
crease in disparity.
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Shri M. S. Gurupadaswamy (My-
sore) : What will be the cost of
living?

Shri Napnda: 1 am talking in real
terms, in terms of goods, that is the
quantitative increase. The information
that I have given about the increase in
consumption standards also is on the
basis of a uniform level of prices.

The other point is, although we
have to make a considerable advance
in the matter of social justic, we are
asked as to what we  are
doing in this line. It is said that we
are setting our face against any ex-
tensive programme of nationalisation.
We are told that we are not accept-
ing any ceilings on incomes and we
are not expanding the public sector
at a fast enough pace. These are, Sir,
the questions that are raised. The
answer, so far as 1 am concerned, is
that these things are very much in
our minds. The answer which has
been given by the Prime Minister
yesterday in Rajya Sabha is that our
first priority today is production. Of

*course, employment also is practi-
cally on the same level, but we
would not allow any dislocation of
production, any break in the conti-
nuity of increase in production for
these other reasons. But I do not
wish to have it implied that there is
going to be any accentuation of dis-
parities. If the private sector or, if
any other factor in the economic situa-
tion interferes with these objectives,
objectives also of the maximum ad-
vance in the direction of social justice
consistently with maximising pro-
duction, certainly action has to be
taken. In this connection I refer to
the House the series of measures cul-
minating in the step taken recently
about the nationalisation of insurance
business. These things have been
done. In respect of State trading the
hon. Member whose name I men-
tioned before said, we have done
nothing ‘about State trading. But
‘there is a good deal done about it, a
good deal is being done and more will
be done. So I do not apprehend that
consistently with our fullest attention
to increased production this aspect of
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-reducing disparities will not be looked

after.

Even regarding the private sector
I have some contact, some famili-
arity, -with its working. I know there
are faults. I know there are a great
deal of imperfections. But I can
assure the House, if a call is made to
the private sector saying that the con-
ditions are such that they have to play
their part, they have tc make sacri-
fices, they have to surrender some of
what they suppose to be their own
vested interest—I believe in those
ideals which the hon. Member
Acharya Kripalani cherishes, the
ideal of change of heart and the whole
scheme of trusteeship—I feel that it
is possible that these people will also
respond. In the circumstances
obtaining today we have to make use
of every mechanism, every possibility
in the system of increasing production.
These are people whose resources,
whose experience and all that have to
be made available to us. But I say if
they are going to have recourse to pro-
fiteering and exploitation, then this
cannot be permitted. As I said, it is
possible also to make them to the
line, to transform them. While we-
cannot do without them, they can also
join the call of the nation.

Acharya Kripalani:
Bhoodan movement.

Shri Nanda: Bhoodan movement
is also a very good movement., T
know a good deal about it.

The other question is about the ex-
pansion of the public sector. I need
not give the details here because, as
the hon. Member Acharya Kripalani
pointed out, these are all things in the
Plan. ¥ do not want to repeat those
things, but still I shall give in terms
of one single figure that in the course
of the Second Five Year Plan the iotal
investment in public enterprises is to
be Rs. 3,800 crores as compared to
Rs. 2,400 crores in the private sector
—a ratio of 61:39. This is much more
than in the case of the First Plan.

There is again this question of re-
gional disparities, the question of dis-
parities between the level of rural and
urban areas. I wish to place before

Join the
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the House one sentiment, an opinion,
and it ig this, In this country, if we
want to maintain social peace and
stability, knowing the minds of the
people one feels qute sure that no
Government will be permitted to stop
short of the best that can be done to
bring about conditions of equality—
equality of opportunity and equality
in every possible way. Also, because
we have to raise resources for
the Plan, resources of a very large
order, that very thing is going to create
these things under compulsion. These
are two things, and this Government
will have to see to it that it goes as far
as possible in narrowing down dis-
parities, in giving a fair deal to all
sections and all classes of people. This
will therefore, be also a pre-occupa-
tion—the first pre-occupation is pro-
duction—of the Government, not
because it is any matter of choice, but
because, as 1 said, it is a compulsion.

There is one thing more in connection
with this aspect of the problem of the
Plan and that is the question of sutial
justice, It is in that context th.al 1 wani
to refer to land reforms. This land
reform problem has been discussed in
rather narrow contexts. The problem
of land reform is of course a problem
of social justice, but it is very much
more, in the existing circumstances of
the country, a question of suitable
organisation, suitable agrarian system
which will enable the country to make
the maximum use of its resources,
land and manpower in the rural areas,
which will enable the economy to deve-
lop, which will make it a flexible
sconomy, sp that much of the burden of
manpower on land is relieved, full em-
ployment is given to everybody—which
is not being done now—and then,
after giving full employment to every-
body, whatever the land cannot bear
they are  easily
veniently to other occupations. This
is the broad perspective for the land

reform. I wish to iMoot out
that during this periol of the
last 4, 5 or 6 years, although

there has been adverse comment on
it that we have not moved sufficiently.
moved fast enough in the matter of

trangferved con- -
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land reform, I feel no diffidence, no.
hesitation, in saying that considering .
all the circumstances during this period
the progress that has been made is
fairly substantial.

1 will give you very few simple
facts. I do not want to mention ihe -
whole question of intermediaries. It
is very well known. In 14 Stales cover-
ing about 60 per cent of the country,.
rents have been reduced to one-fourth.
or less. In some cases, it has been
reduced to one-sixth as in Bombay,.
Rajasthan, etc. In another four States.
comprising 10 per cent of the area,
rents bave been fixed at one-third. In.
the remaining 30 per cent of the area,
rents still exceed one-third or have not
been regulated.

Regarding security of tenure, in 14
States comprising 65 per cent of the
area of the country, security of tenure
has been conferred on tenants, and the -
landlord’s right to resumption has been
permitted or is restricted to a limited
area and for personal cultivation only.
With the exception of a couple of minor
State, the ejectment of tenants has
been stayed. In some States, it has
been stayed by temporary legislation
pending the enactment of a comprehen- .
sive land reform law. The two States
are Coorg and Tripura. I have men-
tioned them because several hon. Mem-
bers repeatedly referred to this ques- -
tion of eviction of tenants. The in-
formation collected from the State Gov-
ernments indicates that few ejectments
have taken place in recent years.

There is the question  of
ceiling on land and the right of pur-
chase by tenants. In two States,
tenants have been brought into direct
relation with the States. In another -
nine States, the right of purchase has
been conferred on the tenants. These
II States cover 50 per cent of the-
total area of the country. Legislation
has been enacted for ceilings on the
existing holdings by six States.
Another five States have imposed
ceilings on future acquisition.

In connection with the land reforms,
an objection wag raised and a point uf
criticism was made that the Panel on
jand reform had made certain proposals-
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. IShri Nanda]
cand those proposals have been modi-
fied or whittled down, and I was asked
to answer .that point. I have made 1
comparison of the proposals as prepared
..by the Panel and alsg the tei: «f the
‘Plan. I find that there is no substan-
.tial variation. There are certain
.changes made, for example, in the
_matter of ceilings. The approach is not
.different, but it has been made very
precise in the sense that while it was
‘not considered feasible to define a
ceiling in terms of a particular amount,
other tests which are more convenient
and more practicable have been re-
tained. We have had to consider the
rconditions which vary from State to
State, and therefore, that point has to
‘be kept in view, and a certain latitude
for those - variations has to be
permitted.
" There is also this consideration,
namely, that we want implementa-
_tion. We are charged with the
'question: “You are going orn passing
.laws and those laws are not being im-
plemented”. If we go on at a rate far
‘ahead of the capacity of the adminis-
tration to implement the reforms, we
will be exposed to that charge. So, we
. want to do the things squarely and, as
I said, in the course of this period,
the advance has been significant. 1
am sure that in the course of the
second Five Year Plan much of it will
have been achieved.

Regarding the gquestion of land
reform, I would like to draw the atten-
tion of the hon. Members to one aspect
particularly, and it is about co-opera-
tive farming. It arises out of my =ar-
lier remarks about the aim or the
goal towards which we are moving in
the matter of land reform, Cc-opers-
tive farming is an essential condition
for the success of these aims. It is
not in a limited sense that we view the
co-operative movement on land; it is
viewed in relation to the very purpose
which I have mentioned, namely,
better production and a greater
measure of social justice and greater
opportunities for development and
improvement of 'the ewisting condi-
‘tions, It is in that context that we
are viewing the question of land
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reforms. If we want to increase agri-
cultural production and do all these
things, a very great deal of attention
will have to be paid fo this aspect,
and proposals in regard to this purpose
are before the Government and the
hon. Members know them too. "

Now, I want to move to another very
important question, It is the question of
public co-operation. The hon. Members
here have time and again laid stress on
this aspect. They attach importance to
it just as we do. It has beer said thaty .
without adequate public co-operation,
it will not be possible to secure success
of the Plan in sufficient wmeasure. I
agree with that, and I wou'g like to
state here that public co-op~cation is
not ot be understood in thsi narrow
sense only—a little shramdan here
and little shramdan there. Tt is of |
much deeper significance. It is a mat-
ter of fundamental importance.

Shri  Kamath (Hoshangabad):
Sarvasvadan.

Shri Nanda: Ask the hon. ember
near you.

We are having some public co-
operation through voluntary organisa-
tions and through the National Exten-
sion Service, and through %ind, cash
and labour, etc. But it is not suffi-
cient. We have to increase it a hund-
red-fold if we want to ensure success
of the Plan.

Shri Syamnandan Sahaya (Muzaf-
farpur Central): Through colleges
and schools. .

Sbri Nanda: I am comine to 1hsr,1.-

Seth Govind Das (Mandla-Jabal-,
pur South): By teaching them throush :

’

the English medium. i

Shri Nanda: There is, ir; this coun-
try, a large, abundant man-power
which is not being fully utilised. There
is spare-time available, and we want
to make full utilisation of it. Let us
not understand and  think of it in |
terms of rupees, annas and pies which
are put in the Plan. Man-power is
an asset of much greater value, if '
it is fully utilised. It is in this con--'
text that we have 1o consider the
question of public co-operation. We
have to secure the conscious, purpose-
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ful collaboration of the people in all
the tasks of the Plan. It is in this
context that public co-operation
assumes a new significance.

We are asked, “You are launching
a Plan. There are plans in other
countries like China and the USSR.
They have got a kind of power to
secure results. They can dictate a
pattern of behaviour; they can secure
the resources and mobilise them un-
der lines which they think best.
‘What are you doing here? Corres-
'pond.‘mg to those measures, should you
not do something in order that our
target can be implemented and our
resources raised?” My answer is,
“The administration will certainly do
its part. It is doing it.” But that will
not suffice. If we are able to secure
public co-operation on the requisite
scale, then I am perfectly convinced
and I am perefecily confident that we
shall not only make up for the defi-
ciency, if it is called deficiency, which
is inherent in the system. In a demo-
cracy, we cannot and do not dictate to
the people. We will make up for that,
and indeed do more than what is pos-
sible, in a democracy, with the back-
ing of public co-operation, we will
secure much better results than they
had in China and the USSR. This is
my conviction.

Shri B. Y. Reddy (Karimnagar):
What are the methods that you will
adopt? How will it be done?

Acharya Kripalani: 't wili be dune
automatically.

8hri Nanda: I am coming to that,
I shall answer the gquestion. What is
Ehe way to do it? We attach so much
importance to it and we are going to
do it.

Acharya Kripalani:
another SRC plan.

Mr. Speaker: Let there be no inter-
ruption. I am not going to allow any
interruption. The hon. Members will
hold their soul in patience for some-
time.

Shri Nanda: I am answering that
question. In the first place there has
to be a much better and fuller under-
standing of the economic situation of

Prumulgate
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the country on the part of the people, .
and for that purpose, we will have to -
create the necessary means of disse-

mination of knowledge and inform--
ation. The people will have to under- -
stand their own role in the Plan. That .
is one part of it. They are the

people who are going to provide the
sinews of development and the resour-

ces for development. I am quite sure:
that if they make up their mind, this :
problem of resources which we are-
confronted with will cease to be a

problem, provided we approach them -
in the right way.

1 .M.

An hon. Member said that resources:
for development can only arise in:
large chunks, that is, where large sur--
pluses arise, and that we could not ex--
pect to get much from the small in-
comes and and what little increment
they got would be easily absorbed by
increased consumption. I differ from .
that view. That was the view expres--
sed by Shri Asoka Mehta. Our aim is
to spread incomes to see that there is
more equitable distribution. Parti- -
cularly because of the large number of °
schemes and projects that we have,
incomes are going to rise in the hands
of a large number of people. If we-
rely only on taxation on large-
incomes,. 1 think the position
would be hopeless; it will be a parlous:
position. So, we have to raise in-
comes from small people alse and
taxes should be indiscriminating in:
their effect. These are indirect taxes..
But, when it comes to savings, automa--
tically the demand is regulated. The
demand is according to rne's capacity.
If we are not able to take away the
portion from the increased incomes-
which is visualised in the Plan, then -
there is going to be a rising pressure -
on the demand of whatever we pra-
duce and prices wil] rise. Otherwise,.
the only course open to us is to con--
sume everything and there will be-
nothing available for the development
of basic and heavy industries and
other things which are also required
for the purpos<e of supnorting the eco-
nomy in essential ways. Therefore,
from various points of view, it is very
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[Shri Nanda] «

necessary that there shou'd be a small
savings programme of big dimensions
—the savings may be small, but it
will have to be a big programme—in
which lakhs and lakhs of people
.should join. People in every factory,
in every enterprise and people every-
where have to be asked to join that
programme. It has to be- explained
to them; procedures have o be evalv-
-ed, so that large ameunts of smal] sav-
ings may be collected. That is going
to be the sheet anchor of the success-
ful implementation of the Plan. It
has to be done on a country-wide
basis with great intensity. This will
be the way to avoid controls.

We do not like physical controls,

Hon. Members will bé frightened by

~that word. Considering our past ex-
perience, we should not have them;
but, if prices go on rising and it
nothing is done about it, people will
themselves start saying, “do something
about it”, The best way -~ avoiding
-that is to have in the first instance
people’s co-operation. As far as public
-co-operation is concerned, it is a large
field where all of us can help. There
are other aspects of it also. It may
be I am not talking in terms of crores
~of rupees; I am talking of other as-
pects which are not less vitai to tne
success of the Plan than the money
which we are talking about. It is a
-question of the way in which penple
work. Better work, more honest work
.and disciplined behaviour are the things
which count for the Plan. How can
“the administration alone deal with the
-antl-social elements? Hon. Members
may say, “You are the Government;
you have the police and the army and
it is your business to deal with anti-
-social elements.” Certainly it Is, but it
‘will be only a very partial success if
it is not accompanied by the peuples
.co-operation, T reallse that people’s
vo-operation cannot be taken for gran-
ted. The people may be prepared for
it, but you have to create the condi-
‘Hions in which you can evoke that co-
operation. What are those conditions?
It goes without saying that when there
shas to be mobilisation on a large scate,
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there will have to be an appropriate
organisation. It must be organised
work and not ad hoc or haphazard
work. There will have to be well
thought-out programmes which touch
many spheres of the life of the pzople:
More than that, it has to be a genuine
people’s programme with the people’s
initiative.

There is one very important condi-
tion. This is a point which Acharya
Kripalani and others have made and
are going to make, namely, people
should find that the policies of the

Government are creating that atmos-
phere in the country to which they
can respond with enthusiasm. I con-

cede that; people’s co-operation will
have to be in an atmosphere where
exploitation is going down, greater
justice prevails in the economic and
social relations of the, people, corrup-
tion goes down and waste is avoided.
All these are very essential things and
have to be done. Without people's
co-operation, no Government can be
successful in its plan. All these things
have to be done.

There is one last sentiment acout
public co-operation, namely, it is aqt a
matter for one particular party. It
has to be on a non-political basis. No
party in this country is big enough to
make a plan of this size scheSStul in
these conditions. It hag to be dome
with the co-operation of the people be-
longing to all parties. Mobilisation of
the surplus energies of the people is a
matter which is both tangible and in-
tangible, where all parties have to
unite. I appeal to the leadership of

all the parties.” I hope they do not

question my bona fides in the matter.
I have been connected with an organi-
sation where the best effort is made

to see that it is non-political, work- ,
ing on an independent line purely
with the people’s initiative. In this

our sisters—the women in the coun-
try—can play a big part. Among
students, the organised youth of the
country, there is idealism and there
is capacity to make sacrifices; they
can come into this in a substantial
way.
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Shri Kamath:
Sadhus.

What avout the

Shri Nanda: Yes; sadhus also. That
is ‘also a resource of the country which
has to be put to the best use. I am
one of those who attach importance
to things which are not materialistic.
I believe that the essence of life, its
core, depends not simply on these
material things; it derives its vitality
and the prospect of its real growth
from those things which are less
tangible, If the sadhus can be orga-
nised to help the country in raising
‘the moral and social standards of the
people, the country will gain enor-
mously.

Shri Kamath: I agree entirely.

‘Shri Nanda: I have mentioned some
‘requisities for the success of the Plan.
I will now take up the question of
administration. When we are talking
of raising the industrial techniques,
going up to atomic energy, parallel to
‘that there will have to be techniques
in administration which will match
these new developments. With increas-
ed production in the country, big res-
ponsibilities have to be assumed by
the administration. There is some-
thing now which was undreamt of be-
fore, not only in the field of produc-
tion, but in other things also. It is
‘not simply a question of realising cer-
tain targets, but targets in the context
of certain gbjectives and certain ideals
of social order—a socialist pattern, to
sum up the whole thing. This requires
a different outlook. The same outlook
and the same methods will not suffice.
They have to change and here it is that
the whole problem of administration
arises and it is becoming a very diffi-
cult task. Hon, Members are going to
discuss very soon the Appleby report,
where several issues relating to the
subject have been raised. The issue
primarily is that for these bigger tasks,
there has to be bigger vision. There
has to be a new.approach to it and bet-
ter procedures have to be evolved, Hon.
‘Members will find from the report

that the chief point of criticism is that
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decisions are not taken gquickly enough.
The procedures are dilatory and the
responsibility is shifted. We have to
change all that. We have also, at the
same time, to see that while we do
that, the initiative and the drive of
the people is not curbed. At the same
*time, we have to see that there are
proper controls so that the work does
not suffer and there is no wastage.
These are some of the things which
have to be done.

Since this matter is going to form
part of a separate debate, I would not
like to go into the details of proper
administration about things that we
are thinking of doing and things that
are being done. But I would like to
refer to one matter. A question was
raised, rather a doubt was raised, that
this bureaucratic administration is be-
coming more and more bureaucratic
whereas the need of the time is that it
should be non-officialised and the need
of the time is that it should be demo-
cratised. But one thing I cannot un-
derstand is this. The administration
needs whole-time workers and they
will all be officials. So the distinction
between officials and non-officials will
be there. But the real point is this.
While there is a great deal of wrangl-
ing. between officials and non-officials
now, a great deal of work can be done
by each helping the other section. They
can do a lot of co-operative work.

In this eonnection I would like to
ask the hon. Members to see the chap-
ier in the Plan where one big idea has
been put forward—it is not finalised
and that is the democratisation of the
district administration. That iz some-
thing basic. What happens in the dis-
tricts today? The whole brunt falls
on the administrative machinery. Se
far as the people are concerned, they
are just dependents., Such local initia-
tive as it has developed is fragmented
and it is very ineffective. That has to
be checked and wastes have to be
avoided. There must be an effective
instrument for economic advance and
we want that the participation of the
people is secured to the fullest extent.
I shall not go into the details of that
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but I would draw the attention of the
hon. Members to this basic reform
which is now being visualised and
when it is put into operation there will
be very immense results in the matter
of economic progress and it will also
give satisfaction to the people.

I now come to the question of em-
ployment. I have already dealt with
the other two requisites, namely, ques-
tion of social justice and the question
of administration. Now I would like
to touch the question of employment.

Shri Kamath: Question of?

Shri Nanda: Employment in which
the hon, Member is very deeply inter-
ested and when he iz going to speak,
he is going to speak on thig subjagt.

We have been asked: have we done
enough for employing people? That
question was asked by Mr, Asoka
Mehta. That question was asked by
Mr. Chatterjee also. Yet, Mr. Chat-
terjee challenged the whole size of the
Plan, He said the country cannot
support a Plan of this size and he cited
some authorities for that. Now I
would put it to the hon. Members that
employment results from investment.
That is largely based on that. The
bigger the Plan, certainly, we will get
bigger results in employment also al-
though I grant that it depends upon
the pattern, the pattern of industries,
the occupational pattern; that is true.
But it has also to be realised, as I shall
explain, that in the matter of increas-
ing employment it is not to be consi-
dered as in the basic industries, because
they consume so much more capital
they are taking away persons for em-
ployment in large numbers or they are
going to create employment for larger
numbers later on. They are not
going to take large numbers in these
basic industries because they cost a
great deal. I have got the figureg be-
fore me. Steel will cost Rs. 1 lakh
per employee. There are other indus-
tries which will cost about Rs. 30,000,
Rs. 40,000/- or Rs. 50,000/- per man.
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Now, it is very obvious that even if

we are able to invest more for furthexr
employment, we won't be able to give:
employment to a sizable number on
this scale of investment per person. It
is also true that during the period
1947-1952, whereas the investment had
increased from Rs. 403 crores to Rs.
730 crores, the employment figure re-
mained found about 14 lakhs or 15
lakhs. It has not increased beyond
that and that is staring us in the face..

Therefore, I now come to the role of”
the cottage industries and small-scale
industries i relation to employment
and in relation to the economic needs
of the country. If, as is now assumed
and as is there in the Plan, such a large-
amount of money is going to be neces-
sarily invested in the large-scale indus-
try, what is going to happen to those-
large numbers of people who remain
unemployed, not because they do not
want to join in the large-scale indus-
try but because we have not got enough:
money to invest in such large-scale
industries? They have to remain ei--
ther unemployed or they have to em-
ploy techniques of a lower order. It
is against the compulsion of the eco-
nomic situation of the country. Here:
the cottage industry has a role to play.
Either these people must be told that
there is nothing for them and that
they must go on living with their re-
latives and do nothing and keep their
own ambitions idle with nothing to
feed on or they must be given some
employment. But all the time these
people are consuminE whatever is be-
ing produced by -others, This is the-
situation.

It may be that from the point of
view of an individual employer it may
be of no account to him, but for the-
community as a whole this idle man-
power is a social loss and it is enor-
mous. If we consider that then we
will know the role of the cottage in-
dustry. I am not against modernisa-
tion. They have their own place. The
surpluses created in the large-scale in-
dustry will enable the larger sector of



-

6;73 Resolution re
cottage and small-scale industries to
be maintained. It is possible in the
cottage industry to have employment
for a fairly big section of people. There
is no conflict between them. There is
no conflict also so far as the question
of consumer goods is concerned.

Some hon. Members have raised
this question as if certain restrictive
policies have led to a kind of scar-
city of consumer goods and that is
because of cottage industries etc.
What we have in mind is Ambar
charka for example. Now, I must
say that the position of the cottage
industries and the small-scale indus-
tries is this. You fix your targets for
consumption in the country, what-
ever you want in relation to the de-
mands of the country, in relation to
how much you want to save etc.
Having done that, give the maximum
employment to the small people.
Whatever they can produce, let them
produce. Whatever they cannot pro-
duce, well, you can produce by the
large-scale industry.

Shri  Jhunjhunwala  (Bhagalpur
Central): Is that your policy that
whatever they are prepared to pro-
duce, they will be allowed to pro-
duce and then the large-scale indus-
try will take the rest?

Shri Nanda: That is the approach
of the Karve Committee which the
Planning Commission and the Gov-
ernment have accepted. A fairly large
provision have been made both for
investment and for working capital
also. That is the approach to give
the maximum employment. But the
difficulty is, as was pointed out by
Mr. Asoka Mehta, they used a quaint
expression which one cannot under-
stand “technological locks”. There
are two techniques, one at a very
high level and another at lower level.
This will submerge the lower level
It cannot co-exist in competition with
the other. By this method, these
people will get more profits, more
large-scale industries and in that way,
some day, more people will be em-

ployed. This will take a long period.

In the meanwhile, what is to happen
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to these people? This is the situa-
tion that we have to consider. As
regards the question of locks, it is
possible for the simpler techniques to
exist with more advanced techniques
so that man-power is not wasted.
This is the problem for which a solu-
tion is to be found. To some extent
the Karve Committee has found a

solution. May be, more may have to
be done.
As regards cloth scarcity and

Ambar charka, what has the Ambar
charka got to do with this? The
whole controversy regarding Ambar
charka started only a few months
ago. At that time, the Ambar charka
was not in the picture at all. Two
million spindles had been licensed.
What prevented them from coming
into being? If they had been there,
if the private sector which had got
the licences had not put them to use,
and if they were suffering, that is not
because of Ambar charka. If there
had been that amount of "yarn, may
be, the handlooms might have used
them so that there may not be any
controversy at all. There is no ques-
tion of any restrictive practices so far
having caused the position regarding
scarcity. As a matter of fact, nor need
they cause it in future if we, as we
hope to, make a sound approach to
these mattgrs.

I have dealt with a very important
aspect of the problem of employment
which, today, exercises the minds of
many people. There is another as-
pect, the question of educated unem-
ployment.

Shri Feroze Gandhi (Pratapgarh
Distt—West cum Rae Bareli Distt.-
East): How is all this increased pro-
duction going to be distributed? Only
29 per cent is the outlay on railways
and transport. We would like to
know something about it.

Shri Nanda: As I said at the out-
set, I am dealing with the first stage
of discussion. I am dealing with the
stage of discussion which concerns
itself with the approach, with the
resources, with policies, ete.
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_Shri Feroze Gandhi;: Who will deal
with the practical side?

Shri Nanda: I am now taking up
what has gone before. The question
of educated unemployment is also
worrying many people. I need not
now refer to the committee’s work,
the report on the subject and the
various proposals that have emerged
and the action contemplated. It
cannot be in a scale which will be
equal to the requirements of the pro-
blem. Some pilot projects are going
to be launched. In the Planning
Commission it was considered that on
the basis of the experience of these
pilot projects, we can consider this
matter further. The idea is that no
young man, who has finished his edu-
cation, should remain unemployed
even for a day. We may have some
programme of free training. But, if
people come  without particular
equipment for doing useful work, new
equipment may have to be created.

Now, I will take up one question of
practical importance in the line in
which the hon. Member Shri Feroze
Gandhi put it, agricultural production.
The fuestion was raised, overnight
you raise the figure from 15 to 40 per
cent, did you think of the conse-
quences it will have on the Plan, why
did you not think of it before. This
figure of 40 per cent, as far as this
Plan is concerned, does not appear in
the Plan as a target, I must make it
clear. In the resolution of the Nation-
al Development Council, the words
are, to improve upon the targets set
out in it. Also in the body of the
report, these targets are in the nature
of first estimates derived from a cal-
culation of the production potential
expected to be had as a result of the
various development programmes and
in view of the considerations outlined,
it is both necessary and possible to
achieve higher agricultural targets
with relatively small adjustments in
regard to resources. So that, there
was no figure of 40 per cent. The
figure 40 per cent emerged at a later
stage. When the original estimates
were made, they were not the basis of
normal routine vardsticks. That was
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a time when the prices of agricultur-
al production were falling. Later,
when the Plan was being finalised, it
was on the background of rising
prices and fears about deficit financ-
ing. Then, it .occurred to us and
others that we should try to look at
the possibility of increasing agricul-
tural production. Even before, we
had a feeling that more could be done
than was being done. There was not
enough time to go minutely into these
estimates. The National Development
Council then took the view that we
should try to increase. Forty was a
suggestive figure, suggestive of phy-
sical possibility. It may be 30, it may
be 40. I cannot say even now on be-
half of the Planning Commission after
certain processes have been gone
through. There was a conference at
Mussoorie. The Agriculture Ministers
were there. This matter was discuss-
ed and they came to the conclusion
that the increase could be of the
order of 25 per cent, provided addi-
tional resources to the extent of Rs.
100 crores were found. Then, there
has been a further discussion.

Shri Feroze Gandhi: Our Food
Minister was also there. The Gov-
ernment of India was also a party to
the conference.

Shri Nanda: -Yes, I was also there,

Shri Feroze Gandhi: Later.

Shri Nanda: I was there from the
beginning. 1 put it to the conference
that it should be possible for various
reasons to increase production appre-
ciably and considerably on the basis
of the existing resources though cer-
tain things more may have to be done
which may require additional resour-
ces, which may have to be\of a mar-
gina! character.  There many
things which can be done. When we
met the States, when we put it to
them, we find that it is being realised
that there is scope for increased pro-
duction without increased investment.
Take the proportion of the area under
improved seeds, for example. This
does not require so much of money.
It requires effort and organisation.



Glz'r; Resolution re

At the moment it is about 20 per
cent. -Why should it not be fully
covered? The programme is that in
the matter of rice, wheat etc.,, this
should be done, and in this period,
we should try to bring the whole
area under improved seeds for which
a suitable organisation should be set
‘up. The question of fertilisers is
there. It is not only a question of
artificial fertilisers. On the other,
hand, they play a subordinate role.
The principal role is played by the
organic manure which is available on
the spot, which is"being wasted now,
and also organic manure which can
be created on the soil, that is, green
manure. This has been considered at
very great length and the represen-
tatives of the States who had come
to the conference have realised that
much more can be done on this score.
Then, there is the question of irriga-
tion. When we put up a reservoir,
we create an irrigation facility. But,
it“takes such a long time to utilise it.
Only if we are able to better organise
the use of it, which we should do and
which - we are endavouring to do,
that would bring up the fruition of
this aim of larger production. i
more attention is paid to small irri-
. gation works which are neglected,
more water would be available. There
are various ways of finding water for
irrigation. Several methods have
been indicated. Sheort term credit
that we give has not been taken into
account. There was a sum of Rs. 150
crores. More can be given. I told
the Agriculture Ministers, let them
not think of this money for the five
year period. If they increase agri-
cuitural production and if money is
required, they may spend it in three
years. And if as a result we get 30
or 40 per cent, it should be possible
for us to give more money because
that agricultural production would
have created the means for any fur-
ther progress, because it would have
facilitated and eased our hands re-
garding deficit financing. With a
large agricultural production, we can
play with it to an extent. With a
large food production, we can give
employment to large numbers of peo-
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ple, for what is needed for a man is
that he wants a little more food and
some organisation which will give
him empldyment. With this we can
do all that. Therefore, resources
should not come in the way now at
this stage, and if the results come
about the resources will be available.

I have tried to explain the increase
in the target. It has not been put
down at 40 per cent in our papers. I
told the Ministers of Agriculture there
also that what the target will be is
not something which should be from
imagination. A first indication was
given of the physical possibilities.
What will be the actual possibilities
will depend upon a proper assessment
of the conditions in each State. This
is being done in State after State. I
think four or five States we have
considered already, and we have dealt
with all these problems.

Shri Velayudhan (Quilon cum
Mavelikkara—Reserved-Sch. Castes):
All these things are in the report.

Mr. Speaker: He is explaining some
of those points in the report. If hon.
Members are so impatient, they may
be in the lobby if they like and come
after the speech is over. 1 am going
on hearing comments and I am not
able to hear a word of what the hon.
Minister has said. Young and old
alike are doing the same here. I am
really sorry. Hon. Members must
hear with patience.

Shri Chattepadhyaya (Vijayavada):
On a point of information. The hon.
Minister referred to Sadhus when I
came. I was very interested. I would
like to know whether the Mullahs
and Padris will also be included.

Shri Nanda: Does the Speaker want
me to answer that gquestion?

Mr. Speaker: Not now. The hon.
Member came late and wants to re-
open the subject. Let him note down
the points and ask questions at the
end.

Shri Nanda: I do not want to take
much time. There are other aspects
—technical personnel, for example.. I
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am leaving this question of agricul-
tural production. I think I have
dealt with it sufficiently.

Shri Mohinddin (Hyderabad City):
May 1 ask one question about agri-
culture?

Mr., Speaker: Not now. Let him
note down all the points. At the end
I will allow one or two questions.

Shri Nanda: There are two things
which I believe are more basic than
any others, two key factors for the
success of the Plan. One is public
co-operation, the other is trained per-
sonnel. Given trained personnel, all
other things follow, and for that pur-
pose I acknowledge the fact that
there was not enough done in rela-
tion to the First Plan. We came up
agezinst bottlenecks. In the course of
the First Plan we have been alive to
the needs of the situation and as we
went along we tried to make up those
deficiencies, particularly regarding
personnel at the middle levels. Then
we started looking at the problem
from the point of view of the re-
quirements of the Second Plan. That
was in the middle of 1953 or so. We
considered for example the engineer-
ing personnel that is going to be
required in the river valley projects
over a period of ten years. A very
close study was made of those re-
quirements from project to projeet,
the contents of the plans and in rela-
tion to them the requirements of
personnel of different categories.
That was gone into and we have now
got a fairly clear picture of the re-
quirements there. Then thinking that
it is not enough to have engineers for
river valley projects—there are other
engineers also, it is an interchange-
able category—in the Planning Com-
mission we set up another committee
for the whole of engineering person-
nel, and that committee came to the
conclusion that the figures that we
kad first thought of or arrived at for
the requirements of engineers of vari-
ous kinds were under-estimates, and
they have made certain further sug-
gestions for increasing the output of
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graduates and therefore also of the
technical facilities and institutional
arrangements necessary for that pur-
pose. The whole question of techni-
cal manpower is being given now
close attention. A special committee
is being appointed for this purpose, I
believe in relation to the Third Plan.
We are thinking chiefly from that
point of view so far as technical per-
sonnel is concerned. Today the short-
ages which are being felt will have
to be overcome by some kind of
accelerated coursts etc, in certain
directions, but so far as the Third
Plan is concerned, there should be no
excuse that we had not enough time.
I have got various figures of engi-
neers ete., required and what we are
going to produce in the different
years, but I am not going to tax the
time of the hon. Members with these
details, and since I have taken a good
deal of time of the House already, I
would conclude so that I can listen to
Acharya Kripalani also.

1 have already mentioned the huge
tasks that lie before us. It is true
that we have all accepted this fact
that we have to develop at a quick
Jrate, a rate which is commensurate
‘with the needs of the people, a rate
which will not look insignificant or look
inferior to what is being achieved in
neighbouring countries, a rate which
will enable us to catch up with the
more advanced countries. The pros-
pect before us, before this generation,
is such that without thinking of other
considerations, of other small matters
which divide the nation, this is an
occasion when the maximum unity
will have to be secured so that every-
body in the country can give of his
best towards the successful imple-
mentation of the Plan.

Acharya Kripalani: Mr. Speaker,
Sir, 1 wish that Shri Nanda had
made this speech at the end and not
at the beginning.

Shri Velayudhan: He will speak
again at the end.

Pandit Thakur Das Bhargava (Gur-
gaon): It was very instructive,
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Dr. Suresh Chandra: Very neces-
sary. ' i

Acharya Kripalani: At least he has
succeeded in one object, snd that i=
emptying the House for me, and this
includes even the Congress Benches.

I am a lay man and therefore I
speak with great diffidence on this
subject. My diffidence is increased
because yesterday in the Rajya Sabha
the Prime Minister has said the last
word and when he says the last word,
it is difficult to contradict him. He
has asked us to have faith. In a
crude age we were told that faith can
move mountains. I am glad that even
in this modern age of materialism
and mechanisation, to which the Gov-
ernment of India is pledged, faith can
make our Plan a success. I am un-
willing to disturb this faith and the
enthusiasm that the Prime Minister
has called for. This also makes it
difficult for me to speak. I only hope
that the new faith that is demanded
will not be shaken and the new en-
thusiz8m that we hope to create will
not be damped by what I say.

We have to deal here with a very
queer Plan. We have heard of plan-
ning and planning is a scientifiz con-
. ception. In a scientific plan there can
be very little difference between one
expert and another, because a gcien-
tific plan iz based upon facts, upon
figures which are undisputable.

An Hon. Member: What
faith?

Acharya Kripalani: But here, we
find that there are wide differences
among experts. There were, at one
time, differences among the members
of the Planning Commission them-
selves. Of course, as in other mat-
ters, so in this, the differences are
somehow squared up.

With regard to figures, it is very
well knu\yn that the statistics of the
Government of India are incomplete,
and where they are not incomplete,
they are unreliable. Whenever a
Minister wants to fnake his proposi-
tion, and we face him with the figures
given in official reports, he at once
says that the figures are not reliable.
The Minister himself, says that Gov-

about

.uncertain. As for
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ernment statistics are not reliable.
This Plan, is made on statistics that
are incomplete, ang statistics that are
unreliable.

Then, about everything else there
are differences of opinion among the
experts. Take the question of finan-
ces. Increased resources from taxes
are uncertain. Internal borrowing is
effects of deficit
financing, everybody has his own
view. The foreign exchange position
is precarious. Foreign aid is abse-
lutely uncertain, especially after what
has happened in Egypt.

There are grave doubts about agri-
cultural expansion, on which the
Minister at the Centre and the
Ministers in the States differ from the
luminaries of the Planning Commis-
sion, and the Prime Minister. Then,
there is the question of transport.
Anybody who knows any thing abuut
our railways knows that there are
not only natural bottle-necks in
transport, but there are man-made
bottle-necks. And nobody believes
that, if this Plan succeeds, transport
be able to-bear the added burden
that would be placed upon ilL. Then,
there are grave doubts about the
availability of the requisite technical
skill. There are still graver doubts
about the administrative ability of
our bureaucracy.

Then comes the question of nation-
al enthusiasm. I know, in India,
national enthusiasm can be created
in no time. It is very easy. Talk of
banning cow-slaughter, and you will
have all the enthusiasm and the
money that you need from the Hindus.
Say that a certain book written by
a foreigner is against religion, and
you will have all the enthusiasm
plus riots and murders. Talk of re-
distribution of States, and you will
have all the enthusiasm you need.
But as for the Plan, I have not seen
much enthusiasm, except in two per-
sons: one is the Prime Minister, and
the other is Shri Nanda. And I am
afraid that the Plan itself is aien
understood only in high quarters.

Now, let us see what are the objee-
tives of the Plan as stated by the pian-
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ners. The first objective is a sizable
increase in the national income to raise
the level of living. It it doubtful if
a rise in the national income synchro-
nises with
living of the masses. We have not
seen this to be historically true. The
second objective is rapid industrialisa-
tion with particular emphasis upon
the development of basic and heavy
industries. The third is large-scale
opportunities for employment. The
fourth is reduction of inequalities of
income and wealth, and a mare even
distribution of economic power.

There is no systematic arrangement,
" if I may say so, even of the objectives.
The first, third and the fourth are the
objectives, and the second, namely,
rapid industrialisation with particular
emphasis upon the development of
basic and heavy idustries, is the
means to the acomplishment of the
objectives.

So far as the means is concerned,
there can be no quarrel. There can be
no quarrel with the objective of in-
dustrialising the country. I believe,
.no culture and civilization can be built
merely on agriculture. Industry is
necessary even for agriculture. Every-
thing that we need for a cultured and
civilised life, our libraries, our books,
and our buildings, everything that
makes for culture and civilisation, has
to be obtained through industry. So,
there is no gquarrel with the idea of
Government to industrialise the coun-
try.

But the gquestion is, whether the
word ‘industrialisation’ is so simple
as our planners seem to think? Are
there different kinds of industrialisa-
tion in the world? There is one type
of industrialisation which we received
from the West; and unfortunately,
after the British dominated over India,
our process of thinking has been west-
ernised and we think that industriali-
sation means only the Western type
of industrialisation, that took place
towards the end of the 1Bth century
and the 19th century after what is

the rise in the level of -
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called the industrial revolution. We
seem to believe that there was ne
industry before in the world, and civi-
lisation in the world began only from
the end of the 18th century, and un-
less we industrialise in the same way,
we cannot be civilised in the manner
the West has been civilised.

In the West in the 18th and 1%tk
centuries, there was one type of in-
dustrialisation and in the 20th cen-
tury, another type came into exie-
tence. The first was through private
enterprise, through capitalistic indus-
try, where the instruments of pro-
duction were in the hands of private
individuals. The other type was
brought about by the communists.
That was State capitalism, in which
the instruments of production were in
State hands. There are certain things
common to both these types of indus-
trialisation, and these are the centra-
lisation of industry and its mechanisa-
tion. These two things are common
to both these types, whether capitalist
or state capitalist.

I may not be a student of economics.
But I claim to be a moderate student
of history. And my knowledge of his-
tory tells me that both these types of
industrialisation resulted in great ex-
ploitation and misery of the people,
not for one or two generations, but
for many generations. We are fami-
liar with what happened in the wake
of capitalist industry. We know the
evils of capitalist industry. It resulted
in the poverty and exploitation of the
people not only in the home countries.
but in the dependencies, in colonial
countries. We also know that the
rivalries that this capitalist system
created among the industrialised
countries of the West led to imperia-
lism, and the rivalries between the
imperialist powers led to the last two
global wars. We are familiar with
all this.

About State capitalism, as it deve-
loped in Germany and in Russia alsa,
we have some knowledge. In Russia,
people had to undergo great suffer-
ings. Millions were ligquidated and
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many, were killed. Yet the problem
of poverty has not been solved; neither
of inequality. Poverty is a compara-
uve term. Where there is inequality,
great inequality, we must take it that
the problem of poverty yet remains
unsolved. But leaving aside the gques-
tion of poverty, there is no doubt that
in the process of transformation this
State capitalism has destroyed democ-
ratic liberties and the freedom of the
individual.

In many ways, we are a gqueer peo-
ple. We think that history was not
written for us, that historical ex-
amples do not hold good. We think
that we will industrialise in the west-
ern way, whether through private in-
dustry or through State capitalism,
and there will be no suffering in the
land. We are naive enough to believe
that in the process of industrialisation,
there will be no misery for the masses
and our standards of living will go
on jncreasing, especially the stand-
ards of living of the lower classes,
the standards of living of the masses.
Planning is undertaken because we
want to raise the standard of living
«of the masses and not because we
want to raise the national income. If
we want to raise the national income,
there are many other ways of doing it,
1 submit that the identification of a
rising national income with the good
of the masses is not warranted in eco-
nomics. In England, in America and
in Germany, when national income
was increasing rapidly, the condition
of the masses was becoming more and
more miserable. Our planners have
very cleverly disguised this fact. A
rise in national income is not a rise
in the standard of living of the mas-
ses.

Anyhow, our planners believe that
they are going to escape the historical
consequences of centralised, and
mechanised big industry. Ttoey believe
that whatever may have appened in
the world, whether in the 19th century
in Europe or in Bolshevik Russia and
Nazi Germany, they will not have to
bear the consequences of rapid indus-
trislisatoin.
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Let us see why the poor get poorer
with the mechanisation and centrali-
sation of industry. There must be
some reason for it. I would submit
to the Planning Minister that the rea-
son is this, that mechanisation re-
quires heavy investment, as he him-
self has admitted. Sometimes the in-
vestment per worker is Rs. 1 lakh,
sometimes it is Rs. 50,000 or Rs. 60,000.
Because so much investment per wor-
ker has got to be put in industry,
wmechanised industry means large
amounts of capital. If large amounts
are required for investment, where-
from are they to come? They can only
come from savings. Wherefrom will
the bulk of the savings come? From
the poor people. When you begin to
mechanise, you will have to put heavy
burdens upon the poor people.

The Minister himself accepted the
proposition that the money would have
to come from the poor people, from
the masses, and not from the capita-
list. He himself said that most of the
money would come from the masses.
But can our masses, who, on the ad-
mission of the authorities are living
on a sub-human level of existence,
pay? Do you want them to give more?
That the Government wants them to
give is very clear from what.the Fin-
ance Minister did the other day, by
putting excise duties upon cloth
Everybody, except the most perverse
and the blind, knows that this duty
will come from the masses, from the
general consumer, and not from the
capitalist. You cannot delude us.
Gandhiji once said: “Do not delude the
people by ‘statistics.” You must state
plain propositions which every body
can see and understand.” He must be
politically, economically and national-
ly blind who supposes that these ex-
cise duties are going to be Borne by
the capitalist. They will be borne by
the masses wno can scarcely afford to
bear them.

Remember that even when appar-
ently any amounts of investment come
from the capitalists they come frem
the masses because they (the capita-
lists) exploit the masses. If the capi-
talists give to the masses geed wages
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and proper conditions of living, they
will not be able to create capital.

Now, let us see historically how this
capital formation was made possible.
The first condition was the exploita-
tion of the masses in the home count-
ries and in colonial lands. In colonial
lands, exploitation was made possible
through political power. In the home
lands what was the condition? There
was not trade union activity. I submit
that those who want to industrialise
the country on the western pattern
will have to put checks upon free
trade-union activity. In Gemany
under the Nazis, there was no free
trade-union activity. In the Com-
munist countries, there is no free
trade-union activity. If we want to
have free trade-union activity, we
cannot possibly bring about centrali-
sation and mechanisation. . If labour
had been given the wages and other
benefits they were entitled to in the
19th century, capital formation would
not have been possible,

Today, there is even talk of pro-
fit-sharing in India. When that comes
I do not think there will be much left
for Nanda or for T.T. to mop up. Our
experience here also tells us that after
independence, every effort has been
made to restrict trade union activity.
The biggest trade union organisation,
the INTUC, is kept by the Govern-
ment and the Party in power under
their control. ‘And ihere has been
legislation, from time to time, to see
that trade union activity is regulated.
But I am afraid the Government, with
all the faith and enthusiasm it re-
guires, will not able to restrict
trade union activity, whatever laws it
may pass. In the morning, we heard
how even big officers were going on
strike, and did not want to work. You
will find it very difficult to have the
investment you need, unless you also,
like Pakistan, allow America to sup-
ply you with all the money that you
need. Pakistan wants it for arms.
You may say that you want it for
economic reconstruction. You also
can get money from abroad.
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Another thing necessary for rapid
industrialisation is cheap food and raw
materials. Mr. Nanda seems uncons-
cious of the fact that at the end when
the Plan had been finalised they found
out that this (the plan) is not based on
cheap raw materials and food. If the
production of food does not incresse
and of the agricultural raw materials
does not increase, the whole Plan will
be ‘upset. So, at the last moment
somehow a brain-wave came to them
and instead of 15 per cent they in-
creased food production to 40 per cent;
they also added that when there is
this 40 per cent increase there will
be a 20 per cent decrease in the prices.
Even a blind man can see, none so
blind as they who would not see,
even a blind man can see that the
prices of agricultural raw materials
and of food are rising. The recent
rise has been about 25 per cent and
more. How the Government, how.the
authorities, can propose to increase
(agricultural) production by 40 per
cent. and lower prices, by 20 per cent.
in a country where agriculture is not
a paying proposition, in a country
where the average holding is not more
than two acres, is difficult to under-
stand. The prices that are being paid
today are not remunerative to the agri-
culturist and the agriculturist is not
going to increase his production at
the prices which obtained before the
recent rise took place.

Let us now see if there is any. way
by which we can avoid the difficul-
ties, the dangers, the poverty and the
suffering that the masses had to
undergo on account of these two
western types of industrialisation,
both based upon centralised industry
and both based upon mechanisation.
Can we take away this habit of ours
of slavishly copying the West and
considering that everything that the
West does is civilised ang there can
be no civilised way other than theirs.
This is something new that has
recently come in our national life.
We did not think so before indepen-
dence; but, I think, after indspen-
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dence we have become more slavish
than ever before.

Gandhiji showed us a type of indus-
trialisation which would not press
upon the masses harshly, which would
not create the misery of | capitalist
production or production under State
capitalism, what is called the Com-
munist or Nazi type. Gandhiji wanted
decentralisation of industry. His
whole constructive programme was
‘based upon the idea of decentralised
industry. Will our leaders in the
Government accept it? Today they
may say that the times have changed
and they have gone beyond Gandhiji.
It is open to them to say so. But the
whole of Gandhiji’s constructive pro-
gramme was based upon the idea of
industrialising the nation. Gandhiji
made charkha as the centre of his con-
structive work; he made it the centre
of his cottage and village industries
programme; he made charkha the
symbol and put it on our national
flag before independence. He made us
to wear a uniform that would imply
that we wanted this kind of industria-
lisation, and not the western kind of
industrialisation, where the emphasis
is on big industry, basic industry or
whatever you call it. Gandhiji said—
I am quoting from him:

“Khadi is the chief village in-
dustry; kill Khadi and you will kill
the villages.”

Again he said:

“To supply India with cloth
manufactured either inside or
outside India through gigantic
mills is an economic blunder of
the first magnitude, just as it
would be to supply cheap bread
through huge bakeries in chief
centres in India and destroy the
family hearth. Millions of wil-
lagers are living in enforced idle-
ness for at least four months in
the year. The restoration of the
spinging wheel solves the econo-
mic problem at a stroke.”

He did not say have heavy indus-
tries and big industries and the eco-
nomic problem will be solved, but he
said have decentralised industries
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He said:

“Khadi involves the honour of
our womenfolk. Everyone who
has any connection with mill in-
dustry knows that women work-
ing in the mills are exposed to
temptations to which they should
not be exposed.”

I am only giving the briefest quota-
tions from Gandhiji. He wanted in-
dustrialisation, but he did not want
the Western type of industrialisation
to which our Government is pledged.

However, Gandhiji was not a slave
even to his theory.

Mr. Speaker: The hon. Member has
taken half an hour. How much more
time does he want?

Acharya Kripalani: I think the Min-
ister took one hour and a half and a
leader of one of the opposition parties
could take at least one hour.

Mr. Speaker: Shri Asoka Mehta
spoke for a long time; some other hon.
Members also. I have no objection;
let him take fifteen more minutes.

Acharya Kripalani: I am talking on
fundamental matters about the Plan
and I cannot dismiss then through
mere verbiage.

I was saying, Gandhiji was not a
slave to theory, even to his own
theory. He recognised the present-day
needs of modern civilisation; he knew
that some kind of centralised produc-
tion cannot altogether be eliminated;
but he also knew that it will be dis-
astrous for India if big, mechanised,
centralised industry were to permeate
the whole life of India, in pursuance
of merely material aims. The primary
needs of the people he said must be
supplied through decentralised big
industry.

2-08 p.M.
[Mr. DepuTy SPEAKER in the Chair]
Gandhiji further recognised thne

close connection between economics
and politics, between economics and
social life, between economics ana
moral life. Of course, he did not
like Marx hold that everything de-
pends upon economics. but he
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Geandhiji) believed that there is inti-
mate connection between economic
and political and moral life. He
thought that if economic and political
power were concentrated in the State
it would be dangerous. Like Lord
Acton he believed that “power has
the.tendency to corrupt and absolute
power corrupts absolutely.” Ghandhiji
said:

“Political power is not an end
but one of the means to enable
people to better their condition in
every department of life.”

I want the Ministers to mark the
following words of Gandhiji because
they are treading a dangerous path:

“I look upon the increase of
power in the state with the great-
est fear, because, although ap-
pa.rent}y doing good (in the name
of the welfare State) by minimis-
ing exploitation, it does the great-
est harm to mankind by destroy-
ing individuality which is at the
root of all progress. The indivi-
dual has a soul but the State is a
soul-less machine.”

These are Gandhiji's words and the
Treasury Benches follow Gandhiji!
The State having economic and poli-
tical power would be obliged whether
it likes or not to regulate the whole,
wne entire life of the community, even
the thoughts of the individual. This,
I hold, Sir, is inimical to democracy.
Moreover centralisation of production
will centralise Governmental power
so that there will be no room for local
self-government. Creating pancha-
yats in villages is merely tinkering
with the problem of local self-govern-
ment, because there is no economic
life in the villages. Why are govern-
ment development projects not pros-
pering? Because there is no industry
behind them. The Government is
econfining its efforts to the improve-
ment of the village without industry.

* The improvement of the village with-
out improving the economic life of the
villager is an absurdity. You give
people schools but of what use if they
are starving; you can give them ideas
of sanitation but it would be no use if
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they are starving. You teach them
something about agriculture ‘what that
also they cannot utilise.

An. Hon, Member: Do you have a
solution?

Acharya Kripalani: 1 have no solu-
tion. I am talking of Gandhiji’s solu-
tion. I thought the members would
have understood this by now. If I
had a solution I would have been a
prophet, I am only giving Gandhiji's
solution. . You are much mistaken if,
you are thinking that 1 am giving my
solution. I am only giving the solu-
tion of Gandhiji to those who consider
themselves as followers of Gandhiji.

An Hon. Member: Gandhiji only
used to make suggestions.

Acharya Kripalani: Why did
Gandhiji talk of this decentralisation?
Because, he knew the genious of his
people and he knew the requirements
of his country.

The question in India is not of this
ism or that ism; neither of capitalism
nor communism. The Prime Minister
is quite right when he says that he is
not pledged to any ‘ism’; but, I am
afarid he is pledged to the ‘ism’ of big
industry. The question of questions in
India is the groaning poverty of the
masses who live on a sub-human
level. Nobody can deny this. This is,
1 submit, due to unemployment and
semi-employment. These are so colos-
sal that after 8 years the Govern-
ment has not ventured to find the
figures of unemployment.

What do the masses of India need;
or, for the matter of that, what de
the masses of the world need? They
need—may I suggest to those who
ought to know better than myself—re-
munerative employment; they need
social security; they need a rising
standard of living. But there can be
no social security; and the Govern-
ment has not tried it rightly because
if they had, they would have realised
that there can be no social security,
there can be no rising standard of
living, unless the question of unem-
ployment is solved. Asg long as there
is wnemployment, as long s there
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are able-bodied persons who are
+willing to work and do not find work,
who are ‘wasting away their lives,
whose lives are absolute blanks, as
long as we have masses of people like
that there can be no social security,
there can be no rise in the standard
of living. It is a mid-day dream that
our Government is dreaming. Unem-
ployment is the greatest curse which
India is suffering from, which indivi-
duals are suffering from, which the
nation is suffering from.

There are four characteristics of
big industry, centralised industry. The
first is large investment, to which I
have already referred. The second is
ever-diminishing human . labour per
unit of production. The third is that
the purchasing power does not keep
pace with expanding industry. And,
the fourth is the rapid exhaustion of
natural resources of the country. This
is so rapid that future generations
may be impoverished.

I am now only talking of the
second. It is that ever-diminishing
human labour is needed per unit of
production. You are introducing a
plan which will require ever-dimin-
ishing human labour per unit ¢f pro-
duction. You will industrialise; you
will first mechanise. After mechani-
sation what? There will come ra-
tionalisation which you cannot resist,
which you are not able to resist in
the textile industry. After rationali-
sation will come automation, where
the workers have only to press
buttons.

Take the instance of the cloth in-
dustry. The cloth industry between
1948 and 1952 expanded greatly. New
factories were opened; investment in-
creased by 54 per cent. Yet, the total
labour force actually diminished.

The Planners appointed committees.
They appointed the Small Scale In-
dustries Board. What was it to do.
It was to furnish a programme for
village and small-scale industries so
that the bulk of the consumer goods
in common demand may be provided
in the village and through small-scale
industries. Secondly, it was to plan
80 that the employment provided by
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these industries may progressively in-
crease. The Karve Committee made-
recommendations on these points.
What did the Committee say? It said
that all additional demands for con-
sumer goods arising during the Plan
period should be met as much as pos-
sible through the expansion of house-
hold and hand production; and, that
until unemployment was liquidated or
brought under control, it was neces-
sary to prevent competition between
factories and hand industry. These
objectives were endorsed by the sta-
tistical expert of the Government of
India, Mr. Mahalanobis. Yet, what
does Government do? On the one
hand, they are talking of the- Ambar
Charkha and, on the other, they want
to mechanise . the handlooms.  Shri
Nanda talks of the Ambar Charkha
and Shri T. T. Krishnamachari allows:
mechanisation of handlooms. It is a
very good division, not only of the
loaves and fishes of office but also of
functions. One function contradicts
the other, and yet we are told that
the Cabinet is not a body divided
against itself.

An Hon. Member: What will you
talk of?

Shri Tek Chand (Ambala-Simla):
‘We.have had a diagnosis of the disease
but what is the cure from your point
of view?

Acharya Kripalani: 1 say you are
not listening properly. I suggested
that the cure lies in decentralised in-
dustry, wherein people can produce
for themselves, where they can em-
ploy the leisure that they have, where
they can create wealth for themselves,
where every house will be a factory

and where every village will be a
factory.

I think you are a newcomer to th®
Congress, because all old Congress-
men know what we have believed so
far. .

Shri Tek Chand: I may be a new
comer but I am not an outgoer.

Acharya Kripalani: You will soon
g0 away.

Sir, this shows our friend has never-
known what the Congress policies .
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were, what the Congress stood for. I
do not know whether he wears khadi.
“What is khadi except a symbol of
decentralised industry? If it is not, I
say, it is humbug; it is camouflage. It
s insulting the nation if you go in for
khadi and yet do not believe in it. It
:is the policy of your party and you
.do not believe in it.

An Hon. Member: You say it with
-anger.

Acharya Kripalani: I do not say it
with anger. If you do not disturb me
you will find that I will give argu-
ment. I won't be angry; but if you
‘disturb me, I shall give you in the
.same coin.

Seth Govind Das: Gandhiji never
.did it.

Kripalani: I am not
+Gandhiji. 1 am sure you never sus-
pected me to be Gandhiji. If you
did I would at least try to rise to that
standard. Have you had any suspi-
.cion? Gandhiji had no suspicion
about me. If I had been Gandhiji,
.where would have been the need, 1
ask, for Gandhiji? (Interruption).

Mr. Deputy-Speaker: The Chair has
another concern because the hon.
Member's time is up.

Acharya KEripalani: I am very
anxious to finish soon because I have
not taken my lunch, and the hon. Min-
ister began his speech in order to de-
prive me of my lunch—he does not
believe in lunch.

Shri Nanda: The Minister has not
vet had his lunch.

Acharya Kripalani: The question is
not, as is usually posed, of the rise in
®national or per capita income. What
is necessary is to raise the income of
the lowest income group, namely, the
masses in the villages. That is to give
them the things they want. Help
them to produce those things them-
selves. Even the last Finance Minister,
in:hit: last Budget speech was cons-
trained to say: “Increase in the na-
tional:income or the per capite in-
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come will avail little. What is needed
is to raise the level of income of the
lower income groups”.

That this has not happened in the
First Five Year Plan is-plain from the
fact that though the national “income
increased from Rs. 9,200 crores. to
Rs. 10,800 crores in the last five years
of the Plan,—that means an increase
of about 15 per cent—there was little
increase in the income of the lowest
group in the villages. We cannot be
deluded by figures, but even the
figures go against you. We see in the
village the same poverty as was
before Independence. The average in-
come is estimated to have increased,
according to Government estimation,
by three to four annas per head per
year. If we give charkha to a person
in a village and make him work for a
day, his income will be 12 annas on
the Ambar Charkha. The First Five
Year Plan, today we are told, was not
a Plan but was only laying down the
foundations. However this is the
increase in income.

I am talking of Gandhiji; but I do
not suppose you expect in the Gov-
ernment people who are ultra-
Gandhi-ites; at least you cannot
accuse Shri B. C. Roy to be an ultra-
Gandhi-ite. What does he say? He
says that we must plah for the needs
of the villagers, for their village en-
terprises. He says:

“We must plan for the needs of
the villagers, for their village en-
terprises, the nced for raw mate-
rial, improved tools and cheap
power. We can thus estimate the
supplies that will be needed of
coal, iron, steel, machines for
making tools, ete.”

Heavy and key industries must be
developed mainly with a view to help
decentralisation which alone in India
can cope with the existing colossal
unemployment. We must not estimate
in terms of factories, mills and
machines nor even in terms of na-
tional or average money incomes but
in te_rms of the supply to the villager
of his primary needs. These he can
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produce himself or in the village
without much capital. He needs these
things immediately. All our emphasis
must, therefore, be on production for
immediate use if the standards of
living are to improve in a short time.
I think this is very clear. What we
want is immediate improvement in
the condition of the poor. (Interrup-
tion).

Mr, Deputy-Speaker: There ough:
to be no interruption. Let the hon.

Member proceed.

Acharya Kripalani: I don't mind
these interruptions; I can answer
them. My difficulty is I am not
allowed to hear them.

Mr. Deputy-Speaker: The hon.
Member must wind up now.

Acharya Kripalani: Heavy industry
must be developed according to our
capacity. This will bring our plan-
ning to the level of the money we can
raise and invest without having re-
course to deficit financing which may
lead to inflation, of which there are
clear signs already, except for those
who would not see. Prices of food and
other basic commodities have recently
increased by 25 or 30 per ceni. The
price index that was considered rea-
sonable after the war, at 200, and
which was increased to 300 after the
devaluation of the rupee, now stands
at 408.

There are other advantages of de-
centralised industry; they are social
and moral, into which I need not go
because the hon. Deputy-Speaker
wants me to finish. It (decentralised
industry) would avoid also unequal
industrialisation in different areas and
in different States. I believe that if
there is wunequal industrialisation,
there will be many more quarrels bet-
ween different States than have taken
place about the reorganisation of
States. In decentralised industry
there will be no unequal industriali-
sation in the different States because
every home would be a factory and
every village would be a factory.
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There are certain objections raised
against decentralised industry. OUne
objection is that there will be no mass.
production. This is wvery strange,
When masses produce, what will it
be? It will be mass production. Fur-
ther, production can be mechanised
through electricity and you will have-
more than what you need. Then there
is anxiety about the consumer’s in--
terest. The consumer’s interest comes
in only when decentralised industry
is concerned. The consumer’s interest
does not come when big industry is in
question. The consumer’s interest is
not thought of in Government mono-
polies. On the last occasion, the new
Finance Minister never thought of the
consumer's interest. Congressman

- after Congressman pleaded for the

consumer’s interests, but the authori-
ties brushed aside the plea. The Con-
gress party had to vote as one man,.
ignoring the consumer’s interest.
Then we are told that we have to
utilise technology and science, as if
technology and science ,canbe utilised
only through big industries.
Science grew in small laboratories;
you can make use of science for home
industry and for cottage industry as
well as for a factory. As for mechani-
sation, you can have mechanisation
also for home industry. There is no-
objection to that. Gandhiji never
objected to it. Let electricity be sup-
plied cheaply to every home and you
will have mass production, and it
will also take away the drudgery
of the home worker and the village
worker. There is no harm in the use
of technology and science, but in
this atomic age it may give not only
more production, but also the atom
and hydrogen bombs. This over-
praise of technology and science comes
rather too late. Sometimes we talk
of the horrors of the atom and hydro-
gen bombs and the nuclear weapons,.
and sometimes talk of increasing tech-
nology and science, as if technology
and sciencé are the summum bonum
of life. There are better things;
there are more things in heaven and
earth than mechanisation and the use
of science and technology. Yet,
science and mechanisation could, as I
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:said, be used in the service of cottage
.industry.

There is one thing more which our
‘planners must remember and which
they forget. This may ruin our coun-
try. I warn them. However you may
try, there is no place for private in-
.dustry in India. You will have to na-
tionalise industries because our indus-
trialists have not the reguisite capital.
Private capital cannot come up to ex-
pectation in the Plans you have; pri-
‘vate capital is also too selfish. You
will have to serap this capitalism. If
.I am to believe you after the present
Five Year Plan, forty per cent. of the

industries will be in Government-

hands and after the next Plan, forty
‘per cent. more—that is, eighty per
-cent. of the industries will be in Gov-
ernment hands. I say this it is very
dangerous. As I said en another oc-
casion, we are going towards totali-
tarianism, when we put in the hands
of the Government such a big portion
of our economic life. Capitalism is
not going to prosper in India; it is
impossible with the kind of capitalists
that we have, who take away about
Rs. 200 crores every year from
income-tax. There will, therefore, be
progressive nationalisation and this
nationalisation -will give the State
political and economic
_power and this combined political and
-economic power will drive the country
to dictatorship. Signs of dictatorship
are already there. We have got one
party rule; we have got one party
leader. The cult of personality is al-
ready there. I do not blame anybody
for this. The cult of personality is
‘very natural here. We worship idols,
stocks, stones, trees, cows, buffaloes,
books, tombs and what not. If then
our people worship an intelligent per-
‘son who is considered a world figure,
it is nothing unusual. Ewven if people
were to consider him an avatar, it will
not be strange, because, we have all
sorts of avatars from machcha, kach-
-cha, vardha, mnarasimha to Buddha
In this land, there is already too much
‘hero worship. In such a land, if we
put power in the hand of one man,
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economic and political power, we
know what will happen. With all that
power, it is absurd to say that there
will be no dictatorship. Thank God,
our Prime Minister today is a mild
type of man. He takes time to decide;
he is even called a wavering Hamlet,
though I do not believe it. If any
powerful person comes here......

An Hon. Member: Why not you
come? (Immptions)

Mr. Deputy-Speaker: Order, order,
Let the hon. Member conclude now.

Acharya Kripalani: If only the
Chair allows me to hear what these
people say, I will reply to them.

I was saying that if a powerful and
ruthless man appears we shall have
dictatorship. The cultural fife, artistic
life and the intellectual life of the
country are all in the hands of the
Government. The Government pub-
lish the text-books. The whole of
education is in their hands. They are
wanting more and more every day.
This will bring about their fall, and
with that, unfortunately, the fall of
country.

#5 mifaw T it st FaeTAr
ST T OF 937 FHET ANY FHT WK
g d o & fad aft oo ¢
IR A 7 uw g fax A oy e
¥ o §, dfe 3% ww oY, 99 &
g § O Ay arva o & ) IR A
e Fag w7 w1 d §1 &
Fawar § 6 gy o ¥ fod dan
AT arT @R R g g e
& § 2830 § § A 3% I
6 UF § wew & a9 o™ § gafy
Iq deqT 1 T ST A Gre @
Acharya Kripalanl; No honest man

can differ from that if he is a Con-
gressman. -

Mr. Deputy-Speaker: The  hon
Member may listen patiently. '
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. &% fe T ogT A% 99 &
AT FT qe § Ivgl A Ay o F
fedzarem (fa=ieer) & fagm
®1 agi o gfanfza frar @ & aga
g7 A% 3 X o faww F Agad §
9T UF d9F A 56 ag T #E
W W & a9 FATEEr AT Asr v
% ggrt 3 & W7 o g &
Hifa qv a=t @ fF oy Hfq e
S F AATETT A TG &, IH FT AT
g fad 7 § 1 WIS H O 3
‘blowing hot and cold in the same
‘breath FET | FF AF AET A FT
g § IR A A UF A
@t fr g oiT "femr =7 @1 fagr=
¥ wfafrea 9t g9 Wt 98 787 & a2
wwn § ware afvagasie & 1 wew
iy folt <19 & § ofeadmsie &
T ¥ 4T FATAMT A1 7 FATY @A F
W gAY o faar 9w @ owoOF
T IEIw gyl 9% famr o 9w s
§ 3w 4 a® a2 gaw 5wy a1 R
FRd T @ 9T G2 g1F IEh et
N EEREAE ) I Ay
foge mema g 1 7 WY A% w9 ¥
‘fad qave g f 9 3T o siafen &
gfedi & 9od o1 7 § WX I F
wry § oW q9 @t dfewr §
FE IT F@H § a7 I F a7 F]
¥ 1fed | § W ag 79 qE7 AF FEAT
=gt g 5 W@t 7% g9 W FeE A
A § A aF T B T WY FE
% 5 A9 fas) &7 a= o 7 w07
Y Y AT 99 F @0 A fTH
& grT gafa F¥, &7 8 38 A T
g0t | ¥ I & AT g A5G AT
‘T T W6 # W wrEmaw ¥
TR 7 it farEam @ 3gw e
a7 faare a9 7 g ot waT & f5 gw A
R A e 2, fade A www@ g
& FoEEr A ¥ aEeT 9mgen g fR
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W7 F 9% IGAT 99 W sH AW H
ortfee A ol s aY s gfeal &
sy Ay fafae sw & @t 20
UF a7% ZH F 9¢ 9% IIRT g4 Y
STERIHAT & W G TF T Y FEAT
FEm o6 F A wev § oo gfy
AT ST G AT 78 5 g F71 wEw
FET FIT |

st A1 oY #T W agr 9 W
WIS ZHT | A WY OF Fv4r Are 97
I A Jeadfa g F fT wT ¥
gaT1 2% qeE e (ainfd sErE )
T @ oFan | AT § g e
I AT FEAT AEA E | TWF 9w
AT g F AT AITF T A
TEAATGEF TATH FTAG BH 4 TAY
AT TS 2 FW AT A FA a9
& gl =51 &, 591 & ary faw ardwfs
AFAWT & =T A T AT wEL, I HY
I & wraEEAT ¥ 0

= o7 917 31 oF w9 3w
fom & 7 grsrd mw & sifas awe g

T mE R AR TR

I JISATHT & T § YA 97
B Iy IR Aam 3T
I FEAT F agEwr fawn, faw &

gt gl 7 fel owgwr &Y s

FT FH IoaT GT—AR T TR E AT
92 & 1 & w1 a1 T T, e fm
AT 47 W FFT AN F A0E € A qga
T AT AYT WY AT &Y Sl F ) I
FETS F W1} dwifes Wt e
(wfafas) faer 7 fa=y &), 9v aw
W FW FIQ FT I A7 gy fadw
ST VT BT 4 | I SO
= F W W QU Q@ @gawr foar
o1 TR | A F | s g e e
FMaram & e
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[ ¥ fe= @ ]

OF AT qg 9T A F¥ aE | o5
FERRE & sAwal &1 AT At
& 9 AT 39 ¥ 99 F1 a7 7%, 5w
¥ fod 9= 7 fadig waww frm o
I T CF AH & faarea) &1 gt
o srgt a2 St & ST 99 F apea
# dmfas grae ST G W 2R
& foir famem & Sy 20

i 1 w0 F FTOTA w7 AgEw
oI F & wfafea Swar &1 agae
W AT W T wEe fear T
FOMU AT AT FT AZEANT T
s s AR AR N a@
oSt ara #r w, ag ¥ oA ! g
AR A T O A A
qgdt & e ag ggam = & faar @
I 2 Y AT F T | gAIL >
st g Y - 3 e &1 @ g
2 ? @i 9 TAl & faer P Y o
afg g€ o 99 § st faorr gu, @
¥ Ay § TR 99 TREaA SR
¥ 3 faar & gfea 7 e 82—

-

“The general consensus of opi-
nion at the Conference was that
the teaching of English should
be compulsory at the secondary
stage as well as the middle, the
senior basic or the lower secon-
dary stage. It also agreed that
the teaching of English should
start in the same class in basic
and non-basic schools. It was
recommended that steps be taken
to ensure that by the end of the
secondary stage students acquire
an adequate knowledge of
English to enable them to receive
education through English effec-
tively at the university stage.”

# oy & Fgm T g fREw A
st gfqer g 8, 7w Frdw 9w Ay
- wrowt & fazg &1 & Ao § wEAT
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S f fs mow m FA R @
T AT AT F AT g A9y
wreafs srarst & o fg=y &) fr
T qrEqw g 91, g fAv 9w &
freg 21 Aoy agm T Efr
A AT 7 F 9% 79 WAF
femafaa=aY & a0 § ot W
FTATHY FY v foreay FT AwvEAW FWAT 8,
ag fiw 99 & fawg & 1 38 ¥ wfafea
forer fawmr & m@ 3w faas wr
TAE TO—FFT TFTA HT WA
AT gfafazt oodee &1 wEr-—3
a9 F AfaaeAt £ 779 3G 1 FEA Y
fawrfeal 1§, g o ew F fasg 81
= fufa 7, o3 fF gurd wreafaw
ATATAT | FATT WA W #r
T T R @1 g, o e gy
% famafaameat § wrar wmemsi
&1 wrewrd g1 997 &, ofx o areafaw
qETH § SIS ®1 Fegsi—ata-
!‘W*—ﬂﬂﬁTﬂTB’ﬂQﬂTfﬁﬁﬁ'ﬂT@Iﬁ
# B Y ATeHw FATT WY 8,
at #19 F1 g AT e S FI
F Q97 LT FAT A & A A
Fg A FIH WQ §—EaAar o
F9 & TeEIT A g w9 A fFAv 8,
aqq dfaue & oY a9 T TT §
TAENE; T F faems AT 2y
T § WE, T OTEL WY S IT
oawer’ (ferfer s e v
¥ g A AT AR fAeR At @
& "g qrmAw #Y T F9 & fAng
oy &1 farer Y afq £ fma s
R B m ¥ g w1 AfEn
I AT ATeAw vEd ¥ Y faww @y
wfg foET 7 g F7 IS q= ghA
= ¥ wfafre @ & gwar w7 Ty
¥ @7 ard agdt ardt 9 Ok &1
w7 @ | et & g ow T
WUTTE qT FET AT § |
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i S gaT A AR A gt
TEUET W EFE qIHMN Y AT FEL
I| *1 afz ¥ 70 w7 7 for s
argd & A TeEl & foen wfaE ¥
T e § A1 §g fAvia gun g, 99 W)
AT Y G K7 g0 | 5T ag Foim
et & < amgfenr Y E— & iy
T §ER F I 917 9 fFEr afs-
e & T | # T A AR
famafaaeal & ag ode FTAT Fgar
£ 5 3 oy F forelt zame F 7 W
s fae wfal & fom & @ &Y
A0 | & & orgi 7 fom wman F faaw
FT FEY #

HOAT 56 G9-I51T AT 7 gH AT
qH FT ART € | TF a6 A1 &
oot e IY FIAT AR & W
@0 a7 JNfgF IFT | Faw qfee
IHG T gATT FTH Fo I 4G & |
T 1 difeT I=rd A A srEmmwa
WET aF NG I T T §, TG
wAF qul & AT 7@ F o7 E¥ 4y,
- & a2 g9 4 favig G an
f& Tg a9 ¥ v 7 A9 g
W WTSTE WAIAT T e A9,
I HTAT F1 A9 5T g FW A%
HTEAT MRS & | WY T FTAT g
£, 78 30 9auw ¥ g & 1 w1 A
o1 wg & fg=, =T, A,
T §F WOTH F T 97 59 W &
fratfeat &1 wm s & s ?
oy &1 afs agt e &, @ WY w7
W & i awer frad oy i 3
™ W & R &t & 3§ Hwer o
W I A g S -, g
awg A Fiferar 7 G g 3w O wAET
ATYT W& W | e s fAwe ?
et ag fae fw ot 3w el aww
fereT # wATC T FAORAT qT—a= & FAT
o 1, I F A A & 459 mrey iy
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ST g1 Y 1 7g A T faeroiT @
fr o Y @Y 2 & s e F wnfae
Tu 3w § fa svafind 3 st et
# wgt 9% Faer gt & wraew F & Ay
T ATga | farer T § o from

' gE g A e ¥ fot faeg I € S

& 3 13 Wt ¥ o Freg o §
e o w W A g
AFE A9F "iqa & o fagr & v ay
afg =T FYAY 9ETE AT § wieE
faam & amq, oifes s=fa & @

- @Yfew fawm o1 affes swfa it v

e & a1 57 Foa # & w30

fox 9= W A Iz qEeET A
T Ay § a9 T W T 39 q
3t e & 5 fom  famafamment
# gt A wit @ @ § g
AT WG WTSTHT & ATeaH § w9
a% fory s Y § gwEw, oF RAF,
A4 9T FT ITHA GH FA & AT,
I T 37 F arw, IAN w7y feafy
g9 gt & ? S wiEw o
SFEFTLAY G T q1eT g | gwiEe S
I} W A &t gifge gfe ¥
TR AT T AT A affew gfe ¥
W e fwam R
AT & B g9 oA o S
QTET JAT FIAT A3 & TG ZHAHT
TS g9 Ao W ATt #Y
foren & wmemm @0 &9 &L 0 AR
wh fo gf &0 & wfgy 7 §w
A 7S qg A A 1Y F g
fare &7 wreww w0 & F
w1 @ T w1 TG w1 F o arat
FY wrepveT fgedt Y & 9 i faver v
wrew et Tar W | AT e WA
f famr ot & svepama feedy i &
agi @ A fosr w1 v e A
ATT &1 | AT o 7w & i o e
N WA gy At g, agt fe-
fagrea} &  fmey &7 wrsww W @
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[ & wfa= @w ]
wmar &1 ) WU g e wa @ fr o
st #t wrepwma gy A€ & 9wt
F) ST § AT I AT FY WTATE |
war s adfi f 1 a8 e I

STETHT [ A F AW FEIG ) .

F oy w1 =rgar g ot Aifa R
sl & weem 7 faifa & & afe
FER AU P T At g W F
fag wor aTew fog 9 awlt &
Y & wuw g frr 1 Area AT
W | IHH AT IF a6 gATL Tgr w41
w1 fmtor A @Y ST a° 9% g SRl
¥4t ¥ wEEA ¥ wwy § | qE FE
SiEST ¥ AT AL & 1 T T F gt
¥ I qgTAT § AT AEATIE |
g 3T Ul ¥ FgEAT FET gATY
faanfasi #1 st arqamar F fear
R FATA T Fg aar ¢ fw gt
_lmmhﬁﬁwﬁmaﬁil
wrgi a% figs W &7 wary g, At
wYT wieifs fawat & o= a3 afomor
T dfm @ s &
wmar § 5 af ferfa s sl
waTs & o gRit | F ag T e F
i o Sefrs fawat & far
2F ¥ fa% gw &1 waer & wreaw w7
T FAT 9% | G IAEHAT IF AT
F1 ¢ T g0 oo Frer &7 Aregw ot
e & A s g4t 5
T | § 59% ¢ 9 G g TR §
& sgi o HUAT o STt 9T
FAF W1 wE oA | F# R
@i 9 741 & fmior oz & & W
ot & fafeea o & fr v e @
qiw F{re Tar 7 & (At F &
fieorg &t fir oY 7 e et F ol afes
¥ Y oy v F A ady A F
OTATTE TRl W7 AT g1 AT |
w4 & frmtor & a1 97 & wAw A<
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HOFTT 1 AT ATHTT F TH7 § |
ST ET 941 H7 FAHTT ggr 7 wrEst
# &< four g ar farear & afy daax
& g afew diwaw &Y S 7T S
W WA F AT g EFtTEe
T IAAT AT § FEAT WAHT
STAEFHAT qGl @AY | T 7TF AT
% 3 & g weat & fmfo &% @
T F gE T4 ¢ F gw s A7
farear 7 Hremw I |

o1 9 FT ST Afeg o F
ST fFagiarar? ¥ F
gl 9% ImwT ug wegw e fw wafy
oY fafr @@ sfo7 &, gardt fofa &t
=€ Fanfaw &, ¥fF I fof ot
#feq T gu i @t d@fw ae
Arefie fawat & ovg W7 W §
Fare Y 7 & ST Iy it ey AT
Y WTEETFAT TE g | & T 3w f
I fomeedt Ewfeer aseet & g
T A AT H | I g Safaae
T T AT § 7 A fFoawr
&3 FT WIT ITHT FEET A0 AG T
Ty | wgt 9 faodr dwfaw ®)
wrenfir frer £ St & 98 i W
F wregw A & &t &, wEST F g
g | f & 7 T foF St WO e
9T T4 & o7  IFST F97 AT T 24
& & 1 qut 7T oF areAr-afean Fafae
wEifaaT § oY amend agr g &
ww B 3 ¥ fore 9w wafades ¥
IO WTF &, IAET A A AT 94T
g WY AT UF gAIEAE 9 4 6
IEhAfd IR qF § arad w0
I fawm | ag e fam At aar
TG HAAT ATAGT 47 | T ITH WG H7
TR A # T AT A A & g ar
IY IART AT AT F GHAT AT AT |
Shri B. S. Murthy (Eluru): Why

did you not take another man with
you? . '
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& M Tw : ofe g R
a4 o 99 A I }E G I G

F welt a3 e | S O 3|

T WTEEH g WIF OF T F v
¢ wTEHT ST T @ wwar 97 |
# F 3% q@y & o at = wed Ay
o gaTfeT T T A HIw AR AT
qETH & S 1o 7@ &, TEHT T FT0
& 1| SR | e S e
Y 7% T & f foel o fadely & ame
Afat & godt wwr & & avasa
FEAT 1R WK 3@ F & fog pfuai
T W /T AT AN TR AT Y
Fgr fF =fF oo agr TR o= fm &
w® ® & @iy e gaifer gra
aradia Y oAt @Y awy gfaw aqo
AR AT w9 &) araAy, weg & F ol
# dve e #7 fEmm | 3 o ow
ard ag & fF S9aT wuET W
fowamr drex & 1 we =T @Y sEST Y
ow faam & ®1 § ggd qF 9y #E
farig 78 2 1 ¥fFw St g =
wgi HAST T2 K AECT & W T wHA
F1 farear 71 AreH FAFT TEEE Y
gaTr e &7 ATemw ATy WA & |
Fueq § T gy wrarl F dare el
9T T FIA F FART AT AT
¥ v 5@ ¥ fog sfafus s=rd
g gear F IocAe &Y qFqT | A
e awm gq awt fedfw e
o dU FT ) § gl & w4 qag

foremr wfdt 7 wee g AR 9EA

ug fomr feam o fren dBY ¥ @
fvia & |73 37 & U AgerHT w9 vy |
HIHETT FT BIE T FYE OHr 1T HAT
wnfeq & 7 agereT g8y I )
wit F & gl dedw g
afcag #1 & g fored 6 armed sreae
ot ot s e A efeqa
§, W ATTATEY St &, st Teniter
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afgdRfiaga TG (gmAsw A
B 93 7 99 g9fq ¥ oF gEw O
favar | Sife 57 SEaTE § o w14 wEeT
g owm @ § gwiwg avesr
TSI ¥ F 59 ST F19g A7 ATgar
g ) 9% YT W OAHE E

“frgelt R AR 3 famE #Y
farer sifaat & gedee & wa AT
=T d=i fasr o4 @Y wrger
fad = aviem A1 A ¥ S garT
ferY T sl Ay & 99 ¥
Ty # G W, S EEdw
fedt sfag ST aga S g @ A1
feft a1 w=w | W F
afrrF o A ae Iawgiel
T AT qAT AT F T AT T
S 7 faar T & i St w
Meifirs faaat ¥ foo sfaeor &
wrar fg=t At sl wmaE |
@, feg sl @ AR g wOr
a7 fanfuet & fau wreafs
Tl AT I Ay 9w F
siget afard g, o7 fagafaaren
FY fareqr &7 wr=aw WY wdSlr -,
ag wfaa ¥ whmm ¥ faeg
w7 2 & fog wamag 1

wfaa & s g wmr
A ¥ wfedew F Sufedqa @
W 9% 3 faar wfeEew 97 fase
frd gu =9 wae e s w
WTTHIT WTSTHT q4T FAST & T
& AR T FT AT HLAT TR
I T WEAT T AEE g

A TEIT 7§ AT I
2 ot=g, weaw faemd ¥ fa sidish
T FAAT HAGE FET T A
wify & fasg ¥ A% faenfuat &t
o frer § a7 sa«r Aifes
o owfl & fawme & aman
AT |
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[ &= wifas @w ]

3 PM.

dfrem &1 wFfa § o= m
aga ¥ . fazafrareadt & quh &
oW 7 7w ww o
ATST FT WGAT HTEAH AT 0
o 77 fat & w1 3= famr
T WTAH FATT qGT ATAAE
farer & v Afaw o 3|
#r H7 foew &1 wwfa & 9
Stemr 2 1 78 gfesn At
frer wAm T fawafaeew
v & sfadadi @ 99 adi
T F yeATrAa e s &
Mfeg g e EaifF
o gaEl & waey § I=9
- fadrasit & meE A€ A WY R
T e fa=red Y nageer #
T4t § 1 ATy & ag s §
arg § 7 o ageens faanfadi
7 ferdt ar wvr T e g
fazafrareat & g== firem s 2
Y A A G & I Afaw w1
T =3t e & gETa WL
maEA g

fg=st T w WTT ATaTHE ®
gmifs qears sfroar ¥ =7 ow &
e g

Shri D. C. Bharma (Hoshiarpur):
He is reading too fast; I want him to
read it a little slowly.

Mr. Deputy-Speaker: The hon.

llmberisspeakjngtoo!ast.becnme

&z M T« oY A, WA wE

T DNAT R A TEFS
dowrrs w , fordy F qgT AR

“¥% a5t ¥ g7 i ¥ faeE-
forreray Y advearsiy w7 faveror figdy

U TG WW ATT wTTHY
ETUEY @ & | wramwaT A 2 fE
2w #Y wakiw eafa & fag ey
aar Wy w7 faw faw
fasai ox FAT gl Fv fwior
=Yy A & femm @@
w ®iT W9 wif W A S
ifge wify sfafaa faenfaay
# agaeT daTe {1 W, fowe
oI WA & 9 e fear 8, @2
T FT T HWF g1 791 £ % agi
&7 sfereror st WAt @ g 8,
st ar feft o faRm e §
CEi

gae Zm A fge Aar oww
AT Wrar FT Sfaww g W
gl e ®  qAAE A9T
Arifrs mifger w92 A ®
T[T AT W FTT G AT W
*Y gEaF F T ITGAT HEATHIT
i, g ft 7 § o ToA
dmfrw w7 stifos smEsgwa
#1 ofT &1 &7 21

¢ fr ¥ mmaT @ fem WY
R & WOt W gETEl A
g T 2T AT FEAE FIT |
5g wrEAl aar fasafaaregt
w1 @ ofwg 1 qu § R 9
fae framy W @A F AT wT AL
gfaamdt ify =fwe 7 w357 17

TR v A 5 T w1 A
Ayt A gET ¥ AEAN W F
& £ TS T FAT WA A QAT F@T
g W A A | F S §
% 7 ¥ & e wgna g fr ogi wf
o e Teil B S @ AF A
T AT AT FTOAH T T
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o F F OF gATE HK AT Argar
£ | & dfres wafq gof wima & 1 9o
TER T A E 1 AT g AR
B W Jo A A AW A AT A
W F3 | g7 HH-E H 39 Y B
T FT, JATT IF FT T F | T
WEHTT #T K1E JroAT a1 forg & &w
N ®T IHTT F HG HIC W AT FT
- T &7 F of o FT 8F |

o H & Fgr qrgar g F o A=t
ot & uF 79 ¥ aqq7 g § 5 w3
Rt i & fm ¥ gF Ty A
I HY FAT T FLGH FT UF 7T F A
ST ARA WX I FT gEGA FEAT
=fed | ag A1 § FEF AL TFS W T
IHTF | 9 37 F Iufa F w0 E, SN
§uadis G 9T F g« el Y
€FET &Y T FTH FT 00 | § "ranw
w3 g P fomr waie g Age g
¥ a9 g, 4 5 g7 F1§ e
T, T g HTATAT A EY T8, qEd
97 Ty AT ®Y, 9 Iq Y T AL,
T T quT F T e e At §
RS LT | GHTT & §H ATLH GRS
®! g "ggEw

Mr. Deputy-Speaker: Shri Mukerjee.

Sbhri M. §. Gurupadaswamy - (My-
gore): There is no quorum.

Mr. Deputy-Speaker: The bell is
being rung. Now there is quorum.
Bhri Mukerjee.

Bhri H. N. Mnukerjee (Calcutta
North-East): Mr. Deputy-Speaker,
Sir, I had an idea that on this ve-
casion, we shall be discussing the Plan
with specific reference to certain of its
concrete aspects. We had a series of
meetings of several committees of
Members of Parliament with the Min-
istries of Planning and Finance and
also officials of Government, and the
proceedings of those meetings have
been extremely helpful. I, therefore,
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had an idea that on this occasion, we
would try to make our discussion
more objective and not speak in the
vein of generalities which I have lis-
tened to so far. As a matter of fact,
I must confess that I have listened to
the debate with a growing disquiet
and with interest sagging to nearly
the point of zero. I heard the prolong-
ed speech of my friend, the Minister
of Planning; but, I got the impression
that my friend Mr. Nanda's talents
are exercised so often on this subject
that we are beginning to have dimin-
ishing returns. Then, I heard my res-
pected friend to the left, Acharya
Kripalani, as near to a philosophical
anarchist as I have met in my time,
throwing out a number of very valu-
able suggestions, but at the same time
demonstrating a certain distortion in
his angle of vision and a sublime in-
difference to certain problems of real
life which we might like to wish
away, but which neverthcless are
there. Therefore, I confess I am in a
quandary and that the sonorous words
of my friend, Seth Govind Das, who
followed, did not come to me as balm
on an anguished soul Anyvhow, I
shall try to confine myself to certain
specific aspects of the Plan; but, since
the Prime Minister happily for all of
us is here, perhaps on account of the
accident of the quorum bell having
been rung, I would like to refer to
what he has said in a rather unusual
alliterative vein yesterday, about “dis-
couragement, despair and doubt” that
some critics of the Plan, according to
him, are planting in the minds of our
people. I say, Sir, that as a matter of
fact the Plan has been welcomed by
almost all sections of our people and
its professed objectives are such that
nobody can really object to it. On the
contrary, I should think Government
ought to be gratified with the recep-
tion which has been given to the Plan
and with the assiduous co-operation
which all parties and groups in this
House and in the country have offered

Government in regard to the specifie
provisions of the Plan.

At the same time, there is no doubt
—the Prime Minister is a very acute
observer—there is discouragement in
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the country because I expect that just
as the British working classes could
not be fed on indefinitely with the
prospect of “pie in the sky when you
die,” so our people cannot be fed on
a “fundamental” right, the unlimited
right of expectation; they want, at the
same time, the right of at least partial
fulfilment in the time that we can
foresee of our expectations and in
view of the situation being as dark
and as dismal and as disappointing as
it was, it appears to me, there is some
sense of discouragement in the coun-
try and there is despair also because,
as we have seen 50 often, in this
House particularly, there is diehard
dependence on the dead wood of
bureaucracy which is outmoded in the
democratic context of our times.
Naturally there is despair in this
House and we are often in despair be-
cause we find the old outmoded
bureaucratic methods of work coriti-
nue and there is, of course, doubt
because sometimes we have our mis-
givings, the people have their misgiv-
ings—we might be a bunch of trouble
shooters who don't matter in the
country, but the people as a whole
have their misgivings—and they ask:
does Government really mean busi-
ness? Why is it that our living con-
ditions are attacked? Why is it that
food prices are sky-rocketing high?
Why is it that the price of the poor
man’s cloth is going up which not
even the Finance Minister could justi-
fy with the kind of gusto which he
would normally have put on when he
made first appearance as Finance
Minister in this House? Therefore,
there is in the country. discourage-
ment, despair and doubt. But we want
to see that all put their shoulders to
the wheel so that the Plan, whose pro-
fessed objectives are good, can really
be pursued successfully and effective-
ly and it is in that spirit that I parti-
cipate in this discussion.

. The first matter to which I would
like to make reference is in regard to
land. Now, 69:8 per ceht. of our popu-
lation, according to the 1951 census,
d_epend on land and nearly half our

8 SEPTEMBER 1056 Second Five Year Plan 6316

national output is derived from agri-
cultural and allied pursuits. Natural-
ly, therefore, it is very important that
we try to find out how the Plan is
going to assist the solution of our
problem of land.

Here, we find that certain astonish-
ing formulations are made in the Plan
even though there are many unexcep-
tionable things also in the Plan in the
chapter on land. At one point the
Plan says:

“The scope for increasing the
area under cultivation is extreme-
ly limited.”

This is a surprising statement con-
sidering the fact that there are over
111 million- acres of waste land and
68 million acres of fallow land avail-
able for cultivation in the country; not
all of them might be requisitioned
here straightaway, but surely that
must be in the calculation of Govern-
ment and I think when Government
talks about Wicrease in food produc-
tion it does have such an idea in mind
but I find this kind of statement in
the Plan.

Then 1 want to refer to the fact
that at the moment a delegation from
our country, including some Members
of Parliament and Government offi-
cials, have gone to China to study the
condition of things there with special
reference to co-operatives and 1 wish
that the makers of the Plan tried and
got some real lessons from what is
happening in China. I say this be-
cause India: and China both have a
familiar pattern under-develpped eco-
nomy with low levels of production,
very low per capita income and so on

-and so forth. Now, if in China they

have done certain things, there is no
reason why we canno$ do a similar
job.

For example, 1 find that in China
with only 7.6 per cent. allocation for
agriculture, they plan to achieve a
target of 23.3 per cent. increase in
output, while we, with an allotment
of 21.9 per cent. for agriculture, hope
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to achieve only 18 per cent. increase
in output. Maybe the reason for it is
to be found in the fact that the pro-
gramme of China’s agricultural deve-
lopment provides, among other things,
that B85 per cent. of all the present
freeholds would be mobilised into
agricultural producers’ co-operatives
by the end of this year.

Now, as far as we are concerned,
there is a reference to producers’ co-
operatives in the Plan but there is not
that real emphasis on having produ-
cers' co-operatives in the country be-
cause ] am sure unless we have this
kind of producers’ co-operatives and
unless we have governmental agencies
co-operating with producérs’ co-ope-
ratives, we cannot produce the results

that we need, as far as agriculture is’
concerned. In China, therefore, the

basic executive agency for agricultu-
ral production is the agricultural co-
operative assisted by the State with
funds and technical knowledge and 1
want the Planning Commission and
other apparatus of Government to
look into this aspect of the matter.

In the Second Plan ;eport, we find
also reference to the objective of land
reform. This is a very welcome state-
ment. We do want land reform very.
badly, fundamental land reform. But
actually when it comes down to brass
tacks what the Plan recommends is
that certain methods should be adopt-
ed—planning of use of land, determi-
nition of targets, linking of develop-
ment progra Gover t assis-
tance to production targets and an

* appropriate price policy. Those reflect
the programme set by the Plan. In
other words, to achieve the Plan tar-
gets of production, Government pro-
pose to rely mainly on those adminis-
trative services and technical im-
provements, that is, the allotment of
land between food crops and cash
crops and orchards ete, irrigation
facilities, use of fertilizers, incentive
in the shape of price fixation, price
support etc. and the credit policy. It
is necessary, however, that in the cal-
culation of the Plan you should have
directly and most intimately the in-
terests of the mass of the peasantry.
But the mobilisation of the mass of
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the peasantry in the pursuit of this
Plan for land reform programme and
the programme for agricultural and
allied production is something which
is entirely lacking as far as this Plan
is concerned, except for a few plati-
tudinous pronouncements which are
made here and there, and I think that
is the reason why we cannot increase
production as China has apparently
been able to do. This is also perhaps
the reason why there is so much con-
fusion in governmental circles in
regard to the actual quantum of im-
provement in agricultural productiom
which we are going to expect and that
is why different statements were put
out by my hon. friend, Dr. Deshmukh,
by Mr. Ajit Prasad Jain and by the
Prime Minister himself and by some
other agencies and then at the Mus-
soorie Conference there was hullaba~
loo and there was a babel of voices.
One never knew exactly where Gov- -

- ernment stood. I am sure the reason

for this is that Government does not
quite know how exactly this improve-
ment is going to happen.

Even now Mr. Nanda seems to
think that there might be increase in
production of a wvery substantial
nature but, of course, certain alloca-
tions, additional allacations, may be
necessary. He is trying to put it in
very diplomatic language while, per-
haps, certain other departments of the
Ministry are asking for Rs. 120 crores
here and now. I do not know the
actual position, but as far as this is
concerned, this kind of confusion is
there in the Plan and in Government
pronouncements.

I wish also to point out that wastage
and corruption have been referred to
by certain people, like the two engi-
neers, Mr. S. N. Joshi and Prof. B. N.
Dhekney, who referred to the report
that in Bundelkhand the ceost of con-
tour bunding would be Rs. 470 per
acre while in Bombay State, where
conditions were not very different,
the cost would be Rs. 40 to Rs. 60 per
acre. [ cannot judge the accuracy ef
this kind of allegation but it does
seem that there is wide disparity in
expenditure and Government should
try to look into this matter.
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“Then, again, as 1 have said before,
specialised agencies are not so impor-
tant as mobilisation of the people,
particularly, mobilisation of the en-
thusiasm of agricultural labour. Now,
in regard to agricultural labour, the
Plan is véry pessimistic because I find
the report saying on page 315 that
one-fourth to one-third of the existing
labour force in agriculture may be
surplus to its requirements. As a
matter of fact, in regard to agricul-
tural labour, therefore, the expecta-
tions of the Plan are not particularly
auspicious.

In connection with this, I want also
to refer to what I find in the Eastern
Economist. of the 31st August, 1956,
where it iz reported that Prof Dant-
wala, former convener of the Ceilings
on Holdings Sub-Committee of the

Planning Commission's Panel on Land

Reforms, has lately published some
accusations and he says, °
. both in regard to secu-
rity of tenure and reasonable
rents, the provifions of legisla-
tions are almost a dead letter.”
He adds:

“It is estimated that there have
been more evictions in‘ the last
ten years than in the previous
hundred years. The Planning
Commission, however, .has chosen
to aveid highlighting of these
facts, obviously for political rea-
ms‘)l

May be, Prof. Dantwala. has his
own reasons for putting out certain
allegations. At the same time, may-
be, he wants to say that land legisla-
tion itself is bad ‘and that it cannot be
operated. But, if in trying to criticise
land legislation—and he is a responsi-
ble person who has held responsible
offices under the aegis of Government
—he says that whatever land legisla-
tion has happened, has remained al-
most a dead letter, and in the last ten
vears there hive been mora evictions
than in the previous 100 years, and if
the reports that reach us show how
evictions are happening all over the
_place how in spite of warnings of
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the Prime Minister against evictions,
these evictions go on just as merrily
as ever before, then certainly, the
situation is extremely bad and I want
the Planning Commission and the
Government to take note of this
matter.

I would turn from this to the ques-
tion- of employment. Actually, agra-
rian unemployment is one of the most

.agonising features of our life in our

country. Sixteen per cent of agricul-
tural workers had no wage earning
employment at all during a year ac-
cording to the Second Five Year Plan,
Rural unemployment is a matter
which is of an excruciating character.
In regard to urban unemployment,
we have beeg given statistics recently
collected by the National Sample Sur-
vey. According to the . National
Sample Survey Eighth report, to
which Prof. Mahalanobis writes a
foreword, I find he estimates the
total unemployment in the  wurban
areas to be something like 5 million.
In the absence of unemployment
benefits, the urgency of the problem
can only be imagined. Therefore, I
wish that the Government comes for-
ward with a really tangible plan in
regard to the co-ordination of heavy
industries and allied aspects of the
programme as well as the.encourage-
ment to development of handicrafts
and small and cottage industries. I
am sorry, Acharya Kripalani has left.
But, he has been hammering this over

- and over again. Every time he opens

his lips in this House, he says, you
have to do something about handi-
crafts, you have to do something about.
cottage industries and so on. He puts
it on the plank of principle. He says
I stand for Gandhian ideals and wou
are betraying Gandhian ideals. He
is certainly entitled to his views.
But, I think he is very: right in one
sense, that is, large numbers of our
people who are engaged in occupations
which perhaps do not fit in with your
conception of modern economic life,
cannot be thrown over to the scrap
heap, and something must be done to
help them. Why not Government try
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to do something?. Government has
not made up its mind. There must
be some ways and means to secure
co-existence between development of
industries on a large scale and main-
tenance of employment as far as the
present levels go and handicrafts and
small and cottage industries. 1 do not
know, for example, why there is s0
" little arrangement made for the mar-
Jeting of our handicraft products. 1
can tell you, for example, last year,
we had the International Industries
Fair and from every country in the
world, there was a demand expressed
by the representatives of those coun-
tries who were here. They would
jump at the idea of getting the
handicrafts produced in India. Per-
haps the most popular stall in the
whole of the fair was the Indian
handicrafts stall. But, I have heard
answers to questions on the floor of
the House where it is said that in the
International fairs, we really do not
try to push up the sale of handicrafts.
Now, s0 many countries are commg
forward to eat off our hands, so to
speak, they want to make friends with
us, they want to enter into economir
relations with us, and I do not =ee
why we do not try to push up our
gale of handicrafts in a larger Meédsure
than it iz being done today. You go
and open in Delhi in Queensway or
Connaught Circus an expensive shop,
where the common man cannot even
walk into because everything is so
costly. ‘It is supposed to be in keeping
with Gandhian traditions. But, it is no
good trying to sell these things to our
people here who cannot afford to buy
them, except people at the top level.
You can try to sell many of these
goods, handicrafts of all sorts includ-
ing even toys and get a large amount
of foreign exchange as a result. There-
fore, I feel that some kind of effort, a
real, serious, thinking effort should
be made by the Government in order
to co-ordinate the emphasis on heavy
industries which must be there, which
have got even to be wvaccelerateq
more than it is in the Plan at present,
and the co-existence alongside of it,
for the time being, at any rate, of
cottage and sma!l industries. )
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This reminds me how in regard tc
small industries of a different sort, 2
contribution to industrial production
can be made by the small’ undertak-
ings like what we find in the Howrah
region of Wes: Bengal We iind
machine tools of all sorts and al
kinds of gadgets being manufacturec
bv these small factories. They are in
a bad way and we do not try to assist
them in the way in which in the Plan
period, people have a right to expect.

Then, I would turn to Education. In
regard to Education, it is very pecu-
lint that the G.vernment shows its
particular predileetion - for _cerfaia
fads, its obvieus_inability- to reatise
that educafion snd health are matters
which are not extraneous to the nro-
biem of economu:c and other kinds of
development. We all know how in the
directive principles of State policy,
the goal set in the Constitution is that
in ten years tin'e, children in the age
§-up of 6 to 14 shall have the advan-
tage of education. The proportion of
children in the age group of 6 to 14
years at school has risen from 32 be-
fore the First Plan to 40 per cen* at
the end of the First Plan and is likely
to increase’'to 49 per cent by the
end of the Secord Plan. . The Plan-
ning Commisgion’s report says in page
503 that this ctatement gives ail-
India figures, tut the position varies
comsiderably between the States and
in many States the averages are much
lower than those for all Indja. There-
fore, the position in many States is
mwch worse than what is vouched by
the fact that by end of the Second
Plan, 49 per coent of the children of
School-going age would have the ad-
vantage of educationn Government
does not seem to be worried much
about it. Government is worried more
about, let us say. prohibiticn. Prohi-
bition is a gc.1 thing, and as fac as I
am corcerned, i am willing to sup-
port it all thé way. But, you must
have your priorities. You must have
a sense of propnrtion. What is the
prod of our rushing ahead with the
programme of vichibition when there
is no real basic popular urge for that
policy? Only berause you have car-
tain fads, do you want to pursue that?
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You pursue proh:bition at the cosi of
education and health. This is some-
thiug which I find very difficul® to
condemn in words which would be
adequate to the situation.

1 am sorry, I have to rush from one
to the other. In regard to health, I
find that there has, of course, been
come improvement. For example. the
nunber of beds for tuberculosis has
increased from about 5,000 to 20,000
during the First Plan period, and
shall increase ta 40,000 during the
Second Plan. This was stated by the
‘ilealth Minister some time ago. Bul
there is a calculation of Dr. A C.
kil who was the President of the
All-India Medica! Conference that for
West Bengal alone there should be
50,000 beds and ar least five after-
care centres.

Then we are to'd that at the end
of the Second P'an there is expected
to be 90,680 doctors, 80,000 nurses
50,000 midwives, 20,000 health visitors
and 143,000 hospiial beds. This was
for a populatior of nearly 400 million.
Now, to get back our sense of pro-
portion, we should recall that the
Shore Committe: in 1946 had thought
thet the minimum necessary was
185,000 doctors, 740,000 nurses, 100,000
midwives, 74,000 health visitors and
some 400,000 beds. In the Plan Gov-
ernment provides only 5.5 per cent for
health purposes while as a matter of
fact the demand has been that there
snculd be at least ten per cent of the
Union Government's revenue allocat-
ed for health. Here again this ques-
tion of priorities comes up and you
have to find money for this kind of
nation-building activity without which
whatever else you do cannot possibly
enthuse the people. .

1 shall turn from this to something
quite different and that is the ques-
tion of transport. About thi¢ trans-
rort, o_f course the main factor is the
railways, but I feel that unless we
‘can step up the efficiency of our rail-
ways, unless as in war time we keep
our wagehs moving, unless we can
check bbttlenecks, in the railway ope-
rational svstem. unless we find out
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ways and means of covering up the
gap which at present is alleged to
exist of about 17 million tons or so
which the railways co not know hLow
th.y should move about, unlzss, ihat
is to say, there is a cefinite wmprove-
ment in the operational efficiency of
ihe railways, we cannot de vesy much.
And for that purpose it is necessary
first and foremost to have the willing
co-operation, (e nthusiastic  co-
operation of the railwaymen. 1 know
that 1 shall be told that there are
trouble-shooters all over the place
and things are happening here, there
ani¢ everywher:, but actually, as 2a
matter of fact, Government itself has
admitted in answers to guestions in
this House that Government wanted
as a matter of policy, of principle, to
cecure their co-operation, to sssociate
:he railwaymen in tue working of the
afdministration. But they have not
ver neen able to work out how they
should de it, and I suppose some dele-
gations would go abroad in order to
find out how railwaymen are associat-
ed with the administration. This is
most amazing.

A similar "thing happens in another
Departipent. The Post and Telegraph
workers with whose movement many
Members of this House are associat-
ed, have been offering every time,
even when they make militant de-
mands and all that sort of thing, co-
operation in the work of fulfilling the
targets of the Plan, in' over-fulfilling
them enthusiastically and so on and
so forth provided they feel the glow
in their hearts, provided they get
some kind of advantage which they
think is legitimately their due, but
Government cannot work out the ways
and means of securing the co-opera-
tion of these people. Now, what is the
good of talking about people not
coming forward to co-operate in the
fulfilment ef the targets of the Plan
when your own workers in the rail-
ways and in the postal services are
offering their co-operation and they
are being shown the, door, they are
being given the order of the boot?
This is the kind of thing which is
happening.
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Then again, I do not know why in
. regard to road transport we have not
reached anywhere near even the Nag-
bur target which was fixed in 1943,
and from the Plan report we do not
quite know as to how the transport
requirements are going to be organis-
ed. For example, we can go through
the chapter on transport in .the
Second Five Year Plan without get-
ting to know either what is the pro-
bable size of the total transport need-
ed for the next five years or how this
tetal is to be distributed between the
railways, the roadways, the inland
waterways and so on and so forth.
We do not even possess figures or
statistics in regard to that. I am sure
the Planning Commission can get this
kind of statistics and I wish that the
Planning Commission and the Minis-
try of Planning take the Members of
this House into confidence as they did
in a somewhat niggardly fashion in
the discussions to which I referred in
the beginning of my speech. If there
is a continuous series of co-operative
discussion between the Government
and ourselves, then surely we cdn get
to know some of those facts, we can
get to know and appreciate even some
of the Government's difficulties and
then we can, suggest certain ways and
means, tangible, concrete steps which
can be adopted in order to get over
the difficulties of the situation. Now
perhaps we shall have some improve-
ment in the meter vehicles legislation,
maybe there would be some encou-
ragement given to inland transport,
but I want that there should be a co-
ordinated attempt to see that rail, road
and inland waterways transport are
all made to be mobilised together in
the interests of the Plan and the deve-
lopment of our economy.

This reminds me also of what I read
sometimes ago about bullock carts in
our country which still continue to
carry a very large proportion of the
total load which has to be moved from
place to place, and I read also that if
you attach rubber tyres to these bul-
lock carts then their efficiency can. be
multiplied. In those areas where
without bullock cart you are
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completely frozen so to speak, you
cannot move about—and those areas
happen to be very large areas in our
country—surely something should be
done about it. I want to find out
what research work is being done by
the Ministry of Natural Resources
and Scientific Research or by which-
ever other agency it might be, and
what efforts are being made by the
relevant Ministries to see to it that,
our country being still, fortunately
for Acharya Kripalani or ‘unfortu-
nately for the rest of us, a bullock
cart country, we utilise it as efficient-
ly as we possible can at this present
moment. In regard to inland water-
ways also so much remains to be done
and I feel that we have been given no
indication on this point.

About the ports in our country, I
wish to speak especially about Cal-
cutta part. I do not know why in
regard to a matter like the Ganga
Barrage we should continue to be
told, as I find from the proceedings
of one of the committees on planning,
the international complications - are
standing in the way. }f there are in-
superable international complications,
we should be taken into confidence
and perhaps in regard to Pakistan cer-
tain steps might have to be adopted in
order to bring about a more friendly
atmosphere. And gometimes I have a
feeling—I wish the Prime Minister
was here—that if we offer Pakistana
kind of what they call in German
Zollverein, that is a customs union, so
that we can bring about a general
development of the economies of our
two countries and the present objec-
tion on the part of Pakistan to certain
common developmental projects and
certain other problems which agitate
and vitiate the relations between our-
selves might also be helped to be
healed. '

The Calcutta port situation is bad
because the river there requires
dredging all the time. It is an ex-
pensive operation, it is an expert
operation and many of those who do
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the dredging are not Indian nationals
even now 1 understand, and the re-
sult is that unless you keep Calcutta
port in a going condition, the port
which is the largest in the country,
the port which is going to handle
4,000 tons of steel every day accord-
ing to Government in 1857 will be
in disrepair. Why do you not have
a satellite port at Sagar as Shri Nara-
simhan suggested in the committee
or at Geonkhali as some others have
suggested? Why can you not try
to bring about an improvement, let
us say, in the deltaic region of the
Sunderbans so that you can make
that area what it was meant to be,
the rice bowl of the country, a pro-
ductive arza, and settle many of those
refugees who want rehabilitation,
and why can you not link that up
with the establishment of a satellite
port for Calcutta which is absolutely
necessary? , in regard to Cal-
cutta port, if the Ganga  Barrage
cannot be pursued at the present
moment, there must be certain other
steps which you should take and I
think the question of a satellite port
either at Sagar or at Geonkhali
should 1eceive very serious consi-
deration.

I have been told also that in re-
gard to the other minor ports, a
great deal cou'd be done straight-
away. And I learn that Government
has promised that there would bea
road between Bombay and Cape
Comorin very soon. Between Bom-
bay and Goa, there are about twenty
minor ports: If we had road com-
munication between Bombay and the
furtherest south of the country, and if
we develop these minor ports which
are on the way, then, surely, we
can do a great deal in order to help
solve the tranSport problems of our
land. ’

I am reaching perhaps the end of
my tether, as far as time is concer-
ned. So, I shall refer only to one
other aspect, and that iz what I have
Jhinted before, namely the question
of popular participation.
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Now, I would like to give you a
few figures which show how the
emphasis of Government is still on-
the red tape, still on the bureaucra-
tic apparatus. I am reading from
the chapter on community develop-
ment and national extension in the
Second Five Year Plan. The Prime
Minister, wherever he goes, says that
the community development »rojects
are a revolution in themselves. He
says it everywhere. We should all
be very happy, if, without our know-
ing it, a wonderful revolution has
happened in large areas of our
country. But I take him on trust
that a revolution has happened; it
is only that it escapes me.

But I find here that in order to
bring about this revolution, you
have tentatively defined a programme
of expenditure of Rs. 200 crores for
community development and national
extension centres. And the first
item, the largest item which eats up
more than a quarter of the total ex-
pense is personnel and equipment—
block headquarters. For personnel
and equipment, you have Rs. 52
crores, out of a total expenditure of
Rs. 200 crores. Why should this
happen? ) -

I find here a speech made by the
President of the Indian Medical Con-
ference at Jaipur in December 1955,
where he says that money is being
wasted in the buildings of sumptu-
ous structures, while we should not
do it. He suggests, and it is a very
sound suggestion, that:

“That general tendency in
our country today is to design
big buildings and sink most of
the ‘available money in bmick
and mortar, leaving very little
balance to discharge the func-
tions, . Cheaper structures
enough to last for fifteen to
tewnty years, by which time
India would be able to replace
them by more stately and dura-
ble buildings should be designed
by those specially trained for
the purpose”.
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Why can we not wait for some
time? Till we have got our indus-
try, heavy industry, our machine-
building industry, till we are really
industrialised, why do we go on put-
ting up enormous structures? And

we know what structures are like,

these days.

I happened to hear about this very
building which cost us a shipload
of money, not very long ago, that
there are some chinks, there are
some very weak spots, and the Lib-
rary, for example, has been warmed
that the book-load should not be
too much, because, otherwise, this
enormous building which was built
may not last. These days, we build
structures which do not last. Our
ancestors, two thousand years ago
and more, have built structures
which are still there for all the
world to see. But we build contra-
ptions which are neither aesthetically
satisfying nor structurally efficient,
and vet we spend money like water,
and we have to wait for cement, for
steel, for this, that and the other
thing. Why can we not stop this
kind of business?

You are spending Rs. 62 crores out
of Rs, 200 crores for community
development projects, on the item of
personnel and equipment. Similarly,
I find that in regard to education, you
have not got money for education,
because you are spending money for
your staff, for God knows, what kind
of bureaucratic necessity.

I shall give you some figures now.
In the First Plan, elementary edu-
cation got Rs. 93 crores, There are
some other figures given, but T need
not mention them.
and miscellaneous’ got Rs. 11 crores.
In the Second Plan, which is sup-
posed to be a great improvement, we
are spending Rs. 89 crores on ele-
mentary education, but Rs. 57 crores
on ‘Administration and miscellane-
ous’. This is absolutely the last straw.
This kind of expenditure, this kind
of wasteful extravagance, this kind
of playing ducks and drakes with the
money of the people, talkings in

‘Administration
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terms of crores, which to most of our
people is inconceivable, and at the
same time, not going ahead with those
programmes of re-construction which
are absolutely necessary, is some-
thmg which must be said good-bye
to. This is something which must
be eliminated.

I am told, for example, that people
make their shramdan. You go to the
people; vou make an idealistic appeal,
and they give théir labour, And after
the shramdan, they perhaps build
some kind of an improvised road; but
you do not link it up with other
roads, so that that road can really
be efficient, 1 know of a certain
place where people are shouting for
a kind of flag-station, and they say,
you, railways, would not have the
money for it, we shall make shram-
dan, we shall give our labour, we
shall build the ramshackle construc-
tion which you need for a flag-sta-
tion. But there is no response, be-
cause the people’s enthusiasm, when
¥ou rouse it, is treated with impuni-
ty, is treated with not only some
indifference, but with something like
contempt.

Mr. Deputy Speaker: I have also
rung the bell twice, but there is no
response. '

Shri H. N. Mukerjee: I wish to re-
fer also to another matter, and that
is that very often, we are lectured
that we do not offer as much of co-
operation and helpful participation as
we should. But at the same time, we
discover that certain organisation
which are almost entirely—why al-
most? entirely—in the pocket of the
governing party, like the Bharat
Sewak Samaj, for example, are there.
I have nothing to say against the
Bharat Sewak Samaj. Possibly, it
is doing very good work. I do not
say that a Congressman ceases to be
an indealist. I do not say that at
all. There are many Congressmen
who are doing wvery good social
service. But the Bharat Sewak Samaj
fs an adjunct to the Congress move-
ment, say what anybody will on the
matter that there is no such thing.
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Shri D, C. Sharma: No.

Shri H. N. Mukerjee: My hon.
friend Shri D. C. Sharma dissents,
but it is very necessary that ways
and means are found out for the co-
operation of all elements.

I shall give you one example. Take
the case of rehabilitation. 1 ask the
Deputy Minister of Planning who is
here to go to Sealdah station. Shri
Mehr Chand Khanna is not here, So,
1 shall ask my hon. friend the Deputy
Minister of Planning what the posi-
tion there is. I was in Sealdah sta-
tion lately, because 1 was told the
refugees were being herded like—God
knows what kind of animals. There
1 stood at the enquiry counter, be-
cause there was no room anywhere
else, and I got a piece of paper al-
most as dirty as this, and 1 wrote a
letter in hell-hot anger—those were
my exact words—to Shri Mehr Chand
Khanna telling him what I saw. And
I was told that in regard to the re-
habilitation of refugees, political par-
ties, and non-political organisations
are all willing to come and offer you
co-operation, but Government does
not take it.

Shrimati Renu Chakravartty (Basir-
hat): Government have refused it.

Shri H. N. Mukerjee: In that very
area in BSealdah station, medical as-
sistance was not being given to peo-
ple, and water was not being supplied
to refugees from East Bengal, who
live in a land of water, who bathe
ten times a day; water was not being
given to them. Medical assistance
was* not being given. There - were
organisations willing to help, but
they would not get the facilities, be-
cause Government imagines that
these organisations are going to ex-
ploit the misery of the people for
their own political objectives. It is
.all very well for Government to ex-
ploit the miseries of the people for
Government's  political  objectives,
but it is only when other  political
organisations come into the picture
that Gwemment takes up a sancti-
monious attitude and stops the
co-operation of people.
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I have seen, for example, Shri
Ramachandra Reddi, organising at
Nellore important social service, the
eye operation of hundreds and hund-
reds of poor people who came from
different parts of Andhra, and I
know how far Government co-opera-
tion was or was not forthcoming,
when Shri Ramachandra Reddi was
trying to organise- that particular
service, .

So, as I referred already to the
question of the railways and the
P. and T. employees, 1 should say
that when Government talks about
popular participation in the fulfil-
ment of the Plan, Government sure-
ly does not mean what it says. If
Government really whnts popular
participation, let it follow up its
professions. It is a good thing, as I
have said before, that Government
has begun to take M.P’s. of different
parties into some knid of confidence
over the operation of the Plan. Let
that process be improved upon, and
let the popular participation of dif-
ferent sections of our people be
really and truly ensured.

It is necessary, therefore, for me
only to emphasise that we must pre-
pare our country, psychologically and
technically and that we must not
merely talk about a sense....

Mr. Depuiy-Speaker: The hon.
Member should conclude now.

Shri H. N, Mukerjee: I shall finish
presently. We should not merely
talk of a sense of purpose from our
upholstered comfort in New Delhi.
We should try and see that condi-
tions at least begin to change.

So much is said about Buddha
Jayanti from time to time. This be-
ing the Buddha Jayanti year, let us
remember that the Buddha left his
home and gave himself to contem-
plation not in order to get bodhi for
himself, not ih order to get enlighten-
ed for his own sake, but in ordfr
to find out the answer to the prgb-
lem of suffering. That problem of
suffering has been almost the eternal

«companion of the Indian people, and
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that problem has got to be solved
and surmounted in our own fashion,
certainly, but with that kind of exhi-
leration which it is necessary that
we begin to feel. But we won't feel
that exhileration unless Government
is really serious. I say this particu-
larly because certain interests are
sharpening their weapons.

Only the other day big money in-
terests represented by the Chairman
of the Tata industrial family said
openly that his firm was going to
finance political personalities, pro-
Congress and independent elements,
who would look after big money in-
terests.

That is the atmosphere in which
we live and that is why Government,
if it really means business, should
try to translate some of its professions
into practice. Therefore, 1 suggest
that some tangible progress is made,
some objective, concrete improve-
ment visible to the pepple in the
near future is guaranteed, and then
and then only can you light that
glow of happiness and enthusiasm in
the minds of our people, without
which this adventure of the Plan
cannot possibly succeed.

Shri D. C. Sharma: I do not think
Shri Tata-said that he was finane-
ing pro-Congress people,

Shrimati Renu Chakravartty: Why
does he protest so much?

Shri C. R. Narasimhan (Krishna-
giri): It is a happy augury that
when we are discussing the Plan, the
various State loans have resulted in
great success, Most of the loans
have been over-subscribed. That shows
that there is not only  public co-
operation but even public confidence.

Someone was saying that there was
despair here and there. I do not be-
lieve it for a moment, I just remem-
ber what happened about a month
ago when the Deputy Minister of
Planning, Shri 8. N. Mishra, visited

my district. There, near the place:

which is fairly well known to irriga-
tion engineering circles, near Mettur a
new canal was opened to irrigate
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50,000 acres of dry land. Water is
already flowing. The people who were
accustomed to only dry cultivation
and frequent periods of drought, are
now having the sacred water of the
Cauveri river to irrigate 50,000 acres
of their land. Should we not consi-
der this as a silent revolution?
Actually their way of life has chang-
ed. Dry cultivation is one thing.
Wet cultivation is another. Now
people have to get ready for wet cul-
tivation,

I feel that this is really a silent
revolution. It has commenced, and
we need not be hoping for some in-
timation or news item to tell us that
the silent revolution has taken place.
We have to feel it. The people near
Mettur are actually feeling it. Shri
Mishra will bear me out when I say
that the whole people are full of
enthusiasm. They had gathered in
crowds and were standing at very
risky points just to witness the happy
event.

Therefore, it won't be right to
imagine that there is despair here and
there or that there is no co-operation
or confidence. '

I

Similarly, I can cite another inst-
ance in my own constituency. It
was a year and a half ago when
another project of very ordinary size,
a two-crore project, was commenced.
It was started with a good message
from the Planning Minister. The
Chief Minister of Madras laid the
foundation stone, and thousands of
people had gathered there, in order
to participate in this function. It was
not like the other function which I
referred to previously, when actually
water was diverted into a new chan-
nel. This was just laying of the
foundation stone of a project which
is not yet complete, a third of which
is camplete but which the engineers
there hope to complete before time.

What does this mean? It means
that the people are hopeful and opti-
mistic. They see things being done,
brick by brick being laid. Thousands
of people come and see that. It has
become a regular feature, though it 18
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a very small thing; it is nothing com-
pared to Bhakra Nangal or any other
.big scheme. This has created hope
for the simple reason that they have
taken up a new project. Everybody
in the south was familiar only with
one or two big projects. But here is
a project on the South Pannar river
consisting of two scl"lemes, Naturally,
the people feel a new hope.

Therefore, it is very wrong to
imagine that we have not justified the
confidence which the people have
placed in us or that things are not
moving. Things are moving. A silent
revolution has actually taken place,
and people are ready for it.

As for the’ Plan itself, there is no
gainsaying the fact that our planners

have been foresighted. The very fact .

that great schemes for the develop-
ment and peaceful wuses of atomic
energy and large-scale schemes for
oil exploration are afoot, shows that
we are planning not only for the
immediate present but for the future
also. It also shows the confidence we
have in ourselves. Even though we
are on the eve of the elections, we are
not eager to produce immediate results
and just make the people feel that we
have done something, and then catch
their votes. On the other hand, we
are keen on building a solid founda-
tion, though we take the risk of dis-
pleasing people by not having shown
great success in front of them here
and now.

We are having largé-scale projects
for oil exploration and atomic energy
and there is no knowing when these
are going to come to fruition and
benefit us. But still we know we are
in the atomic age. We also know that
for economic independence we must
have our own fuel, particularly petrol.
We are, therefore, going with an all-
out programme in these matters. This
clearly shows that our planners have
a very farsighted view of things, and

- they are functioning rightly. Parti-
cularly to areas of the south which
are water-starved and fuel-starved,

- gtomic energy is bound to be very

i
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important in the future. Luckily “we
have monazite from which thorium is
produced. If and when the experi-
ments with reactors become a success
and if it is proved that power can be
developed through atomic energy, it
will play a great part to enrich the
areas there. .

Coming to my own State, it is a
matter of great satisfaction that the
planners have agreed to push up the
lignite project which involves an ex-
penditure of about Rs. 70 crores. This
is the principal scheme for the south,
for the Madras State, in the Second
Plan, and if only it succeeds, the
soundest foundation for that part of-
the country would have been laid.
Thereafter, it is easy for that arem to
move forward on its own wvolition:
Once the fuel problem is solved,
allied industries are bound to follow
and not much planning will be needed
thereafter. The people will be their
own planners and enterprising people
will start industries and the south
Madras State particularly, is bound to
take care of itself. The initial start
having been given with the lignite
project by the planners, fhere is
every hope for the south in this res-
pect.

It is also a matter of gratification
that in my own district, they have
promised to start a bauxite factory
for the production of aluminium,
which is going to play a very great
part in our Second Plan.

While all this is really promising,
there is just one little complaint that
I have tc make. When they have
done all this for the Madras State,
in the matter of lignite and bauxite,
the problem of transport has not been
properly attended to. It is not enough
to have all these schemes. We are all
familiar with the.expression that the
Plan is a perspective Plan and we
should see it far ahead. We are going
to spend Rs. 2B crores on lignite and
Rs. 10 to Rs. 20 crores on this bauxite
stheme but the strength of the parti-
cular area in the matter of railway is
a big drawback.



#6337  Resolution re

4-0 p.0
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It is no good having all these
schemes and forgetting the railway
problem affecting that area. The rail-
way capacity of the Neiveli area
known as the lignite area and the
Salem area, which is known as the
bauxite area should be strengthened
considerably. There is bound to be
-good trade between this area and the
Bangalore area. For this a new line
is necessary. But the Railways have
been toying with the idéa of having
.a railway line between Salem and
Bangalore. Nothing has been done
except having a survey and that sur-
vey too is not going on as it should.
I am very disappointed about this and

T hope the Ministers, both the Plan- .

ning Minister and the Railway Minis-
ter will appreciate this and see that
the matter of railways is also taken
up in right time along with these
schemes. There is no good in isolat-
ing these schemes and trying to do
something. Otherwise, it may mean
failure. In the case of the iron and
steel plants, they have given priority
for railways in the Second Plan. In
the case of the lignite and bauxite

. schemes of the south also this priority
should be given and they should also
-get proper attention.

~ Shri B. S. Murthy: In Andhra
:also.

Shri C. R. Narasimhan: When your
‘turn comes you can plead for Andhra;
T will plead for mine.

Shri B. S. Murthy: Because his
father knows Telugu also, I am asking
him to support the claim of Andhra
also.

Shri C. R. Narasimhan: If any area
-gets, then he must be satisfied because
he thinks my area is the same as
Andhra,

Mr. Chairman: But there was a
time when there was no difference
between you and him,
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Shri C. R. Narasimhan: In this
particular case, it is not a very com-
plicated matter at all. There were
100 miles of dismantled line and they
have not been restored even though
it is so many since the war concluded.
If only Government approaches the
matter in a sympathetic spirit they can
easily solve the problem, the problem
of the restoration of the dismantled
lines and the building or laying of
new lines for the projects, if you com-
bine them and arrive at a solution.

In the matter of exploitation of
natural resources even small things
have been forgotten. People have
been captivated by big and romantic
ideas. Take the case of the wind-
mills. If only proper development of
the windmills in the areas where there
is lot of wind throughout the year is
undertaken, every village can have its
own windmill owned in a co-operative
manner by the village and some
amount of electricity can be got there.
This will mean swavalambhan or self-
sufficiency- of the villages concerned.
I do not think enough tempo has been

+ given to the windmill programme.

There is some scheme and the usual
way for Government is to appoint a
committee. No one knows about the
committee, not even members of the
committee. They do, probably, for-
get that they have been appointed tu
such a committee, because there are
other committees of which they are
members. When there are a number
of committees, some committees go
into oblivion. I think the Council of
Scientific Research should be asked as
to what is -happening to the windmill
programine.

Another thing that I would suggest
is that a Mathematical Research In-
stitute should be started. Several
Research Institutes have been started.
I am told by eminent mathematicians
of the country that a Mathematical
Research Institute is necessary. Here
there is good talent and at present
they have no particular way of utilis-
ing that talent. Mathematics is sup-
posed to be the Queen of scienced
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Modern sciences including atomic
energy cannot proceed without higher
_mathematics. Therefore, a little more
attention should be paid and a regular
‘and thoroughgoing Research Institute
should be started for mathematical
research.

Another thing that Government
should do is to have a Nautical
Museum so as to develop research in
the matter of evolving proper ships
for use in the high seas as well as in
the internal waterways.

Finally, I must congratulate the
Planning Commission and the Minister
for Planning in having incorporated
a Resolution, which was passed by this
House on prohibition, in the final
draft of the Plan. The Lok Sabha
passed a Resolution that prohibition
should become an integral part of the
Second Five Year Plan and that

» nationwide prohibition should be er-
forced as speedily as possible. This
was accepted by the Government and
it was incorporated in the Second
Five Year Plan. I hope Government
will not lose interest in the matter and
will see that the same is implemented.
Otherwise,. crores of rTupees that we
are going to put into the pockets of
the people—] may say astronomical
figures—will be mis-spent unless we
properly implement it. Drink is a
difficult .thing to tackle and we find
it hard to manage even now, when
things are bad. If we do not take
steps to control it, it would become
much worse when more money goes
into the pockets of the people. This
should be very well remembered and
positive steps should be taken to en-
force nationwide prohibition.

sttt ot dge ( foren
TSN : 7g fadra A gaTe
W ¥ e v aferdi ¥ gamEi
w1 qfemd 3, q9d s 2w & faww
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qT gz 7 =Tl g 1 fpT WY wEw
&1 g fam oxa 7% a7 waa<
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gt e #< feEmEr 7 A9 T a9
AT | FHE A ST § AT TGhqL, g
qaTIaeT WL ged TAe aA 48
SR 1§ 0 SF GEE N
off g s agt % W oI
FFL |

ifogz a1 faemiw & sa9 &
g a1 fagrew 9T Sgw< S WEd
T gt F oW O A § I8y AT
T gaT & # & s ggar &, 7=
v oz &Y fir w27 & A0 TET § AW F
o g ¥ TeEi A

TF 7 W aTd & I e S AT
qaF aF TATE AW §, TG FAE
£ | F1E IF T THYE TE q1E A
AT AT AT T IHT THTCAATATATE |
e W1 ge% TANE 99 96g AT
AT & 97 918 wwg & arg 6wy w
@t &Y et § |

< oft 571 e & st & et
# T F AT FTOAATH AT
WY 58 FoAT T 6T a7 7 5
qgd qgTaE & gFar § | 3y F Fawior
FAAGAFIISATE | TR FTaa g
fF oo Iw AR @
Aot & o o0 G F AT E |

T 9T AT WL 79 I97 §, 90
Tg T WEr § & 9= Al @ g AR
1 I § weg w4 A1 9 (q=g
FEET &1 SATAIT A1, 5 AT $T AHATT
e & fasir

% fed dwmr & fmiwrrais
Y TE qGH T A & o aurd
&t § HT I9% WirKT yae WK waw
qﬁﬂﬂﬁmmﬁl
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o Sl 1 L ag droT AT

T A g

WU W & WY 98 o auy
rafag) Y @F, F92, T @A,
farr T aTe gEnfE T 4w
oI &Y A |

3 & 7 wrifrs fawrr g1 fomdr
AOAT eI FT 9 gW @
T A HI T F U T|L
I T A

3 | AT FwT T TIAM I
&1 1T e 1 w0 e o

¥ | 7 Arfeee G259 &1 "W
eqifia &Y, g9Far &1 U &y,
WMH T FE qga ar &, A
gfas 10T |

T G AT FT THFA F qH
& WY e iy gy e e gt
hﬂm‘ﬁwuzw%ﬁ;ﬂrmm%
7 W R A g FT—T T g
T W gfuF f T ow §
IR a8 A T|r ifgd w gAR T
2 ¥ faem amm § #9, Y Wi W
feaet & 31 & sgET AT a9 AT
T aF T AT Tegml A 9 #%
o5d € 8y wfuw 7@ |

forgelt derandta 1o § TR Y
ferame = wer AT & S i wr
wfy gf, W A I wW—FeT @
T W T & owe @ el
AT § W gaTe 3T § WrEET F9,
TR A 7 fge & dare @ wma
T 9o AT WY AT UHT HfA X ufw
feams & a3 | gl uwe A
I & I F=TE 9T W

w & gfafm S faard &
Qe § i  foael §F gory #v
d&T A TU ao a9 o7 W@ & |
FIATY W w5t 497 7 Ay F 9y
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[ty farrasrae dgE]
faeTé & fot @ O & g A
s et s & o et 8t S o

fipT WY 78 Fo1 5 g7 W
T 1 wfaF IR a7 afaema w7
faariodl & =9 =W & § EEEA
AT Y A |

o 5w fau ¥ fF &t 49 ¥
FATX W F IUT Ai@ UHT #H 2
e GEAdT g1 A G
WOAT 9 A W W AT A0Ed
f& frami &1 #fa it dmfas Twr
& FH—IT &1 TG G® T H 7
for®r gart Ay 1 Ffw FT uw gqT
it A AT ST FT | J ST T
=T IO A8 BRN F §W FT AELd
F g oow afagEl 7 7 & TEm
W % foF, oA &Y &7 Y a=a ¥ 9w
foet SITEATT, T EET & WEAT A G471
gardr fagelt quadf diwen & 2o 1
o = giama & fgama & a4 ) fedlty
T F T aF UHT AR FAT AT
g fg y wigww gl ad & g &
y g F 3y, ST S A 8 A
ﬁmmﬁaﬁiﬁmrh@ﬁ
ST FT TTT F7 FEE F FE FROC
a7 § AT AE AA—EF 3T F TGy
gt & & fadese framt, wogdl
o weaw W ¥ AN A1 ;EF g E
£ qTAGT AGT @Ear | & T =
T ¥ A T E |

ug s § fF @&, w9, 79,
fugen, @rea TamE W e FAr
e g T 91Ea € ag it 78 e
5 77 T2 T 6 o ¥
it § agrrdy 7 gf, T & | q| A
frgh u, ¢ aul & scos@ § foa,
worgdl, s it ¥ S0l 7 G AHG
a1 SFF TEAAEE e § i
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&1 &3 TRt Har 320 fewar & sawr
qqa o7 At F faear ¥

TR F FWF T AL TIT AR T
faraT EmaT 11T == %t e o |/
T 1

oF ABTET 1 HIT AT FL A1 Tgwaar
s Ims A TE A &
A T HAT | T F AARTFT 0 AT
MY | HIZ g, FATL, AL FT TG
Z AT W A7ET & T /A 47 |

TR FW ¢ 5 o fme 0w
& &1 a7 T ARN FNH TS AT
g WY AT w9 F E F qvEry
T WG F7 2T § 79 [F e A
T A @F 97 F IR, TN, W A7
TAFAF IR T AT g
A Fr ATH §, TG T A vl A
g A% faza gar @ e @ & owmr
o 3 qE 2

9 # AWEdl § F 99 A% 39
F WA W G9YE 9% W § THH
AW 7 FHRT a9 aF 7 a1 7= B
ggaer fzard T A Tw oA mm F
T foast w1 T 3 A FOere
fasit w7 = oA #¥ awFar & o
wfeare a3t

% fad & 97 & A 06
Tt § S4 § wAr Sifeq 1
§ fovw 7 gam & fag e @t
o o THo FT T TR T
I E qG AT A WA §, W
for it 7 g amfeF Ao § gewi
FTHET @I § ST A Oy e T
¢ 5 2w w7 m=eaT g @ 0, W Eay
SEART WX ST a9 93 ¢ 05

" w Y a6t F gk 3w § o e gmr
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A FM og Ag FRYfEw Ao A
T8 . )
T FT WU g gwE ¢ fF aw
¥ 5T A {5 a arfew qrommt
F T Gfuat et & forer o,
T UF AW gg AT gon fF G
it & g wem foam e
wraEEwar Wt T @

' WA aF 9 W AR ad,
WA g (T RS EEN) #)1
A FT AT FAR W F faww 7
Ifa FT w97 TT § | W T oA
o HY qFT | AFTL ST I g
VT, gEr AW A wfw F¥ w7 oA
q W 9 qfg T wifs
agd § & o & o wfw w@ @
B R A AT AT AT TEY g
g Y yfw # T A 9 oqwer @
g o g g &1 AR |

W 99 At I F =7 "=
T A 9T WY Ewfawe St @1 faw
smar @ 1 agl faen & fE it g A
it & fag new wer 9 wfed:
wF a1 A #1 ey § qfom
FE & fag  aqeaary # wmEwE
1 39 of frw O wEe S g
7 Zxfaga 3 am gu wafwwal €t

. WEEEA @, 39 faw F waw §
L S §G 99 FT W@ & | av
% ¢ 1 g W q@ &< & 5 oA
AT Y W EY FEwd: gFT H A
@ & o v F o s afe w
WIR “drm qEe”’ g 9w 07 afew
= g faar T &

T g ¥ wiv & 5 owwe
gt TraT F ferai 1 o dwfraa
A, wifc g fE
@R F @ foelw G R
aiimfE ¥ 9gOW ¥ Feear Maa
Ffe &
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ag W gaAr fame det g€ 7
ad g fr & I WY ¥ A AW
# s #1 aga wfas ofoyw @ 7
T FEAT TEA—A F T F
Froow Foft SR AT ws g
TAq W FT T G FE g9 IAG
FTFA T FCE | WM T qGEAT F
fag zwFr @1 & Swar & A
Sucoml

,Wm?“gq“m‘rgﬂiﬁsﬂw
w1 v fagr & wed afomrEsy
7g Fg1 WA 2 fF 59 § $2e o e
s 9, e AW faewr
i g0 @9 32w F gEs afomE!
F oA W T E

gay wfws giftees a9 99
mitfF T ma T Og
N 99 A gl AT T
A1 TG I AT FE gET FH AL
FT AT WIF ST wrE KT gHET
9T TG AT FT FLT TgAT T34

Heme WY, @ | o, W el
F 4t ag U= woiw wEn ¢ fF afee
&1 =+ ga qgm e d9 W ST 3N
qa F | W AT T A A FEA g
fr foraet =7 g1 SaAT & 4 e
|

# 7 ofgs 1 g Fuv § I s
Ty fwfor &1 ST WY ¥ 95 AT
FTR & 1 TR A T e WA
@ & g Tifea v 97 71 wreaw
7 g1, W% @ e 3 & T ST A
FOgl e fewma 7 oEfee &
gaf 9w @iy TwAT # G FET
FOR YW AT ST W WH W
wrfafat a1 FEFII AT AW
w4, & vk W o e g
TR T Y waATT q FHAT § WK T

.kﬁ%!ﬂﬁﬁ!ﬂ&m\s'ﬂ'{ﬁ
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wadt e F7E ]

AT IFT E | a% AL foom a9 7
&1 ST AT AT & T4 SATar qv A
{3,000 Wﬂi‘ﬁﬁﬁzﬁﬂa
ATET | '

FFET TA T AT AT RS
AT FHTO INH FUST F qW & |
g UF WM I ¥ Wi marfedi
T AT Il 7 T fEmw w+
g7 HEEE T FAE &1 fRE ¥ Fa
¢ &

AHET § aWL F gL WIS &,
At gafesi @ afas wgufea &
B FAMET 1

WA grgdr &, w9 Ag,
g U9 FOA qAT § F s ™
o e & o T & 1 dE
FOC I atd Fr g F 3@ om0
o w=T fRar 98 fw g 3 oA
HTEET &9 9 | HIX O 4 S
3 & w9 ff oA #r wwear
& 9 T W Y g &

ag faamer Ao gak 3w & O
2 wifs g 3w ot fame @, e
o Hear i faarw & 1 AR w9 @
2w FY 99T ¥ 3¢ FOT faw o femmr
I 93 FUZ T THHT a6 TN
LT A AT Y FT ¥ A T gm
TR FIF, W W A @ AT
g

fo g Al 7 ST A S
F 99 7 g 1 fowmrn 7 W AR A
"ar afra gfee ¥ gard o e
T s ‘

- TR IR, WA )
g T T
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Shri Debendra Nath Sarma (Gau--
hati): Mr. Chairman, Sir, I welcome
the Second Five Year Plan which en-
visages big and bold programmes for
national development, and I extend my
wholehearted congratulations to the-
membets of the Planning Commission
for their strenuous labour and inves--
tigations.

During the post-war period many
countries of the world have been
engaged in economic planning, but
India is the only countrv which start-
ed its economic planning on a deme-
cratic method according to he: own
traditions, conditions and need:. The
results achieved of the First Five
Year Plan are tremendously encourag-
ing. Very few people, at the com-
mencement of the First Fiyve Year
Plan, could realise its results, but now-
it has opened a new chapter in our
national life.

As a result of the First Five Yecar
Plan our national income has increas-
ed by 18 per cent. and the per capita
income has increased by 10 per cent;.
the foodgrains production has increas-
ed by 20 per cent., the industrial pro-
duction by 22 per cent. and the gene-
ration of electric power has also
increased to almost double. But now
the Second Five Year Plan is a bolder
outline than the previous one the:
objectives of which are: increasing of
national income with a view to raise
the standard of living of the. people,
and attain full employment and social
justice together with reducing the
existing disparities of wealth and
income.

The Plan has accepted the socialist.
pattern of society as the objective of
its economic policy and so it has out-
lined community gain instead@ of pri-
vate profit as the basis of national
progress. It has aimed at progressive
reduction of accumulation of wealth
and concentration of income. The
main targets of the second Plan are
to increase the national income by
25 per cent. and to create employment
opportunities for about ten million
perfons and reduction of inequalities.
in income and wealth besides indus--
trialisation of the country.
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-
1 wholeheartedly support the indus-
trial policy of the Plan which is gov-
erned by the obijective of socialism.
I believe that the State must play an
important role in industrial spheres
for the economic development of our
country. In a socialistic society, the
role of the public sector and the co-
operatives certainly must be greater
than that of the private sector. I hope
and believe that the directive princi-
ples of the State policy as stated in
the Constitution will be the guiding
factor in implementing the schemes
of our Second Five Year Plan.

There are some factors to make the
entire schemes of the second Plan
successful. The financial factor is the
main one. The second Plan for the
economic development of our country
involves a total outlay of Rs. 7,100
crores—Rs. 4,800 crores for invest-
ment in the public sector and Rs. 2,300
crores for investment in the private
sector. Out of thig total expenditure,
the Planning Cormission has depend-
ed upon the resources from abroad up
to Rs. 800 crores; additional taxation
of Rs. 450 crores, and Rs. 1,200 crores
are to be provided through deficit fin-
ancing. Besides these, there isagap of
Rs. 400 crores to be covered by addi-
tional measures. If funds from the
foreign resources are not available,
then the country should surely have
to be prepared to the possible extent
to make good the deficit for financing
the Plan. Additional taxation of
Rs. 450 crores over the five year period
is- not excessive in comparison with
the need of the country.

In this respect, my humble submis-
sion is that taxes are to be levied
directly on personal incomes at the
higher levels. Heavy taxes ought to
be imposed on Indian monopolists and
foreign concerns and the Government
must create such machinery as would
be able to detect tax evasion. Besides

" these, the highest salary of the public
gservants should also be fixed.

I must here strike a personal note
of warning about the deficit financing.
The result of the deficit financing is
the rise inh prices and cost of living,
provided the supply of consumer
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goods does not increase sufficiently.
By all means, the supply of goods has
to be kept increasing to prevent an
inflationary rise in the price lével. To
build up a welfare State, an under-
developed country like India must
resort to deficit financing, as there is
a gap between total expenditure and
the total resources available. But I
hope the Government would take all
precautionary measures so that the
evil effect of deficit financing might
not occur in our country.

The First Five Year Plan emphasised
the need for the development of agri-
cultural production particularly food
production, but the second Plan has
given emphasis on industrial deve-
lopment. In the second Plan, a sum
of Rs. 890 crores has been allotted to -
industries and mining out of the total
central allocation of Rs. 4,800 crores.
Out of the total outlay of Rs. 890
crores for industries and mining,
Rs. 617 crores have been earmarked

* for heavy and medium-scale indus-

iries. It is really a significant step.
It will open opportunities to the peo-
ple of the country for productive -
employment in industrial spheres.

But the problem of food is more -
important. It has been considered by
experts that 40 per cent. increase in
food production is necessary during
the Second Five Year Plan period. So, .
I hope that the Planning Commission
will revise the schemes for food pro-
duction and-will increase the alloca-
tion on this head.

I must point out here that the -
second Plan has nowhere mentioned
how many persons would be removed
from land and engaged in some other
occupations with a view to minimise -
the pressure on land. The pressure on
land is one of the main problems in
our country. More than 75 per cent.
of the total population of our country-
live in the rural areas and so, the
development of the rural areas must
receive- priority. But I am sorry to-
mention here that the Plan has failed
to give any guarantee of minimum -
standard of living to the man in the -
fields and factories.
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[Shri Debendra Nath ‘Sarma).

The successful implementation of
the Plan greatly depends upon the
. efficient administrative machinery. So,
the ‘standard of efficiency of the ad-
ministration ought to be raised by all
means. But the Plan has failed to

put forward any concrete scheme for’

the creation of an efficient adminis-
trative machinery to implement the
various schemes in the Second Five
Year Plan.

I do not like to go into the details,
but 1 cannot but mention here the
miserly allocation for the development
of our transport system. The rail-
ways are the main means of transport
in our country, and for the expansion
and development of this vital trans-
port, only a sum of ‘Rs. 1,125 crores
has been allotted in the second Plan.
The existing railways are quite unable
to cope with the present demand of
both goods traffic and passenger
traffic. During the Second Five ‘Year
Plau, both agriculturul and industrial
production will increase to a great

extent throughouti the entire country.

With the allotted amount, the expan-
sion and development of railways par-
ticularly in the under-developed areas
will be insignificant. 1 hope the
allotment for transport, and specially
for the railways, would surely be
increased. Otherwise, the progress of
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After Independence, the people of
Assam entertained high hopes of
quick development of their areas. But
it must be confessed here that Assam
remained under-developed even atthe
end of the First Five Year Plan. In
the First Five Year Plan, Assam was
allotted only Rs. 208 crores as the
total outlay. In the First Five Year
Plan, Assam failed to receive even the
minimum required finance for her
economic development from the Plan-
ning Commission, though her need
was greater. During the First Five

‘Year Plan period, nothing has been

done for the industrialisation of Assam
in spite of her enormous natural re-
sources.

In the First Five Year Plan, the
provision of development expenditure
by the Central Government directly,
amounted to Rs. 1,240 crores, and out
of this amount, the Central Govern-
ment had spent nearly Rs. 600 crores
in the various development projects
in different States, but it is my pain-
ful duty to mention here that “Assam
got very little out of this huge expen-
diture, for her development. The
Central Government had executed
eleven multi-purpose projects in dif-
_ferem States of India excluding Assam
in the First Five Year Plan, though
controlling of floods is of the utmost

development will be greatly hampered.

Sir, with all humility, I beg to
submit that the Planning Commission
has failed to do justice in the matter
of elimination of regional disparities
so far as the question of developing
a balanced ecopomy for the various
parts of our country is concerned. 1
would like to mention here the case
of Assam—the State from where I
come. 1 think I need not mehtion
here that during the British regime,
all States of India did not receive
equal treatment ir the matter of deve-
lepment. The British administration
cared to develop areas according to
convenience in regard to their com-
mercial and imperial interests, and
the industries during that time were
located accordingly.

I ity for any development in
Assam.

A sum of Rs. 140 crores was allotted
for large-scale industrial develépment
programmes in the public sector in
the First Five Year Plan, but unfortu-
nately, in this head. Assam’s share
was nil.

From all this, it can easily be under-
st:oad that the First Five Year Plan
dx_d not advance agricultural or indus-
trial development of Assam, and as a
result, the standard of living of the
people of Assam did not rise, and the'
problem of unemployment was also
not touched.

Adequate transport is very imf)or-
iant to Assam for the fuller develop-
ment of her internal trade and com-
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merce. besides her linking up of con-
‘nection with the rest of India. The
division of the country left Assam
‘without a link with the rest of the
railway system of the country, which
necessitated the immediate construc-
tion of the Assam link line. But this
link line is unable to cope with the
volume of goods traffic. Besides this,
the link line generally remains
‘breached during the monsoon.

The present capacity of the link
line is about 170 to 180 wagons per
.day each wav, but the present
requirement of Assam is much more.
“This link line is not only meant to
:serve Assam but also some districts
«of West Bengal, Manipur and Tripura.
‘The capacity of the link is not ade-
quate even for the existing needs of
JAssam, much less for the needs, as
they will be, at the end of the second
Plan period.

The First Five Year Plan did nothing
to develop the railway transport sys-
‘term in Assam. The Second Five Year
Plan also does not envisage the im-
provement of the transport system
of Assam. The Government of Assam
submitted a draft plan amounting to
‘Rs. 290 crores for the Second Five
Year Plan, but the Planning Commis-
sion has drastically cut that and
allotted only Rs. 57.39 crores. The
allotment under the head "“Power
projects” is not adequate and in major
industries it is nil

It is my painful duty here to men-
tion that if these allotments made by
the Planning Tommission for the
‘Second Five Year Plan for Assam re-
main the same, then we must presume
that the future development of Assam
is not bright. I appeal to my leaders—
particularly to the Planning Minister,
the Railway Minister and the Prime
Minister—in all earnestness to deve-
lop this eastern part of India, which
is full of valuable resources. Besides
problems of floods, transport problems
and problems of industries are there.
"Therefore, I appeal to the leaders and
to this House to take immediate steps
:s0 that Assam is fully developed. If
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Assam is properly developed, it will
not only enrich itself, but it will
enrich the entire country.

=t Jm (Feem—faa—aafaa
mfw wnfmai):  awmfa @@,
qgel 99 adfg geET 1 FArE g
T & A @ Ao JaE w7
T & 1 fedg a9 A1 o
# Fg = TN I 90T FrS F
F Fgr = §
[Mr. DEPUTY-SPEAKER in the Chair.]

4-53 p.M.
™ & At § =7 fedm g F7
- gg famr g & & so weuiea S
BYF AL & R & | 3T AW F A=K
3=, &7 TR 2y | formm go @
“During the first Five Year
Plan, considerable difficulty was
experienced in assessing the pro-

gress of various programmes for
the development of tribal areas”.

arg g fafredy  seama s
g & o geamisa s a el
TF HEARWIE  fa| #1 AT g

“evaluation organisation for
assessing work done for Scheduled
Tribes as well as for other back-
ward groups”.

Frw gNit | gEfe & wwn Far g
fF =8 g9@T w7 awFaEl #1 ag
FOI |

#fe § wgar wmgan g . 5 aFas
Ffew (freg «wf) . & Jogae
(Feamm) & a1 F FE HIEF AL @
(vt q==dia TAT &) qH 309X
ST T B, 99 T wwe agy  fFar
g THE FO qg @ fF o7 wwEw
W T AN Y wEET F gffrg
@ 9% § 7w # wifa &F wfa
FERH A E | 9 T F wewr .
qENTEE (FEE) ¥ oqa vy
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[t Faww]

AT FLAAE | §F Far
& fo it Faferee foeelt & qar fame &
WY HA E § FF a1 A A w7 g9
ga drat fawr 3 3 & Ty o wHEE
& A Fge qear & e e st
¥ gy # sfeafaal & awfa s &
FIH § q T AT AT AT &7 IO A
T FrEEEaT & AEE A8 T 8 |
wafed afs g gt & fF mfzamr
Al § F &% TF ¥ g oAy 9w W
I o TERT www Oifed s fF
wifearfaat ¥ searor w9t § faemedy
ay & | # wrgar § & s S aw
afgd | T A%EC OF g1 =1ed ST
fF agi ¥ T 91 At & A gaedt
@ gl

F TR Farn Jrga g g
s Fdmaw T qet &1 79T §
SR agl HE wer g @ W
9T EAT & © gAY O A & g am
T | AT AR A ¢ wEd
#I o Ho F AT HATHFT T AR
I OF 97 Y foer A 3w e
AT 4@l W WeAl-gTgsr  srmEfed
aaTEd (ag s agETd afuf)
t 99 ¥ 9 ¥ 9 | & Jni
Hammom | Famg@tsgrar &
&9 9T FT AW FT e A faav s
afes gafwergse (Femar ) ww
gt fagr @, 3fFT @A ¥ @
T4 ug Few ve & fF A @ @ AQ
TTETET IT IEH FE FIEATE A WK
A AR R e IOT & fam
frew secdma & o & wodr wfee
et (T &) g
9T & 7 @ fF 99 °9 g7 M &
FRE AT g e gwam
QG ? TN AW T F

rd .
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WA A gw a9 ¥ am e
WHaga g wo.omar g7 g aa
afren i e & fore & fi gt foe a1
aw fafua g@r & .

& wfafaa i fawgt 9v o
& oo s faemem faw v a-
& § afoora 7€ fFar mr & 14w 3=
Hoqsam Fare & foargar &

“Article 46 of the Constitution
requires that special attention
should be given to the education
of children of the Scheduled
Tribes.”

- R A s I aw g
w7 6T § @ A Awr ==
femmr amEEr § 1 A (eReR F
gt fa® & T o sesee]
@I T | WA qH agT ARG F T
Fem e fF ag o o o mfear
HA-AE-IEFE G & | THT g
# 5 A FAT TFC GHF GFS §
f sifgamet @ fosm & A #
3 gufa &< 759 § |

T HEE AL A F fgard A
Fay 7 ug faar 2 -

“Tribal areas are mostly hilly
...... Special efforts are there-
fore being directed towards the
construction of wells and im-
provement of irrigation faeili-
ties.”

5 P.ML

T & it wi A I g
A7 T ¥ 7@t < I A G A A
W@y o oaE W qeT &
fedt @ 47 sform (feerg) o<
Ao ga Far o g aga A @
&Y §, aga AT T q9 gET 8, 9
AT T @ g 9T W 9 A &
TG TR QIR | T AL FREH
(wpafe anfadt) 2 Segee FRsw
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(wrafea sfemenfaat) &t foe
9T A7 g7 Fa 41 5 wud ag A
foret g€ & fF  faard v gtomm =
T il A% & o § fr ag
Y FET 9 G & W@ Iy FRr ady
Tt qrar & 1w o gw e w7 Ay
T gar 5 fofare A st §
g A § | ag qa srrgt & ferg faars
TET T § I/ 9T A A § Bra7
srfees, S o fe € A7 S ar ad
&% wifz ama & fag it ST s
grar & e agEw gt § (S
T 7E S F g g, gt O A
FT G €1 T TEAT 21 ST A HT
T g qwTE ¥ fF I A A w7
Fre T 987 9% §=7 omar ¢ 57 I
gt &1 =1, fav el ow s mfe
qT AT AT AT qF A7 fa=rd A
FSAT T AT FH | AEIT AT
sifganfaat & a7 q@d & & &
a7 At 9uH foew gam & B o e
0T F O ¥ agE A 3@y AT R 8
ITFT FTT wTE qEE F I T
qgT &F LT SITar 1 greAifE gy s
wgal & fF AW fam=edt § o5 @i
IAHT T AT EH FH A A Aifed
TG AT H

I THEAT F Atk & foww gaw
2 fr snfearfeai @ e & oA
T |7 W4T 37 fgd | qfw 7 Ao
IF F FIEEH 1 WA F THFT §
gafeg gawT Y farerr & T1fegg o)
I fan wieed o d@iwd =gl |
A d 99 & 7 gl 9T 959 qgr ar
g% sra e B g Y e v fawg
%1 #4 2z ¥ aleed S0 fwe,
gree fearefiz & w9 ¥ 39 wfewe
1 fen &7 97 98 e fean fie
wrfeatfaal ®T A EIH( (FwEr
¥ &g owe § A ww AW oE
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TGt 97 g e & o A
=t F1 favar & fag s wmar £
wafeg sfearfet o1 we £
i it 7Y fe |

AT T AR F FIE w5 34T
o § foram g ar

“Considerable importance must
be attached to the education of
the people, teaching through
their dialects, text books in their
dialects should be written.”

T wET AT W A A a@
a1 RS TE &1 I 59T Y w1
= 7€ AT T | T HIET AT
<9 ® TR %@ § 7 qfoorg fFar
ST, FEA AT xrsreﬁ‘r qRE HIEH
aar

T AT JAEAT THE F AEH
HFYFTRETI AT WA d [qarg F
I3 % UF @H AT S99

“Multi-purpose co-operative
societies, Forest Co-operatives,
training-cum-production  centres
—technical schools for mechani-
cal and civil engineering. So that

tribal youth can receive training
near their own areas.”

e if oo 1 ow & wfax
# faer ¢ & sfenfedi & mfas
feafa qurea & fam weat avaet FT9-
Ifea ST GE, wEE REES

m@wﬁ%wﬁw@&mfm
&1 giawr g1 1 fada dadta drser
472t 3o & 3y U F ofex A
forat & e amifoas weam &9 &
e ZTEAed &1 gF Angd faad ag
Zrgae of@ § | 9% 6% aw ¥
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"z
Art # foeft & A g foer /@
a9 ¥ ugd W 9@ ag ¢ 5 g aga
T TR A odEr R

“Special emphasis is being
placed on getting as many tribal
officers as possible and training
them to work in their areas.”

# @ g f5 fomw fefgee 3=
FAT AITEEA € T8 79 aTET ¥ & A
TAE 1 F ¥z 9% § v 99 a7 o
% 7 A TE A ®TH  af-oa a8
AR Y
safaq & maw v § 5 9w

aifear gw= 7 0F S BT AT
ST sfeanfaat @y guedl @ i)
a1 fefewe aifead g, ot ag &=
Arn ¥ avy fraedt a8 d0 a1 S
W FET W A I &7 F qfora
AEY 1 "4, I a%g ¥ Ag W\ Ar
g &7 G | g FA K A g
Fg A T oA

Shri Thimmaiah: (Kolar—Reserved
—Sch. Castes): Mr. Deputy-Speaker,
we are happy that the First Five Year
Plan has been implemented very
successfully, It goes to the credit of
the planners that Independent India
has, for the first time, drawn a Plan
anj achieved the targets and imple-
mented it successfully. It has con-
siderably improved the economic
condition of the country and created
certain confidence in the mind of the
masses of the people, and they look

aheaj with expectation to the imple-
mentation of the Second Plan.

The First Plan laid stress on the
agricultural production, multl-purpose
projects and other things. It did
not lay emphasis on the develop-
ment of large industries. Today, we
are having a mixed economy. Under
the Seeand Plan, we have to undertake
the dwelopment of large-scale indus-
tries all over the couniry. There is a
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definite field for the private sector and:
a definite field for the public sector.
Some of the industries are exclusively
reserved for the public sector and
some for the private sector. 1 wish
to submit that whenever the private
sector is mot able to start industrles:
for certain obvious difficulties or lack
cf technicians or finance, the public

- sector should not hesitate to start the

industries that are meant i1or the
private sector. It may be the Central
Government or the State Government,
but the initiative should be taken by
the Government to start those indus--
tries.

Though agricultural production has
increased in our country and we say
that we have achieved self-sufficiency
in food, I think we have to do a lot
to improve the conditiorf of the rural
masses of India. If you seethe villages,
¥you will realise this. I shall first take
up the agricultural labourer ang the
poor agriculturist who are the back-
bone of our country. We can tell
these people that we have started so
many industrles and multi-purpose
projects. But, for the common man,
something concrete has to be done.
For improving the lot of the agricul-
tural labourer, Government has passed
the Minimum Wages Act. But, while
some of the States have implemented
the Minimum Wages Act, other States
have not implemented it, as is reveal--
ed in the Plan itself. I hope that the
Minimum Wages Act will be imple-
mented in all the States. That would
help the agricultural labourer. The
poor agriculturist has. to get some-
land. What have you done ' in the
First Plan? We talk so much of land
reforms, To some extent, we have-
introduced lang reforms, but not to-
the extent of land to the tiller. We
have abolished zamindari and land-
lordism and intermediaries. But. land
reforms have not been introduced in
full, India Is an agricultural country.
To the agricultural labourer, to the-
common man, some land must be-
given. In our country, it is a question
nf status to have some land. In the-
Second Plan, it is said that Jand
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reforms will be introduced and a
ceillng will also be fixed for holdings
of agricultural lands, I wish that the
ceiling is fixed as early as possible.
There is a lot of Government land
available in the country and the Gov-
ernment has assessed the amount of
lani available in the country, It Is
also said that the Government will
asses the area of land that coulg be
made available after the introduction
of land reforms. All these lands can
be given to the poor agricultural
labourers.

In addition to that, the Plan says
that co-operatlve farming will be
introduced and the people will be
educated to take up Co-operative
farming. Though I wish every success
for this idea of co-operative framing, I
feel in my own humble way that co-
operative farming cannot bring suc-
cess to our country. I say this form
my own personal experience, because
there is one co-operative farm in my
own constituency. Whenever [ go
there, every farmer in that farm comes
to me and says, please see that my
share of the land is given to me and
registered in my own name. There
is lack- of enthusiasm on the part of
the farmers in co-operative farming.
Any way, I feel that land reforms
must be introduced: whether it is co-
operative farming or giving land to
every individual.

Merely giving lanj wil! not be suffi-
cient to the agricultural labourer.
When a man hag got land, he requires
certain implements. He requires some
financial help for developing ak‘ricul-
ture. Today, Government gives tak-
kavi or some other type of loans. But,
what happens today in the villages?
Who is going to take these loans? The
loan goes to a man, who is influential
or who has influence with the officers.
These things must be eliminated as
far as, at least, the Second Plan
period is concerned. Government
shoulq see that the small farmer who
gets some land is also given Anancial
help to develop agriculture. The assis-
tance should reach the hundreds of
small peasants and not the rich land-
Jord who wants to take away all the
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loan, because he is influential. Gov-
ernment will have 1o start some
secondary and cottage industries to
supplement the income of the agricul-
turists. We have got in the Second.
Plan a programme for the development
of cottage industries and viiiage indus-
tries in the rural areas I am very
happy that the Government has alloi-
ted a large sum for development of
cottage industries. As 1 have observ-
ed, under the First Plan, these coltage

industries have not  helped the
common man. If Government wants:
to see that the common man is really
benefited by these rottage indusiries,

it should see that the amount zllotted

is properly utlised and properly spent
for the man who deserves that help.

As the agriculturz] loars are taken

away by the influential people, in the-
same way the amounts to be utilised

for cottage industries are also taken-
away by those who have some industry

in their hands. It has benefited those

who have something, but not those who

have nothing in their hands. Even Shri

Shriman Narayan has said in the Mag-

zine Kurukshetra that these rural plans

have benefited those who have some-

thing, but not those who have nothing.

This must be borne in mind and we:
should see that every plan meant for-
the common man really benefits the-
common man and goes to raise the-
standarg of living of the common man.

It is no use merely showing on paper

that we have spent so much for the:
development of cottage industries etc.

It is the duty of the executive to see

that the money is spent for the cake

of the common man and that the benefit

reaches the common man. I stress this-
point very vehemently. and I hope the

Government Will take this in a sporting

spirit.

Today in the rural parts we ‘see the-
thatcheq huts and mud walls and we-
say we want to change the whole face:
of India. How are we going to change:
it? et

Shri Jaipal Singh (Ranchi West—
Reserved—Sch. Tribes): Why should
they change it?

Shri Thimmaiah: We want to change
it.
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Shri Jaipal Singh: Why?

Shri Thimmaiah: We want to see that
.rural India looks beautiful, but for
.rural housing a very meagre sum has
been allotteq in the Plan. Industrial
_labourers have' got very fine houses in
the cities. I do not grudge them. There
.are so many schemes for urban hous-
ing but a very meagre sum of Rs. 20
crores or so is allotted for rural hous-
ing. If you allot such a meagre sum
for the development of rural housing,
can you change the face of rural India?
The Government should understand
that the backbone of the country is
the rural masses. The backbone of
your democracy is the rural masses,
the backbone of this Parliament is the
Tural masses. Therefore, I submit that
rural housing must be given its proper
:share and Government shoulg allot
-sufficient funds for it.

In the villages we see people who do
‘not have even a piece of land on which
to construct a thatched hut. In the
‘villages I have seen poor people being
driven from one place to another,
because the place does not belong to
them. The poor man does not have a
piece of land on which to build his
‘ thatched hut. The municipality removes
him and asks him to go somewhere
-else and when he moves after one or
two months they will ask him to go to
some other place. This is how things
are going on. What is the good of
‘being a human being if a man does not
have even a piece of land on which to
construet his thatched hut -to live in.
“Therefore, I submit that Government
should see that such poor people are
-given free sités in every village at least
to construct dwelling houses, This
‘rural housing is as important as any-
thing else because it adds to the dignity
of a man to have a decent house. Even
if he does not have food to eat, he will
at least live in the house.

The Minister of Agriculture (Dr. P.

‘8. Deshmukh): He can et out the
‘house and live!

Shri Thimmaiah: Lastly I shall come
‘to the amelioration of the Schednled
‘Castes and Scheduled Tribes. The Sche-
.duled Castes number more than five
wrores and the Scheduled Tribes more

8 SEPTEMBER 1956 Second Five Year Plan 6368

than two crores. I can say that the
First Plan has improved the economic
condition of the country gene-
rally, but it has not conslderably
improved the economic  condition
of the Scheduled Tribes and Sche-
duled Castes because of the lack of.
proper and full attention paid by the
executors of the Plan. The State Gov-
ernments do not care to see that the
money allotted under the general sche-
mes is also utilised for -development
works among the Scheduled Castes. For
instance, out of the money allotted for
cottage industries under the general
pool, let the Government show how
much has been used for the beneflt of
the Scheduled Castes people? By giving
some land for constructing a few houses
here and there, can we improve the
economic condition of the Scheduled
Castes? Even the agricultural loans the
Scheduled Castes do not get, it is only
the influential caste Hindu ryot who
will get it for agricultural development.
Therefore, [ say in every aspect of the
Plan a certain percentage should be
allotted for the amelioration of the
Scheduled Castes and Scheduled
Tribes. For instance, Government
should say out of agricultural loans
and out of the money for development
of cottage industries the Scheduled
Castes people will get so much. Under
the Centrally-sponsored schemes we
have allotted some money for the
development of :~ttage  industry
among the Schedulea Tlastes people.
Mysore State was given under the
Plan Rs. 1,80,000 for the uplift of the
Schedled Sastes people. The result was
each taluk was allotted Rs. 120 for
development of cottage industries
among ‘Scheduled Castes.

Shri Keshavalengar (Bangalore
North): Each taluk hag 400 villages.

Shri Thimmailah: I did not dispute it.
I say under the general pool you must
give sufficient money for the develop-

ment of cottage industries among the
Harijans.

There are so many industrieg that
are being established in this courtry.
Who will be the fitter, the chaprasi,
the officer or the clerk there? Hew
many will be Scheduled Castes or
Tribal people? You say you have
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allotted 123 per cent. of the jobs for ‘¥
Scheduled Castes,
and thankful to the Government for.
ihat order of Reservation. But even:
to get the job of a fitter in a factory,-
the person shoulg be trained. At least =
the people to nil the 124 per cent.

quota must be trained. Therefore, I

suggest that round about big indus-

tries Government should open train-

ing centres for these people so that

the Scheduled Caste boys are trained

and absorbed in those Industries. I am

glad to note, under the Centrally-spon-

sored scheme Government are training

about 30,000 boys in crafts training.

The private sector does not observe
the quota system. I submit that Gov-
ernment should insist upon the private
sector following this system ang the
public sector also should follow the
reservation order. Let them not give
us the post of a managing director,

An Hon. Member: Why not?

Shri Thimmaiah: When they do not
give you even the post of a chaprasi,
how do you expect them to give you
the post of a managing director? 1
am glad certain factories of the Gov-
ernment have begun #b absorb our
peaple, but Government must see that
private factories also do the same.

The Scheduled Castes people have
got some hereditazry industries like
shoe making ete. Today no Harijan is
worried about them. Why? Because
there is competition and some caste
Hindus have monopolised cur heredi-
tary industries because they are able
to invest money. Today, if Harijans
want to start some leather co-opera-
tive society or some shoe-making co-
operative society or some other co-
operative society, they have no money;
and they cannot compete with others.
Even if they get some contracts from
Government they 'cannot fulfil them,
because they have no capital. I would,
therefore, submit that Government
should encourage co-operative societies
organised by the Scheduled Caste
people, and they shouly also find out
some means by which they could give
us some money for capltal invest-
ments, either in the form of loans or
grants, so that we may also thrive on

I am very happyi *

"Scheduled Tribes. We,
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some industry, and earn our living
and improve our standard of life.

My next suggestion is that wher-

.ever there are co-operative societies

organised by the Harijans, Govern-
ment should give them petty contracts,
without calling for tenders, and
without allowing any competition, for
these are the ways in which the eco-
nomic condition of the Scheduled
Caste people can be improved.

To do all this work, to co-ordinate
all these efforts, and to concentrate
on the improvement of the economic
condition of the Scheduleq Castes and
Scheduled Tribes people, it is very
necessary that Government should
have a separate Minist:y.

Mr. Deputy-Speaker: After the
demanding of money and contracts,
Ministry is also being demanded. The
hon. Member might conclude now.

Shri L. N. Mishra (Darbhanga cvm
Bhagalpur): Who will look after it?

Dr. P. 5. Deshmukh: Otherwise the
contracts would not be given.

Shri Thimmaiah: Without the Re-
habilitation  Ministry, Government
would not have been able to solve the
problem of the displaced persons.
Therefofe, I do not hesitate in de-
manding a Ministry for the ameliora-
tion of the Scheduled Castes and
the Scheduled
Caste people, have ben enslaved for
centuries, and oppressed economically,
socially and in every other respect, so
to say, with the result that even now,
we cannot assert ourselves, because our
spirit is so much suppressed. We
think twice and thrice before we
speak anything.

One might speak desperately and
criticise Government, but the Schedul-
ed Caste people are faithful to Gov-
ernment. History shows that they
never betrayed their ~ountry, and it
was only others who betrayed it. Even
after we got power, we have been
humble and we have been faithful to
Government,

Mr. Deputy-Speaker: There is no
shyness ur humil‘ty in taking the time.
The t‘me allowed has already been
transgressed.
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Shri Thimmalab: I submit, in all
humility, to Government that they
should think of having a separate
Ministry for the amelioration of the
oppressed ang depressed classes in
this country.

Shri L. Jogeswar Singh (Inner
Manipur): Before I come to the
Second Five Year Plan proper, I want
to give a short review of the working
of the First Five Year Plan and of
how far the administration and the
Planning Commission have succeeded
in their efforts, so far as the under-
developed and backward areas are
concerned. If we study the chapters
of the First Five Year Plan, we find
that it is to be regrette that the pro-
gress of these backward and under-
developed areas has been at a sral''s
pace, especially in these Centrally
administered areas of Himachal Pra-
desh, Manipur and Tripura and the
hilly areas.

Now coming to Second Five Year
Plan. In these areas, mo big pro-
gramme has been undertaken by the
Planning Commission, nor has any
been clearly stated in the Plan which
is now under discussion. It is true
that some small programmes have
been taken on hand, such as the
routine construction of some roads,
and the launching of some community
project centres, some digging of wells,
and so on. But no industrial pro-
gramme which will help in ameliorat-
ing the condition of the poor people
living in these areas has been taken
on hand so far, These areas have beer
totally neglected, so far as industrial
programme is concerned.

My complaint is this. Whenever we
approach Government for the explora-
tion of mineral resources in these

areas, whenever we approach them -

for the starting of cottage industries,
medium and small-scale industries in
these areas, and whenever we appro-
ach them to tap the untapped re-
sources which are bountifully avail-
able in these areas, their only reply
has been that there are no communi-
cations at all, and that there are no
trangport facilities available. And
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they say that because there are no
communication facilities, it is not
advisable to launch any industrial
programme in that part of the couc-
try.

If this is the position, thep we are
going to lag behind. These wunder-
developed areas will not be able to
go side by side with the rest of lvuia,
and we will not be able to po slong
with the rest of India.

If you want to have eguitable distri-
bution of the increased wealth, then
you should see that these under-
developed areag also get their proper .
share. Along with the exploration of
the mineral resources, and along with
the launching of the industrial pro-
grammes in these areas, you should
also try to develop side by side the
communication facilities in these areas.
If that is not done, if we have to
wait for the next ten years, for the
development of communications, and
then only you would launch industrial
programmes for the uplift of these
down-trodden people in these hilly
regions, then, in that case, I am afraid,
the progress ofy these areas will not
be up to the mdtk.

So, the essential question with
regard to these areas is how to develop
these areas according to the Plan.
For that, the first priority has to be
given to road development pro-
grammes. Road development pro-
grammes, railway development pro-
grammes, development of air commu-
nication—these are the essential things
with regard to these areas which, are
not easily accessible at present, vwing
to lack of proper communications.

I have my own misgivings whether
the amounts allotted in the Second
Five Year Plan will be profitably
utilised in respect of these backward
and under-developed areas, especially
the hilly regions of India. Speaking
to the Committee ‘B’ on the Second
Five Year Plan, Dr. Ghosh said in the
course of his reply, with regard to
this matter, as follows—I am reading
from the Synopsis of Proceedings of
the Committee ‘B’ on the Second Five
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Year Plan (Industries, Minerals,
Transport and Communications)—

“Referring to the Government
of India's special concern for the
States, of Manipur and Tripura,
Dr. Ghosh gave details of the pro-
visiong made for the development
of roads in those States, during
the First as well as the Second
Plans. He stated that the roads
in Tripura had been constructed
practically up to the Assam border,
and that a sum of Rs. 304 lakhs
had been provided in the Second
Plan, for the improvement and

extension of these roads, Regard-

ing Manipur, he said that the pre-
sent road system there was go-
ing to be strengthened and develop-
ed between Imphal and Manipur,
and an alternate route would be
constructed between Silchar and
Manipur. He, however, pointed
out the present difficulties of the
availability of the materials re-
quired for road construction.”

My complaint is precisely on this
point. What is the trouble before
Government? What are the difficul-
ties in their way in the matter of
road development? They say, that
there is non-availability of the mate-
rials required. To my mind, these
words 'non-availability of the 1.atc-
rials required’ are unconvincing. For,
after all, what are the materials “e-
quired for road development? No-
thing is required except man-power
and labour, Stones are available in
plenty in these hilly regions for cons-
truction of roads. You can get ample
quantity of stones for this purpose.
As for labour, there will be no diffi-
culty, because these areas are almost
labour areas.

So these materials are easily availa-
ble. But so far as my information
goes, the delay is due to the non-
availability of technical hands. It is
because of this that they were not in
a position to push through the plan.
During the First Plan period, in*Mani-
pur State Rs. 12 lakhs got lapsed.
Why? The only reason was want of
technica] personnel, This amount was
also for the construction of roads.

8 SEPTEMBER 1956 Second Five Year Plan 6374

Non-availability of technical person-
nel was the main reason given on the
floor of the House by the Minister.

In the Second Plan, provision has
been made. Dr. Ghosh in his reply
in the ‘B" Committee has referred to
this. It is stated:

“He also referred to the special
provision for developing roads in
hilly areas which were not gone-
rally remunerative. He summed
up the position regarding 11e
road development programme by
saying that there was a total pro-
vision of Rs. 246 crores for roads
for States, a provision of Rs. 23
crores from the Central Road Fund
for roads and special provision of
Rs. 11 crores for roads in hilly
areas, totalling a sum of Rs. 282
crores in the Second Five Year
Plan.”

Qut of this amount, Rs. 11 crores
are meant for the hilly regions. But
I have my own doubts whether this
whole amount of Rs. 11 crores can be
utilised profitably during the Plan
period, because we have the example
of the work done in the . First Plan
period in this connection. The amount
for the development of these areas
could not be utilised. In Manipur
State, lakhs of rupees lapsed due to
the non-availability of technical per-
sonnel.

Here a proposal was made for the
construction of a road from Silchar,
Assam, to Imphal, the capital of
Manipur State. This was essential in
asmuch as our life-line vie Kohima
which is the troubled area due to the
Naga situation, is now blockaded. It
is of no use. This life-line has been
totally cut off. So a new life-line is
necessary. Unless we have two lile-
lines, I think the State will be cut of
from the rest of India.

Recent experience has shown that
these areas should be developed in
so far ag road communications are
concerned, because I have already
mentioned on the floor of the House
many times about the strateeic posi-
tion of these frontier States and
border States. During the Japanese
invasion, the Manipur State slen wa"
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[Shri L. Jogeswar Singh]
encircled. It was cut off from the
rest of India, bgcau_se thers wag no
life-line. Kohima was the omy lfe-
line and it was cut off.

So the urgency of having a road in
this part of the country has been
taken into account. The only question
is whether the programme can be
pushed through in the Plan period.
According to Dr. Ghosh, this would be
completed before 1961, ihat is, within
five years. I think that this veriod is
too long, because the people are al-
ready starving. No communications
are available. They are cut off from
the rest of India. No daily necessities
are available, Even if available, the
prices are soaring up, So the general
masses are put into great difficulty.
You must take up this programme
on a war footing as the Britishers
did. Here you could not construct
a road within five years, whereas
the Britishers constructed a road
within 40 days. This should be
borne in mind. During wartiine the
Burma Road was opened by the Bri-
tishers within 40 days. It is a very
nice road. - Even now it is a very
good road.

As-against this, in the First Plan
period, a road was to be constructed
from Imphal to Kangpokpi and frem
Kangpokpi to Tamenglong. This road
was being constructed during tbe Firs!
Plan period. Even that road, which
is abcut 50 mileg distant, has not been
completed within five years, Then
how can you be optimistic about
constructing a road which is 130
miles long in the Second Plan? This
road is from Silchar to Imphal. Un-
less action is taken on a war footing,
I think this part of the country will
be totally neglected. This is my point
of view.

Similar is the problem of Tripura.
Some amount had been provided for
ronstruction of roads in the Firsf Plan
period, and in the Second Plan period
a sum of Rs. 304 lakhs is to be pro-
vided. But up till now, the road link
between Assam and Tripura has not
‘been completed. So  the people are
/still suffering. Whenever a famine
+
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takes place, the people are in great
difficulty, because everything has 1o
be flown from Calcutta by air. At
the same time, it has to be remem-
bered that Tripura is only four or five
miles from Pakistan. If it is invaded
by Pakistan, there is a grave risk to
Tripura; it could be conquered by
Pakistan in five minutes. This is the
position in areas which «re sirategi-
cally important. Why should we not
apply our mind to this question?

The main problem is in conne.t'cn
with the road construction pro-
gramme. I request the hon. Minister
in charge to apply his mind specifi-
cally to the problem of road davelop-
ment in these areas,

Another point is regarding railway
development, I would ask the Minis-
ter to go and see what is taking place
in Katihar. The train from Calcutta
up to Assam presenis a horrible
scene. People are sitting upon people
and there are all sorts of difficulties
being experienced by them. There
have been cases of people being run
over by the train. Thesz are almost
daily occurrences in this part of the
country, on the Katihar-Amingoan
line. During the flood season, that
area is cut off. Everybody has to fly
from Calcutta to Gauhati or from
Calcuttta to Agartala, capital of Tri-
pura, or from Ca'cutta to Imphal,
capital of Manhipur State. .

So far ag thig rail communication is
rancerned, in the Second Plan no pro-
vision hag been made for the exten-
cion of the railway line tn Assam
areas. We have been demanding the
extension of the railway to Manipur
from part of Assam and from Assam
to Tripura States. Only if these com-
municatinns are developed, will the
economic condition of the people he
improved.

Another point I have to make is
that harkward and under-developed -
areas should neressarilv be taken
snecigl rare of. For this the Planning
Commission should have a Standing
Committee or a Sub-Committee.
That Sub-Committee of the Planning
Commission should exclusively devote



0377 fesounon re

its attention to that particular area.
This sub-committee will -report to the
Planning Commission the actal posi-
tion in that particular part. of the
country and that could be profitably
utilised. According to the suggestions
made in that report, you can mak:
developments regarding road and in-
dustries and all sorts of difficulties
that are experienced by those people
may be removed. Otherwise, I am
afraid. this Plan which is meant for
the whole of India. the 400 million
people of India. will be devoted only
to the big industries and big schemes
which you are thinking of and the
difficulties experienced by these poorer
people will be forgotten though they
are living in strategic points of India.

Therefore. I request the hon. Minis-
ter and the Planning Commission to
set up a sub-committee in order to
come in close contact with residents
of these areas so that they may he
well posted with the comrditions obtain-
ing 1n this part of the country.

Shri Gadilingana Gowd (Kurnool):
Mr. Deputy-Speaker, Sir, I am very
murh interested in the development of
agriculture which is the main industry
of this country and also in the com-
munitv projects and N.E.S. Blocks
which will surely benefit the people, it
properly implemented.

When 1 was first elected to this
House about 3 years and 3 months
ago. I was under the impression that
ae & Member of the supreme body of
the country I can be of use to the
people in getting these schemes imple-
mented properly, But my experience
1= thaf I have not been able to do
anything. As the acting President of
the District Educational Council and
as President of the Panchayat Board
for the last about 27 years, till 1 was
elected to this House, I was able to
do, I feel better than what I have now
been doing. I must say that these
schemes, if properly implemented, are
sure to benefit the people and develop
the country,

I should not be misunderstond to be
criticising the Government because I
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am in the Opposition. My intention
in speaking is only to bring to the
nntice of Government the facts about
these schemes, as to how they are
being implemented in the districts. I
submit, I was elected as th2 Chairman
of the N.E.S. sub-committee of Kur-
nool district. When- I was elected 2
years and 3 months back, I thought
that I would be in a position to use
the experience that I have gained
here as a ‘member of the P.AC. and
the Estimates Committee in working
those committees also. But to my
disappointment I was not able to
ronvene even a single meeting. With
much difficulty I was able o convene
only a formal meeting in which a
resolution was passed to set up a sub-
committee for framing the rules for
working. But even that resclution
wag not given effect to by the Coller-
tor of the district. Thereupon I had
te bring it to the notice of the State
Government. The Government, after
six months, directed the Collectop-to
ronvene these meetings, whenever ‘the
Chairman of the sub-commi‘tee asked
him to do so. But the Collector
informed me that according to the new
G.0. a new committee hag to be
constituted. - Even though I was there
for about 2 wears and 2 months as
rbairman® I could do nothing. The
new committee was also constituted.
But I am told that a non-official
cannot be chairmap hereafter and the
Collector is going to appoint some
official as chairman. Most of thé reso-
Jutions passed in the District Develop-
ment Committee of which the Collec-
tor is the Chairman and I as Member of
Parliament is an ex-officio member—
and I have always taken care, during
the recess period, to attend these meet-
ings in spite of many other works
because I am personally convinced
that something can be done through
these committees—but to my dis-
appointment most of the resolutions
passed are not given effect to.

I brouzhtscme of these things Lo the
notice of - De~rty Ministzr of
Planning and how somectimes po.itizs
z2-c brought into the working ci these
committees. The hon. Deruty M.uis-
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ter wag pleased to tell me on the floor
of the House that he was investigating
into the matter but the matter has not
been completely investigated. I receiv-
ed a communication from his Minis-
try, of course, upholding the action
taken by the State Government~ I am
afraid that these N.E.S. Block; are
being used more for propagating party
polities.

After we achieved independence 9
yearg ago, I must say that indiscip'ine
has set into a majority of the officers.
Probably, these people also seem to
think that they are independent to do
as they like. They do not care to go
through the schemes, nor do they give
effect to any of the rules,

I may bring to your notice that in
a certain Block in Alur in Kurnool
Aistrict, loan applications were sent to
the Block Development Officer—they
were sent through me—about 1§ years
ago but no action has up till now been
taken on them. The Development
Officer did not even care to reply to
my letters and when I asked him. he
said that his superior officers had
asked him not to reply direct. I
brought it to the notice of the Collector
and the Collectoy has been wwiting to
him severa] letters and sending copies
to me but the Development Officer has
not carej to take action in spite of
the directions from the Collector. That
sort of indiscipline has now set into
the working of these.

Similarly, about 24 years ago reso-
lutions were passed for the construc-
tion of certain buildings. The people
also contributed 50 per cent. of the
estimate as their share but no action
has been taken till now.

The Rural Credit Survey pilot scheme
is now launched in every district and
there also local politics are coming in.
Some of the centres that were selected
under this scheme have been stopped
because of local politics. Certain group
leaders do not want them to be located
there because they feel that one section
of the people would become influen-

Just before my election 3} years ago,
all the co-operative institutions of
which I was the President were super-
seded just two months before. They
are still under supersession. One of
the societies for ‘which I had collected
about Rs, 17,000 as share capital, it
pains me very much to say, that Gov-
ernment has spent Rs. 9,000 for manag-
ing it alone.

6 p.Mm.

You know how dfficult it wil! be
for these poor agriculturists who earn
only about eight annas a day. Those
people, with the hope of getting some
loans, have contributed and we were
able to collect about Rs. 17,000. That
society was one of the best societies
having invested about Rs. 70,000, and
on account of the local politics, it was
superseded. Though it was placed in
the grade of good working societies,
for the last 3% years, it is still under
supersession. Last year when the
Registrar of Co-operative Societies
called a conference for selecting
centres for the Rural Credit Survey,
this village was selected as one of the
centres because this is an important
village having villages around it.
According to the scheme, the Govern-
ment bears the management charges.
Though the society is under super-
session, I told the Registrar that I
was not anxious to be the office bearer
of the Society. I told him that if it
is converted into a large scale society,
the salary of the Special Officer might
be borne by the Government accord-
ing to the Scheme, and it would still
be under the management of the
Government and thus the burden of
the society will be lessened. He
accepted my suggestion and Govern-
ment also allotted about Rs. 10,000.
When this was inaugurated last month,
I was here, at Delhi and the local
Deputy Registrar T. B. Project was
probably won over and he has written
to the Registrar to withhold the
Rs. 10,000 allotted to that Society on
the ground that it is indebted to the
Kurnool Co-operative Central Bank to
the tune of Rs. 20,000. How can the
people of that village be held respon-
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sible for the indebtedness of the
Society when it is not under their
mangement? For the last 3% years it
is under the management of the
Government, and the reason given
here is this, and if you will kindly
permit me, 1 will read out the reasons
completely so that the hon. Minister,
now that he is here, may know how
things are going on in the States.
This is the report from the Special
Deputy Registrar to the Collector:

“1 submit that the Gudikal Co-
operative Credit Society was re-
gistered in the year 1947 and
started on its work on 14th Feb-
ruary, 1947. As the affairs of the
Society were mismanaged by the
Board of Directors of the Society,
the Committee was superseded by
the Registrar of Co-operative
Societies, Madras, with effect
from 2nd March, 1953, (just three
months before my election).
Since then the Committee has
been under supersession.

On the date of supersession the
dues to the Kurnool Co-operative
Central Bank Ltd, Xurnool,
amounted to Rs. 42,821 while the
dues of the members to the Society
under principal alone amounted to
about Rs. 72,872. The successive
Special Officers (Departmental
Inspectors) were able to collect
Rs. 39,090 under principal due
from members. The dues to the
Kurnool Co-operative Central
Bank as on the date of superses-
sion, namely, Rs. 42,821, was re-
duced to Rs. 20,171 as on 30th
June, 1958."

You will see from this that Rs. 42,821
was due to the Bank on the date of
supersession, and they have collected
within these 3} years about Rs. 39,000
and still the Bank is short of
Rs. 20,000 or so.

“174 loans are outstanding as
on 30th June 1856, of which 167
cases are under departmental exe-
cution and 7 cases under arbitra-
tion. On two loans where heavy
amounts are involved, the bonds-
are allowed to be barred by
limitation.”

It is the Special Officer's mis-
management that is responsible for
allowing this thing to be barred by
limitation.

“On an examination of the
statement of assets and liabilities
of the Gudikal Co-operative
Society on 30th June 1956, about
Rs. 10,000 from out of Rs. 33,782
outstanding and due from mem-
bers under loans is likely to prove
bad and irrecoverable and the
realisable assets may not be suffi-
cient to pay off the liabflities in-
clusive of the share capital of
members.

In the circumstances submitted
above, and in view of the fact that
the Society is heavily indebted to
the Kurnool Co-operative Cen-
tral Bank to the extent of
Rs. 20,171, I have recommended
to the Registrar of Co-operative
Societies (Andhra), Madras,- to
withhold payment of the State
aid of Rs. 10,000 till the overdues
to the Kurnool Co-operative Cen~
tral Bank are paid......

This is the report that has been
submitted. Of course, the Registrar
who selected this centre is now on
leave and the local Deputy Registrar
takes decisions himself and writes like
this, and the scheme has not been in-
augurated. I do not know how much
money they are going to spend over
the management of the Society. This
is how the administration is going.

I submit if these schemes are to be
properly implemented, there must be
a machinery which should go and ins-
pect the Block Development Commit-
tees, Community Projects and other
schemes and which must take severe
action on the persons responsible if
they fail to implement the schemes
properly or if they violate any of
these rules. It pains me to say that
in some Blocks they are taking a
commission of 5 per cent when they
grant loans. That is the reason why
whenever these applications are sub-
mitted through important persons,
they do not get loans because they
are afraid of taking money from such
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men whose applications pass through
important persons. That has come to
my notice, and it is a fact. In im-
plementing some of the schemes of the
N.E.S. Sub-Committees, 10 per cent
commission is being taken. I want
that this should be checked. Unless
this is checked, the schemes cannot be
implemented and the people will not
be benefited.

As I already said, though nine years
have passed since we attained Inde-
pendence, we have not developed our
country as much as we expected. It
is not only my personal view, but also
the view expressed in Rural India
which I had just occasion to read to-
day in the Parliament Library. It
says—

“Building the Nation: It is now
nine years that this country has
achieved complete freedom. But
it is’ difficult to say that the prog-
ramme of building the nation has
been started on the right lines
notwithstanding the first and the
second Five Year Plans and all
that is claimed to have been
achieved by them.

Elevation of Character: The
essential test of building a nation
iz in the development of charac-
«er of its people. Even the great-

" est protagonist of the present re-

gime could hardly have the cheek
to say that the character of the
péople has risen high in this
country after we have attained
.Independence. On the contrary,
one can easily testify it by his
everyday contact with the people
and the machinery of public ad-
ministration that there has been
eatastrophic fall in the character
and standards of morality of the
people after the attainment of
freedom. And all this is to be
attributed to the wrong policies
of the administration and wrong
personal examples of those sitting
in places of authority.”

It is a long thing and T do not want
to take the time of the House in
reading” wer the whole pf it
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I would appeal to the Government
through you, Sir, that a special
machinery must be set up if the Gov-
ernment really wants these schemes
to be properly implemented.

LY

I have only one more appeal to
make. In 1953 I had suggested the
construction of a railway line from -
Siruguppa to Kurnool wvia Adoni,
Yemmuganur, Gonegandla and Kodu-
nur, and the Railway Ministry was
pleased to say that it had been admit-
ted for consideration during the Sec-
ond Five Year Plan. I also learn that
the State Government and the District
Planning Committee had recommend-
ed the construction of the line. I
request that some provision for at
least surveying this line should be
made during the Second Plan. ¢

Dr. Rama Rao (Kakinada): Speak-
ing on the Second Plan, I want to say
a few words on the land policy of the
Government. The Plan has gone
through various stages in its policy of
agrarian economy. What has been
originally suggested has been watered
down and my complaint is that even
what it has suggested is not being im-
plemented. No steps are taken to
implement the suggestions. The majo-
rity of the population is agrarian,
ranging between 70 and 75 per cent
of the total population. In Stateslike
Andhra, more than 50 per cent are
landless agricultural labourers. 70-
80 per cent of our people depend
upon agriculture and of them landless
agricultural labour is more than fifty
per cent of the total population. So,
we must remember these people living
entirely on agriculture, whatever we
may do. There is not any subsidiary
industry for them and agriculture
gives them work for two or three
months in a year. Therefore, they
live a life of hand to mouth. We
want land to the tiller and land to
the landless. I will first take the
instance of Andhra.

Mr. Deputy-Speaker: He wants land
to the tiller and land to the landless
even though the landless are not
tillers. Is it?
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Dr. Rama Rao: Thank you. You
helped me to clarify my .position.
When I say land to the landless, I
mean land to the landless agricultural
labour; I do not mean other labour
such as a weaver, etc. I do not want land
to be given to such landless. By land
to the tille! I mean land to the
tenants. I am making a landless
tenant and a landless labourer, - dis-
tinct from each other. There is also
the self-cultivating peasant.

Mr. Deputy-Speaker: Those ‘who are
tillers and those who are prepalred to
become tillers—both.

Dr. Rama Rao: What I mean is this.
The landless agricultural . labourer
tills the land, not as a tenant, but for
wages. Still, he lives on agriculture;
there is no other avocation. Such
persons are good cultivators but they
are not tenants; they work for a pit-
tance. I now come to the Andhra
State.

At the time of the last pgeneral
elections in Andhra, the Congress
Party gave three points in its election
manifesto, almost the same points that
the Communist Party gave in its mani-
festo, but with a slight difference. I
shall first say what we said: twenty
acres of best land, something like a
standard acre, should be the ceiling
on land, but it can be raised up to a
maximum of sixty acres, according to
the quality. The best land will be
only twenty acres. The second point
was protection to tenant and the third
was about the distribution of cultiva-
bie waste land in the possession of the
Government to the landless agricultu-
ral labour, free of charge.

The Congress Party, in its mani-
festo, has said the same thing. There
must be a ceiling on land; tenants
must be protected and the wastelands
must be distributed. The only differ-
ence is that they never committed to
the ceiling which we said—about 20—
60 acres.

The present position of the Andhra
Government is typical of the Congress
mentality. I charge it is not honest
about the land refurms. I will read
a few extracts, with your purmission,
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from the statement placed on the
Table of the Andhra Assembly by the
Government. I want to draw the
attention of the hon. Planning Minis-
ter to this in particular, because this
is typical of the attitude of the land-
lord section and the vested interest
there. They sabotage your whole land
policy. They do not want any ceiling
on land. I know a few Congressmen
honestly wish. for these land reforms.
The Minister is one of them. But,
they are not firm nor have they got
the determination to enforce this prin-
ciple. The new Congressmen, some of
them land-lords, who have entered the
Congress have great influence and are
carrying the day. The same Congress-

-men who pledged themselves in their

electoral manifesto for a ceiling on
land now say certain very curious
things which are very queer. They
clearly show that they do not want
any ceiling on land or any land re-
form.

Shri Heshavaiengar: Who are the
vested interests that ask for it?

Dr. Rama Rao: I know them. I
need not mention them and take much
of the time. For instance, in my own
district of Godavary, there is an MLA,
who owns about 700 acres; he got
Congress volunteers beaten just a few
yvears ago. Another is a zamindar
with 1200 acres. After being elected
and after receiving the information
that he was going to be a Minister, he
bought khadhar for the first time
while going to Madras. These are the
type of new Congressmen. There is
a saying that new Vaishnavaites have
too many caste marks. These new
Congressmen put on the whitest of
white caps and therefore, they carry
the day. That is worse. They are
influencing the Government; they are
almost threatening the Government.’

The statement of the Andhra Gov-
ernment says:

“A rigid application of the ceil-
ing on land holding would be
neither possible nor desirable.”
Suddenly, two years after the elec-

tions, they have found that fixation of
ceiling iz neither possible nor
desirabli-. i
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“Fixation of ceiling in terms of
acreage or assessment will involve
a continual revision of the ceil-
ing according to the rise or fall
in the price of agricultural com-
modities. As the ceiling is at all
times to be related to income, it
would seem both necessary and
desirable to express it directly in
terms of income instead of indi-
rectly in terms of acreage or
assessment.”

If they are honest about ceiling, why
should they claim that ceiling must
be fixed in terms of income? It is
queer logic. If you fix ceiling on land
in terms of income, is it permanent?
It is the income that changes; the
price changes; so many things change.
We want to give a fair and comfort-
able living to the people, we fix a
ceiling. It is twenty acres according
to the manifesto of the Communist
Party of Andhra or thirty acres
according to the Plan.

Another very wonderful argument is
given here.

It is not mentioned here as to what
a ‘low ceiling’ meant.

“If a low ceiling was fixed, the
more enterprising agriculturist
will migrate to towns in search
of more profitable avenues of in-
vestment unhampered by ceilings.
Such a situation would result in
depriving the rural sector of its
most progressive elements on
whom the prospects of agricultu-
ral and other advancement in
villages depend.”

These wonderful progressive ele-
ments will shift from village to towns
and heavens will come down, the
whole Indian agricultural economy
will collapse according to our wonder-
ful Andhra Congress Government. If
these people can find alternative em-
ployment on the industrial side, they
are welcome to do so. Then they say
that the financial position of the State
does not allow taking over and paying
far extra land. You take over the
extra land and pay them in bonds or
something like that. Tlhere are S0
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many ways of doing it if only you
have the will to do it. Because they
have not the will to do it, they find
all these lame excuses,

Now 1 will give one more instance.
Yesterday I was in Patiala. There I
attended the Assembly and saw the
demonstration of the kisans. In the
evening I attended their meeting also.
It is a very significant thing. You
know, Sir, sometime back under the
President’s Rule there were tenancy
laws according to which a cultivating
tenant could pay a certain amount and
get the land by paying in convenient
instalments. For three years Acts
have been passed year after year, one
Act at a time postponing the enforce-

- ment of that particular section. Now

the Bill is under consideration. A
Select Committee has gone into it, but
has not reported. Yesterday when I
was present in the Assembly they
were asking for time for the pre-,
sentation of the Select Committee's
Report. 1 was glad to find that two
members belonging to the Akali Party
objected to this delaying tactic,
because everybody knew, and it was
quite clear, that it was only a delay-
ing tactic to sabotage the whole
thing. The Government did not yield
to that objection and the Communist
members walked nut of the House.
Outside there was a huge demonstra-
tion of about 5000 to 6000 cultivating
tenants who wanted tb hurry up this
legislation. In the evening there was
a meeting which I attended. I need
not say anything about the meeting,
but an old prominent worker, when
he just walked out of the meeting on
to the road, was beaten. Afterwards
when he came to the meeting blood
was flowing from his head. He was
beaten by an agent of biswedars.
There ,was no quarrel, but he was
struck by the agent who ran away.

In this connection I also want to
mention another thing, and I am men-
tioning this with a purpose. On the
previous day—that is, daybefore-
yesterday—there was a demonstration
by the landlords and biswedars with
their tractors, their agents and their
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hirelings. It is very significant. I
was reminded of the British calling the
Army and sending warships and para-
troops in connection with the Suez
crisis just to show their strength, Is
it that our landlords want to show
their strength with tractors?

I will tell you a third thing.

Mr. Deputy-Speaker: These are very
good illustrations, but not relevant to
the discussion today.

Dr. Rama Rao: Now I come to the
Planning Commission. [ am reliably
told that the Planning Commission
gave direction to the PEPSU Cong-
ress organisation that all big and orga-
nised farms should be excluded from
any ceiling that is to be fixed on hold-
ing of lands. That is my information.
Now these biswedars and big land-
lords who have got big farms are not
affected. The rich can Erow richer
and they can enjoy their 500 or 1000
acre farms. That is why they want to
show their strength to the people,
They want to tell to the people that
thi _Planning Commission is behind
them. Though they cannot use tanks
at least they want to show their trac-
tors and that gives them courage to
beat a kisan leader in the open
street. Therefore, I charge the Plan-
ning Commission with vacillation.

Mr. Deputy-Speaker: The question
of that beating and mention as to who
did it ought not to have been made
here. That is not relevant here.
Moreover, we cannot say Who beal
him; it might be under investigation.
Therefore, that ought not to have been
mentioned.

Dr. Rama Rao: 1 have not mention-
ed any names. Anyway, I am guided
by you. I only charge the Planning
Commission of siding with vested in-
terests. It is their actions and
thelr directions that are causing
loopholes in the work so much so, in
the ultimate analysis nothing is com-
ing out in the form of proper ceilings
on land-holdings or agrarian reforms.
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Now, the Planning Commission, the
Government and all of us want to
create enthusiasm among the people.
Recently one of our senior officers
returned from China and in an article.
we have read it in the Press, he has
stated—I am referring to the Thapar
Statement—that one remarkable thing
which he found in China was the
enthusiasm among the people and he
goes on to say how this enthusiasm
has been created, He says there that
the main cause of their enthusiasm
was' the land policy, the land distri-
bution of the Chinese Government.
Therefore, if you really want to en-
thuse the people you must do some-
thing substantial and not merely talk
loud about the socialist pattern of
society and then give directions to
see that large farms are not touched
This is an acid test of the honesty of
the Government, If they are honest
sbout establishing a socialist pattern
of society, they must take firm steps
for land distribution and fixation of
ceilings.

I need not go into the other details
of tenancy Acts and distribution of
cultigable waste-land in Andhra. They
are distributing good cultivable waste-
land to so-called political sufferers, but
to the landless agriculture labourers
they do not give anything.

In this connection J alse want to
mention another thing. It is reported
that the Prime Minister was making
anxious enquiries from people who
returned from China. It is said he
asked them: “You are telling me
many things, I want to know what .
according to you is the cause of
enthusiasm among the people. How
is it that the Chinese Government has
been able to create that enthusiasm?”
The Prime Minister wants to know
why the ‘people of China are enthusias-
tic about the Government’s action.
Why is it that our people are not so
very enthusiatic? All of wus are

., anxlous to create that enthusiasm. Let

him study the agrarian problem. Let
him see how his own Congress Gevern-
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ment are sabotaging the whole thing
and deceiving the people. Then hz will
realise that our socialist pattern of
society is anything but reality.

In this connection I want to raise
my firm voice against the Ministers
and high officials indulging in  this
Bhoodan Movement. I have already
once spoken about it. I have no objec-
tion to a man like Vinoba Bhava pro-
pagating that idea. But it is fantastic,
.unrealistic, hypocrisy for a responsi-
ble Minister, when he ig in a position
to bring in an Act and see that land
reform is carried on, to indulge in
that. He does not do anything that
is in his own hands, but goes on to
Andhra, Tamilnad and other places
and says: “Come on, give land.” This
is downright hypocrisy. I do not
want to mention names.

Mr. Deputy-Speaker: He may be a
helpless person here to guide all the
policies alene and, therefore, he directs
his energies outside.

Shri Nanda: Is he referring to some-

body in Andhra? .

Mr. Deputy-Speaker: He is referring
to somebody here who had gone to
Andhra.

Shri Nanda: Some Minister?

Mr. Deputy-Speaker: Yes, he says,
© some Minister.
Dr. Rama RBag: I do not think I

should mention the name.

Mr. Deputy-Speaker: No need of men-
tioning names.

Dr. RBama Bao: My point is, for good
or bad, the Congress is in power in
an overwhelming majority in all the
States and in the Centre. Because
that organisation is still powerful,
why not they utilise the opportunity,
if they are honest about the socialist
pattern of society, honest about
agrarian reforms, to see that laws are
enacted and implemented effectively
and expeditiously? (Interruptions).
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Sir, I do not know if the hon. Mem-
bers who are ‘mferrupting me have any-
thing to say, because in that case I am
prepared to yield. I am very | keen
about this land reforms, because that
is the very foundation of our socicty.
If you do not do that, all our plans, all
our programmszs and all our propa-
ganda would be sheer waste. But, If
you do that, if you go, say, to PEPSU,
and take up this land reform effective-
ly—even with a section of the Cong-
ressmen—you will see the rzal enthu-
siasm coming. Will the Government
do that and go to that extent? If they
do that, then they will see the real
enthusiasm of the people.

Now, I was taking of Bhoodan. Per-
sons occupying very high  positions
should not go about with this activity
and they should not start al!l suts of
fantastic things in connection  witk
Bhoodan, especially when they 23 not
utilise their position to put same prin-
ciple intn effect by legislation. 1 would
not mention names,

Mr. Deputy-Speaker: The hon. Mem-
ber is not against Bhoodan ard the
equitable distribution of land though it
may be by any methods and by any
persons. Why should he oppose it?

Dr. Ram Rao: You have said it. I
am not opposed to Bhoodan.

Ch. Ranbir Singh: (Rohtak): Ques-
tion. .

Dr. Rama Rao: If the hon. M-mber
is patient, he would understand me. I
do not believe that the land problem
will be solved.

Mr. Deputy-Speaker: Though the
method may be different, he believes
in ‘Bhoodan.

Dr. Rama Rao: But this is no Bhoo-
dan.

Mr. Demty-ﬂmk&: He wants that
distribution of land should be equit-
able,

Dr. Rama Rao: That is right. But

vhere, it is charily. That is the differ-
ence,
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Mr. Deputy-Speaker: He wants it to
be done by the Government. If some
other agency does it, he should not be
opposed to it.

Dr. Rama Rao: I am not opposed to
it.

Shri B. Y. Reddy: Otherwise, it is not
possible. Bhoodan is not the method.

Dr. Rama Rao: I do not want to be
misunderstood. The land problem can-
not be solved in the way in which it is
now sought to be solved. The Con-
gress is not doing it honestly and effec-
tively. That is the point.

I should like to say just a few words
about industries. I have said - many
times in this House and in the Com-
mittees, about the industrial policy,
but it deszrves repetition. In respect
of foreign capital in India, even at the
very beginning we must make a dis-
tinction between loans and aids and
other things, as distinct from capital.
- By foreigp capital, I mean the
foreign industries and the foreign ex-
ploitation that is continuing here. For
example, the Lever Brothers and other
tea estates and so many other things
are still continuing here.

I have previously given so many ex-
amples. You know what Iran did and
what happened there. We know what
happened in Guatemala. We know
what is happening in Suez. But for
the powerful international opinion
behind President Nasser, the British
would have occupied the Suez Canal
by this time. Because he has got a
powerful public opinion behind him,
too powerful friends all over the
world, the British Government, while
rattling the sabre and calling up arms,
is still hesitating, and now better
sense is prevailing. Of course, our
friends may think that warships
would not come to Bombay if \we are
nationalising our industries. Warships
may or may not come, but the danger
is there. Anyway, there are other
types of metaphorical warships
coming.
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Mr. Deputy-Speaker: Should we not
limit our dicussions to natignai issues
now?

Dr, Rama Rao: I give the instance of
Kolar gold fie.ds. It has been mention-
ed so many times in the question hour
and on other occasions. I repeat it
once again. The Mysore Government
was prepared to give full compensation
at the market value of shares, but be-
cause it concerned foreign inter-sts, and
because foreign interests wer: invclved
the Central Government interfered and .
advised—that is the word—"advised”
—the Mysore Government to pay a -
huge compensation amounting nearly
to Rs. 1,60,00,000. Of course, the Bri-
tish people want stil more. In this
connection, the Deputy High Commis-
sioner saw the Government authorities.
What he said, I do not know, nor is it
my business to enter into that matter.
But the Central Government should
not go out of their way just because
it is a foreign concern.

I have pointed out one more instance
also. In the dispute regarding the
Madras Tramway Company, .he arbi-
trator gave a decree in favour of the
workers about the bonus. Then the
Central Government entered the field,
even though it had no business and in-
duced the Tribunal to change it, with
the result the whole thing was squash-
ed. Why should the Central Govern-
ment, just because a British or some
foreign concern is involved, go out of
its way and use its influence, I will
not say influence, but join the party
against the interests of the workers?
These are the ways how the foreign
concerns influence the Government and
it is always a danger.

Regarding industries, there «re many

-but I want to draw the attention of the

hon Minister to the leather induetry,
There is big money in leather. About
Rs. 25 crores worth of hides, skins and
some leather are being exported from
India every year, If we manufacture
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the leather goods here, we may get
anything between Rs. 50 crores and
Rs. 100 crores every year. Also, the
workers employed in this industry are
the lowest and the most suppressed
section of the communiiy, Luag
mostly harijans. Therefore, the
Government should take up the manu-
facture of leather goods on a large
scale, not in the sense of concentration,
but on a wide scale they should supply
finished tanned leather. The industry
can be carried on as a cottage indus-
try, as the Government wishes to do;
it need not be concentrated, but they
should supply high quality leather
and have an organisation for sales and
co-operative credit. If the Govern-
ment can do these things, it will earn
huge profits for itself and also for the
workers.

Lastly, I want to say one point
about the railways, though the Rail-
way Ministry is not represented here.
Our Kakinada-Kotipalli railway which
was dismantled during the war has not
been restored. The whole land is
there; the bund is there and they can
develop it by spending a little money.
It is in the midst of the Delta District
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of East Godavari at the terminal of
the Godavari river, and so much so,
on the other side, the delta is the only
outlet for that place. ’

I hope Government will take steps
to build a socialist pattern in earnest.
They should take effective steps and

brush aside al] opposition from vested

interests mostly from the Congress.
They should see that the socialist
pattern is set afoot and some enthu-
siasm is created in our people.

Mr. Deputy-Speaker: I find no hon.
Member wants to speak now.

Shri 8. C. Samanta(Tamluk) rose—

Shri Eamath: There is ns quirvm.

Mr. Deputy-Speaker: The bell is
being rung.

The House stands adjourned till
10-30 a.M. on Monday, as there is no
quorum.

6-42 p.M.

The Lok Sabha then adjourned till
Half Past Ten of the Clock on Mon-
day, the 10th September, 1956.





